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Central Pollution Control Board 
(Ministry of Environment, Forests and Climate Change) 

‘Parivesh Bhawan’ , East Arjun Nagar, Shahadara,  

Delhi-110032 
******** 

 

REPORT FILED BY CENTRAL POLLUTION CONTROL BOARD IN 
COMPLIANCE TO HON’BLE NGT ORDER DATED 24.09.2020 IN O.A. NO- 

1041/2018 IN THE MATTER OF ‘SHAILESH SINGH VERSUS BAJAJ 
HINDUSTAN SUGAR LTD. (DISTILLERY DIVISION) & OTHERS’ 
 

1.0 BACKGROUND 
 

The Hon’ble NGT, in the matter of ‘Shailesh Singh versus Bajaj Hindustan 
Sugar Ltd. (distillery division) & others’ (O.A No. 1041/2018) in its order dated 
01.03.2019 had earlier directed a Joint Committee of CPCB and State 

Pollution Control Board oversee further action in the matter to ensure that 
steps as required are taken in accordance with law. Accordingly, based on the 
observation and recommendation made in the joint report, CPCB had issued 

direction u/s 5 of the E (P) Act, 1986 to the unit for closure of operation 
including deposition of environmental compensation (EC) of Rs.58.20 Lakhs. 

An Action Taken Report (ATR) in matter was filed by CPCB before the Tribunal 
based on the joint inspection report.  
 

1.1 HON’BLE NGT ORDER DATED 01.08.2019. 
 

Hon’ble NGT, after considering the ATR filed by CPCB, directed vide its order 
dated 01.08.2019 the following: 
 

“ Let the compliance be ensured and a further report be filed before 
the Hon’ble Tribunal” 

 

Further, as directed by the Hon’ble Tribunal, a compliance report was filed by 
CPCB on 02.12.2019 based on the joint inspection conducted by CPCB and 

UPPCB.  
 
1.2 HON’BLE NGT ORDER DATED 24.02.2020. 

 
Hon’ble NGT, in its order dated 24.02.2020, had directed as under; 

 
“During the hearing, it is stated that the Unit has claimed that 
compliance has now been done. Let the same be verified and 
compensation recovered. 
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Let a further inspection be conducted by way of a dry inspection 
and a report filed before the next date by e-mail at 
judicialngt@gov.in.”.  

 
Accordingly, a compliance report was filed by CPCB on 09.09.2020 before the 

Hon’ble NGT based on the joint inspection report of CPCB and UPPCB. It was 

reported by the joint inspection team that the unit has generally complied 

with the CPCB directions, especially with the installation of Condensate 

Polishing Unit (CPU), deposition of EC amount and submission of required 

adequacy assessment report by NSI, Kanpur. However, the NSI Kanpur team 

has also recommended that validation for ZLD compliance is essential when 

the unit is in operation.  

The joint team made recommendation for allowing the unit to operate for an 

initial period of four months during which it shall carry out adequacy 

assessment of ZLD system and others as per CPCB direction. Decision on 

regular operation shall be taken on successful operation of ZLD system and 

associated activities with reference to water audit and mass balance. 

 
1.3 HON’BLE NGT ORDER DATED 24.09.2020  

 
Hon’ble NGT, in its order dated 24.09.2020 had further directed as under; 

 
“We direct the CPCB to verify the allegations in the I.A. No. 
120/2020 filed in this Tribunal on 24.02.2020 and permit the 
unit to operate for two months to assess the adequacy of Zero 
Liquid Discharge (ZLD) system. During the inspection, the 
pollution control devices may be interlocked with the 
production process to verify the results, as an additional 
precautionary measure.  
 
Let a further report be furnished before the next date by e-mail 
atjudicial-ngt@gov.in.”  

 
 

2.0 COMPLIANCE REPEORT OF CPCB AS PER THE HON’BLE TRIBUNAL’S 
ORDER DATED 24.09.2020 

 

The CPCB team carried out an inspection of distillery unit on 08.12.2020 in 
compliance of the Hon’ble NGT order dated 24.09.2020. The team has verified 
the allegation in the I.A No.120/2020 and also verified the performance of 

ZLD system. A copy of the inspection report is annexed at Annexure-I.  
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The CPCB inspection team has made the following major observations:  

 
 The distillery unit having total consented capacity of 60 TPD was found 

in operation during the visit at reported production capacity of 56.25 

KLD.  

 

 The Unit has obtained NOC from CGWA for groundwater abstraction 

which is valid up to 04.03.2021. The daily water consumption is 596.17 

KLD (freshwater-234.17 KLD & recycled water -362 KLD).  

 

 The Distillery Unit resumed its operation on 03.11.2020 after UPPCB has 

granted consent to operate (CTO) on 28.10.2020 for two months only (upto 

26.12.2020) as directed by Hon’ble NGT vide order dated 24.09.2020.  

 

 In compliance of the Hon’ble NGT order, the unit made following interlock 

system: 

i) If spent wash generation exceeds 21 m3/hr from analyser column, 

fermented wash feed stopped after 03 minutes of alarm. 

ii) If MEE plant shutdown/stopped, it will automatically stop plant 

operation.  
 

The team verified the interlock system during the visit. 

  

 The team verified the allegation in the I.A No.120/2020 filed in the 

Tribunal and recorded the point wise reply/comments of CPCB team in the 

said inspection report along with supporting documents.  

 

 The ETP comprises of Lagoons (3 no.), Digester, lamella clarifier, MEE (5 

stage), bio-composting, and Condensate Polishing Unit (CPU) having 

ammonia stripping column (450 KLD) & RO plant (750 KLD). Effluent other 

than spent wash is treated in CPU. The RO Reject is fed into bio-digester 

and RO permeate is mixed with freshwater in underground freshwater 

reservoir.  

 

 During inspection, the ammonia stripping column was not in operation. 

 

 Samples from RO plant was collected and lab analysis report indicates RO 

plant is not being operated properly by the unit.  

 

 The MEE (multiple effect evaporator) was operational and lab analysis 

result of MEE-condensate having high BOD (5750 mg/l) & COD (9429 

mg/l) value indicates poor operation of the MEE.  
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 Concentrated spent wash (after MEE) is utilized for bio-composting. 

 

 The Unit has three bio-compost yard. During the earlier visit a drain was 

passing between bio-compost yards. During the present visit, the drain 

was found dry and bio-composting was being carried out.  

 

 The Unit has obtained certificate from District Agriculture officer for selling 

bio-compost.  

 

 During the visit, the bypass drain earlier found to discharge other process 

effluent was closed by the unit.  

 

 The Unit is in the process to install slope fired boiler with 40 TPH capacity.  

 

 No significant impact was observed from the soil sample analysis results, 

however, study from the Agriculture department or Agriculture University 

may be carried out to assess the impact, if any.  

 

 The groundwater sample (from three locations) analysis results indicates 

that it generally meeting with acceptable limit of drinking water quality as 

per BIS standards except total hardness, Fe and As in all location and 

phosphate exceedance in one location. The exceedance of hardness, 

phosphate and Arsenic may be due to geogenic factors. Presence of Arsenic 

in Lakhimpuri Kheri is already addressed by the Hon’ble NGT in the matter 

of O.A. No. 384/2019 (Earlier O.A No. 156/2019) Mrs. Sunita Pandey & 

Anr Vs Union of India & Ors. And review on action taken by the state is 

regularly been taken by the Hon’ble NGT and NGT constituted oversight 

Committee headed by Retd. Justice S.V.S Rathore and the matter was 

listed for hearing on 01.02.2021.  

 

The Unit vide its letter dated 09.02.2021 has submitted the ZLD validation 
/assessment report of National Sugar Institute (NSI), Kanpur to CPCB. The 
NSI team assessed the performance of ZLD system during their visit on 

December 22-23, 2020.  The NSI has made the following major observations 
and conclusion in the ZLD validation/assessment report: 

 
 The distillery plant was in operation and bio-digester/bio-methanation 

plant was running under capacity.  

 
 A part of the spent wash was being treated in bio-digester and rest was 

directly being fed to MEE for evaporation. The biogas generation was 
negligible. No record was being made by the unit in this regard and 
recommended to ensure desired COD reduction and recording of 

corresponding generation of biogas.  
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 The spent wash concentrated through MEE was 175.2 TPD at 48.9O brix 
and such high brix is not recommended for bio-composting. However, the 

unit has proposed to switch over in to incineration mode during this year.  
 

 To treat the process condensate, the unit has ammonia stripper plant (450 
m3/day) and one RO plant (750 m3/day). During visit both the plant were 
in operation. The RO permeate was recycled for fermentation process and 

cooling tower makeup.  
 

 The unit has placed purchased order for procurement of condensate 
polishing unit (CPU) for modification & rectification in their existing 

treatment plant. 
 

 The unit has three lagoons for the storage of raw spent wash, bio-

methanated spent wash and concentrated spent wash. The Unit has extra 
storage capacity and required to be kept so as to meet the CPCB norms.  

 

 Since distillery unit proposed to switch into incineration mode therefore, 

the storage capacity of concentrated spent wash equivalent to 7 days 
generation will be permitted as per CPCB guidelines.  Therefore, it is 
recommended that distillery unit should make action plant to dismantle 

extra lagoon capacity to comply with CPCB norms.  
 

 The Unit is having bio-compost yard and active area is adequate for 

distillery operation at 60 KLD. During visit, 79 active windrows were found 
in compost area and heap of press mud was observed and excess sent 
wash seen spread in compost yard area.  

 

 Distillery Unit requires to develop proper infrastructure for bio-
composting, storing of press mud under shed during rainy season and 

also for storing & packaging of bio-manure. However, with the 
installation/commissioning of incineration boiler, the present issue may 
not be of relevance.  

 

 Erection of 40 TPH incineration boiler with 3 MW turbine was found in 
progress.  

 

The ZLD validation report of NSI, Kanpur is annexed at Annexure-II. 
 

 
3.0 CONCLUDING REMARKS / FINDINGS  

 

A team of CPCB, Regional Directorate (North), Lucknow has verified the 
allegation made in the I.A No.120/2020 filed in the Tribunal and also 
verified the performance of ZLD system during the inspection of M/s Bajaj 

Hindustan Sugar Ltd. (distillery division), Palia Kalan, Lakhimpur Kheri, 
UP on 08.12.2020. Point-wise reply to all allegations made by the 

complainant is given in the inspection report (Annexure-I). Regarding 
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allegation made about operation of the said unit in full swing despite 
having closure direction along with supporting photographs & 

videographs taken on 23.02.2020, which depicts the running of chimney, 
queue of truck delivering raw material for operation, it was reported by 

the team that the distillery unit was not in operation from 29.06.20219 to 
02.11.2020. The declaration of Asst. Excise Commissioner provided and 
attached in the inspection report in this regard has confirmed closure of 

above unit during the said period. Further, it was reported that during 
February, 2020 sister concern sugar mill of the unit was in operation and 
queue of trucks and trolleys as shown in photographs & videographs 

taken on 23.02.2020 may possibly indicating sugarcane delivery through 
trucks & tractors.  
 

The Distillery Unit has bio-digester (02 no.), lamella clarifier, Multiple 
Effect Evaporator (MEE) & bio-composting for ‘spent wash’ management. 
The unit has installed a condensate polishing unit (CPU) comprising of 

ammonia stripper column & RO plant regarding management of other 
effluent streams apart from ‘spent wash’. The RO permeate is used for 

molasses dilution & Cooling tower makeup and RO reject is fed into bio-
digester.   
 

It is evident from the observations that the performance of the present 
ZLD system is poor & unsatisfactory. The Unit is not complying bio-
composting protocol for operation with respect to  provisions of required 

infrastructure for storing press-mud & finished bio-compost and the 
permitted storage capacity for concentrated ‘spent wash’ etc. The unit has 

proposed to switch over in to incineration mode during this year and the 
erection of slope fired boiler with 40 TPH capacity was found in progress.  

 

 
***************                                                 
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JOINT INPSECTION REPORT OF MIS BAJAJ HINDUSTHAN SUGAR 
LIMITED (DISTILLERY DIVISION), PALIA KALAN, LAKHIMPUR 

KHERI, U.P 

IN THE MATTER OF 
Shailesh Singh Vs Baiai Hindustan Sugar Ltd. (Distillery Division) &Ors. 

; ' I 

(O.A. No. 1041 of 2018) 

Background: 

Hon'ble NGT, Principal Bench, New Delhi has passed order on dated 24.09.2020 for 

inspection of Mis Bajaj Hindustan Sugar Ltd., (Distillery Division), Palia Kalan, Lakhimpur 

Kheri, Uttar Pradesh in the matter of Shailesh Singh V /s Bajaj Hindustan Sugar Ltd. (Distillery 

Division) and Ors. (Original Application no. 1041 of 20 I 8).Copy of Hon 'ble NGT order is 

enclosed as Annexure-I. The relevant portion of the order is as below: 

" 5. We direct the CPCB to verify the allegations in the I.A. No. 12012020 filed in this 

Tribunal on 24.02.2020 and permit the unit to operate for two months to assess the adequacy of 
, 

Zero Liquid Discharge (ZLD) system. During the inspection, the pollution control devices may 

be interlocked with the production process to verify the results, as an additional precautionary 

measure . 

Subsequently, inspection of Mis Bajaj Hindustan Sugar Ltd. (Distillery 

Division)(hereafter referred as "the unit"), Palia Kalan, Lakhimpur Kheri, Uttar Pradesh was . 
carried out by a team comprising officials of CPCB, Regional Directorate (North), Lucknow on 

08.12.2020. During the inspection, the unit was operational. The salient details, observations and 

recommendations based on the inspection are as below: 

A: General Information 

I. Name of the unit and Address, Mis Bajaj Hindustan Sugar Ltd., (Distillery 

Division), Palia Kalan, Lakhimpur Kheri, Uttar 

Pradesh-262902 

2. Name of the Proprietor/ Contact Mr. C.K. Dubey (General Manager) 
person - Designation Mob.No.9919001419 Contact No. 

3. Year of Commissioning. . 2004 
M/s Bajaj Hindustan Sugar Ltd., {Distillery Division), Lakhimpur Page 1 of 20 
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4. Sector Distillery 

5. Production capacity 
• Products 

• Installed Prod. Cap. 

• Present Production 

• Rectified Spirit (RS), Extra Neutral 
Alcohol (ENA) & Absolute Alcohol (AA) 

• 60 KL/day,20 KL/day,60 KL/day 
respectively 

• 56.25 KL/day Absolute alcohol 

6. Raw materials & their I Molasses- 2700Qts./Day 
requ~rement 

B (I}: Water Pollution and its Control 
1. I Water Supply Source 

Water Consumption (KLD) 
a. Industrial 
b. Domestic 

Bore wells (01 no.) 
(Avg. for November, 2020) 

~ 224.17 
~ 10 

2. Waste Water Generation (KLD) 
a. Industrial 

o Spent wash 

o Other effluent 

b. Domestic 

(Avg. for November, 2020) 

432.3 KLD 

• Spent Leese-58.53 KLD, 
• Vacuum pump-90.80 KLD 
• Cooling tower blowdown-84.98 KLD 
• Gland cooling & floor washing - 10.84 

KLD 
• Process condensate-244 KLD 

08KLD 
3. Waste water treated (KLD) • 

a. Industrial 

b. Domestic 

(Avg. for November, 2020) 

• Spent Wash-432.3 KLD 
• Spent lees-58.53 KLD 
• Vacuum pump-90.80 KLD 
• CIT Blowdown- 84.98 KLD 
• Gland cooling & floor-washing-I 0.84 

KLD 
• Process condensate-244 KLD 

08KLD 

M/s Bajaj Hindustan Sugar Ltd., (Distillery Division), Lakhimpur Page 2 of 20 
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4. Details of ETP 
ETP Description with flow For spent wash management: 
diagram • Lagoon-I (I 000 KL) 

• Digesters (02 no. with capacity 8620 KL 
C each) 

• Gas Holder (350 KL) 
• Lamella Clarifier (02 nos.) 
• Lagoon-2(1000 KL) 
• 05 stage Multi Effect Evaporator (MEE) 
• Lagoon-3(7200 KL) 
• Bio-compost Yards (32 Acres) . 

For Other process effluent 
• Ammonia Stripping Column-450 KLD 
• Reverse Osmosis (RO) Plant- 750 KLD 

Details of Multi Effect Five Stage Multi Effect Evaporator (MEE) with 
Evaporator, if any capacity 650 KLD has been installed . 

• 
5. Mode of disposal of treated Concentrated spent wash is used for bio- 

effluent composting 
6. Status of Consent under the Valid up-to 26.12.2020. 

Water Act- 1974 
B (II): Information regarding Bio-composting 

1. Active area for bio compost 
23.73 Acre preparation 

2. Area for press mud storage • 
4.18 Acre 

3. Area for bio compost storage 3.15 Acre 
4. Spent wash storage capacity 7200 KL 
5. Availability of press mud Through sister concern sugar unit. 

6. Quantity of compost prepared 3379.73 MT (October 2019-September 2020) 

7. Quantity of press mud procured 18846.05 MT (October 2019-September 2020) 

8. Details of wind roses (Number, Number Length Height Width Space 
length, height, width of stacking, of wind (mtr.) (mtr.) of between 
space between two wind rose) row staking two 

(mtr.) wind 
rows 
(mtr.). 

' 62 60-150 1.2 3 3 

M/s Bajaj Hindustan Sugar Ltd., (Distillery Division), Lakhimpur Page 3 of 20 
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9. Quantity of Effluent (spent 81.24 m3/day up to Nov.2020 
wash) bein~ used for 
composting (m /day): 

10. Quantity of press mud being 7446.44 MT 
used for one cycle 

11. Maturity time in days for one 60 days 
cycle 

12. Arrangement for rainy season As informed, Bio-composting is discontinued 
during rainy season. 

C: Air Pollution and its Control 
1. Sources of Air Pollution ) 

As such, there is no Boiler. Steam is received 
from boiler installed at Sugar unit. 

2. Type of Fuel used with N.A. 
consumption 
Stack details with APCS 

3. Status of Consent under the Air Valid up-to26.12.2020. 
Act- 1981 

D: Waste Management > 

I. Type of Waste Generated Fermentation sludge 

2. Facility of Storage/ Disposal Bio-composting 

3. Disposal of waste Bio-composting 

Observations: 

1. The unit has infrastructure for production of Rectified Spirit (RS), Extra Neutral Alcohol 

(ENA) and Absolute Alcohol (AA) with total consented capacity of 60 KLD using molasses, 

Yeast etc. as major raw material. During inspection, the unit was in operation with reported 

production of 56.25 KLD of absolute alcohol. It was informed by the unit representative; the 

unit has started operation on 03.11.2020 after NGT order dated 24.09.2020 to permit the unit 

to operate for two months to assess the adequacy of Zero Liquid Discharge (ZLD) system. 

2. The unit is meeting its fresh water requirement through one bore well. Electromagnetic flow 

meter is installed at the bore well. The unit has maintained log book of fresh water 

consumption. The water balance provided by the unit for the month of November 2020 is 

enclosed as Annexure-2.As per water balance report, total water requirement of the unit is 

596.17 KLD(Fresh water-234.17 KLD and Recycle water-362 KLD).Recycle water is 

received from the following sections: 

M/s Bajaj Hindustan Sugar Ltd., (Distillery Division), Lakhimpur Page 4 of 20 
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i) RO permeate of Condensate Polishing Unit-For molasses Dilution(52 KLD) 

ii) Spent Lees-For Cooling Tower Make up(58.5 KLD) 

iii) Process Condensate-For Cooling Tower Make up(l 60.67 KLD) 

iv) Vaccume and Air Blower Water- For molasses Dilution(90.8 KLD) 

3. The unit has obtained NOC from, Central Ground Water Authority for ground water 

abstraction, which is valid up-to 04.03.2021. 

4. The unit was granted consent under the Water (P&CP) Act, 1974 and the Air (P&CP) Act, 

198 lon 28.10.2020, which is valid up-to 26.12.2020. 

5. The unit generates spent wash@ 476 KLD (Avg. generation), which is 7.9 KL/KL of RS 
• 

production as against CPCB direction for spent wash generation of 6-8 KL/KL. Spent is 

treated through its Effluent Treatment Plant (ETP). The ETP of the unit comprises of 

following: 

a. Lagoon-I & 2 of 1000 KL each and Lagoon -3 of 7200 KL 

b. Digesters (02 no. with capacity 8620 KL each) . 
c. Gas Holder (350 KL) 

d. Lamella Clarifier (02 nos.) 

e. Five Stage Multi Effect Evaporator (MEE)(capacity-650 KLD) 

f. Bio-compost Yards (32 Acres) 

6. The unit has installed flow meters at following locations: 

a. Flow meter at analyser column for measurement of spent wash generation. 

b. Flow meter for recycle of spent lees. 

c. Flow meter for measurement of coloured effluent generation at fermentation 

section. . 
d. Flow meter for Blow down effluent generation . 

e. Flow meter for effluent generation at vacuum pump sealing. 

f. Flow meter for measurement of effluent generation at distillation section. 

g. Flow meter at MEE feed, concentrate and condensate. 

M/s Bajaj Hindustan Sugar Ltd., (Distillery Division), Lakhimpur Page 5 of 20 

11



h. Flow meter for MEE cooling tower blow down. 

1. RO feed, reject and permeate. 

7. Sample was collected from inlet and outlet of digesters. Analysis results are presented below: 

Sampling Parameters 
locations pH Colour ss Total Solids BOD COD 

(Hazen) (mg/I) (mg/1) (mg/l) (mg/I) 
Digester-I 5.09 - 22378 - 83000 170822 
(Feed) 
Digester -1 8.32 - 7221 - 14600 34800 
(outlet) 
% Reduction - - - - 82.4% 79.6% 
Digester -2 5.09 - 15630 - 77500 144254 
(feed) 
Digester -2 8.06 - . 3707 - 10357 31619 
(outlet) 
% Reduction - - - - 86.6% 78.08% 

8. It is evident from the above results that Digester is meeting the desired reduction of BOD 

and COD as per design criteria of 85%±5% and 65%±5% respectively. 

9. It was informed that Lagoon- I ( capacity: 1000 KL) is used as raw spent wash storage. 

Lagoon-2(capacity: 1000 KL) is used for storage of bio-methanated spent wash storage 

during shut down period. During inspection, approx. 636 KL and 207 KL of effluent 

were stored in lagoon-I and 2. 

10. During inspection, it was observed that the unit has provided lagoon for intermediate 

storage of concentrated spent wash after MEE. The lagoon had storage capacity of 18,000 

KL in origin, which was reduced to 7,200 KL by constructing wall structure. During 

inspection, approx. 4453 KL of effluent was stored in lagoon-3. 

11. The filling of fly ash on remaining area of the lagoon was carried out. 

12. The unit has installed Condensate Polishing Unit (CPU), which comprises of Ammonia 

Stripping unit (450 KLD) and Reverse Osmosis (RO) Plant (750 KLD). Effluent other 

than spent wash is treated in CPU.RO reject is fed into Digester and RO Permeate is 

mixed with fresh water in underground fresh water reservoir. 

M/s Bajaj Hindustan Sugar Ltd., (Distillery Division), Lakhimpur Page 6 of 20 
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13. Process condensate is partially sent to CPU for treatment and partially fed to cooling 

tower make up. 

14. During inspection, ammonia stripping column was not in operation. Other effluent is 

collected in tank (earlier used as spent wash receiving pit-650 KL) equipped with diffuse 

aeration before feeding into RO Plant to remove VOC from the effluent. 
• 

15. During inspection, RO Plant was operational. Sample was collected from RO Feed, RO 

permeate and RO reject. Analysis results is presented below: 

Sampling Parameters 

locations pH Colour ss BOD COD 

(Hazen) (mg/I) (mg/I) (mg/I) 
RO feed 5.86 35 84 932 1659 
Design 6.5-7.5 -- <SO -- -- 
Parameters of 

RO feed 

RO permeate 5.62 · 15 29 171 293 

Design criteria 6-6.5 -- Nil -- -- 
of RO 

Permeate 

RO reject 4.53 35 76.2 898 1584 

Design criteria 7-7.5 . -- N.A. -- -- 
of RO Reject 

16. It is evident from the above results that RO plant is not properly operated by the unit. 

17. Earlier, the unit provided a bypass drain to discharge other process effluent through drain 

passing between sugar and distillery unit. During inspection, this bypass drain was found 
; 

closed by the unit. 

18. The concentrated spent wash (after MEE) is utilized for bio composting. The pumping 

system with underground pipeline is provided for transportation of concentrated spent 

wash to the compost yard from storage lagoon. 

M/s Bajaj Hindustan Sugar Ltd., (Distillery Division), Lakhimpur Page 7 of 20 
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19. During inspection, MEE was operational. Sample was collected from MEE Feed, 

condensate and MEE concentrate. Analysis results are presented below: 

Sampling Parameters 

locations pH Colour ss Total Solids BOD COD 
(Hazen) (mg/l) (mg/I) (mg/I) (mg/I) 

MEE feed 4.85 -- -- 182455 -- -- 
Condensate 2.96 25 20.8 -- 5750 9429 

MEE 5.01 -- -- 506205 -- -- 
concentrate 

20. High value of BOD and COD in the condensate indicates poor operation of the MEE. 

21. The bio-compost yards are located adjacent to state highway & village road. The unit has 

three bio-compost yards. Two bio-compost yards are adjacent and remaining one bio­ 

compost yards is located approx. 100 m away. 

22. Earlier inspection time, it was observed that a drain is passing between bio-compost 

yards. During inspection, it was observed that drain was found dry. 

23. The unit has provided total 32-acre land for bio-composting in which 23.73 acres is 

active bio-compost area which is constructed with lining and bricks. The bio-compost 

yard is located at three locations. The 60-day bio-compost cycle is adopted by the unit 

with maximum 4 cycles in a year. The press mud to spent wash mixing ratio is 

1: 1.6.During inspection, bio-composting work was carried out. The unit was using stored 

spent wash for bio-composting. 

24. As per adequacy report prepared by NSI, Kanpur, the unit has to enhance the cover area 

for finished product. The unit has provided 500 m2 of covered area for storage of finished 

product (ready compost). 

25. As per adequacy report prepared by NSI, Kanpur, the unit may install spare/floating 

bodies at MEE for having continuous working for the system without stoppage during 

cleaning period. During inspection, the unit is in the process to installation of 

spare/floating bodies at MEE in compliance of NSI recommendations. It was informed . 
that it will be installed by 15.01.2021. 

M/s Bajaj Hindustan Sugar Ltd., (Distillery Division), Lakhimpur Page 8 of 20 
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26. The unit has provided 10 ground water monitoring borewells networks around the bio­ 

compost yard. 

27. The unit has provided 02 aero-tillers with side churning machine & mixing tank & 01 

JCB for management of bio-compost. 
, 

28. The unit has obtained certificate from District Agriculture officer for selling bio-compost. 

29. The machine & bags for packing of compost produced was found kept inside in room. 

30. The unit has installed 03 web cameras, one is at spent wash storage lagoon area and two 

are at Bio-compost area. 

31. The unit is in the process to install slope fired boiler with capacity 40 TPH. During 

inspection, civil work was under process. The unit has obtained NOC on I I .04.2020 from 

UPPCB for installation of slope fired boiler. 

32. A municipal drain carrying domestic waste water of Palia kalan city is divided into two 

parts. One is passing between sugar and distillery unit and another is passing with the 

boundary of sugar mill (through Nighasan road). These two drains meet near railway line 

of Lakhimpur Kheri-Gonda after industry (sugar and distillery). 

33. Sample of drain was collected before the unit and after the unit at Choti Palia road. 

Analysis results are presented below: 

Sampling Parameters 
locations pH Colour ss TDS Ammonical BOD COD Total Faecal 

(Hazen) (mg/I) (mg/I) Nitrogen (mg/I) (mg/I) Coliform Coliform 
(mg/I) (MPN/ (MPN/ 

100 ml) 100 ml) 
Drain before 6.85 35.0 22.4 421 15.1 19.5 50.9 3.Sxl0' l.3xl0' 
the unit 

Drain at 7.08 35.0 62.8 821 31.2 64.2 106.0 3.Sxl0' 7.9xi0° 
Nighasan 
road 
Drain at 7.17 125.0 49.1 890 13.0 67.0 157.0 l.3xl0' 7.9xl0° 
Choti Pali 
Road(after 
crossing 
Kendriya Jal 
Aayog 
Office) 

34. Analysis results of drain at different locations indicate presence of domestic waste water. 

M/s Bajaj Hindustan Sugar Ltd., (Distillery Division), Lakhimpur Page 9 of 20 
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35. It is also observed that sister concern Sugar unit is located adjacent to the distillery unit 

and it is informed that treated effluent from sugar is collected in lagoon for use in 

irrigation purpose. During inspection, no effluent was found discharged from the sugar 

unit. 

36. Ground water sample was collected at Jina Baba Temple, Mill Colony Gate and Bio­ 

compost yard. Analysis results of sample collected are as below: 

Sampling Jina Baba Mill Colony Bio-compost Standard as per 
locations Temple(Location- Gate(Location- yard BIS IS 10500: 
Parameters 1) 2) (Location-3) 2012 

(Acceptable 
• limit) 

pH 7.11 7.19 7.50 6.5-8.5 

Colour (Hazen) BDL(<5) 5.0 BDL(<5) 5.0 

SS (mg/I) 4.89 8.48 10.6 -- 
TDS (mg/I) 348 293 326 500 

Ammonical 0.418 0.561 BDL(<0.l) 0.5 
Nitrogen (mg/1) . 
Alkalinity (mg/I) 369.0 293.0 272.0 -- 
Cl(mg/1) 3.19 9.13 3.0 250 

F(mg/1) BDL(<0.5) BDL(<0.5) BDL(<0.5) 1.0 

NO3(mg/l) BDL(<2.2) BDL(<2.2) BDL(<2.2) 45 

SO4(mg/l) 2.46 . BDL(<2) 18.0 200 

PO4-j (mg/I) 0.818 1.26 0.415 - 
Hardness(mg/1) 296 272 219 200 

COD (mg/I) BDL(<5) 7.94 BDL(<5) 75 

Na(mg/l) 22.2 20.9 68.6 -- 

K(mg/1) 5.56 . 6.43 4.35 -- 
Cd (mg/I) BDL(<0.01) BDL(<0.01) BDL(<0.01) 0.003 

Cu(mg/1) BDL(<0.01) BDL(<0.01) BDL(<0.01) 0.05 

Fe (mg/I) 0.50 2.28 1.90 0.3 

Zn (mg/I) 0.12 0.10 0.02 5.0 

As (mg/I) 0.03 , 0.13 0.04 0.01 

M/s Bajaj Hindustan Sugar Ltd., (Distillery Division), Lakhimpur Page 10 of 20 
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37. It is evident from the results that ground water quality is generally meeting with 

acceptable limit of drinking water quality as per BIS standards except Total hardness, Fe 

and As in all locations, Phosphate in Location-2. Exceedance of Hardness, Phosphate and 

Arsenic may be due to geogenic factors. Exceedance of Iron may be due to rust in hand 

pump. Presence of arsenic in Lakhirnpur Kheri is already addressed by the Hon'ble NGT 

in the matter of Original Application No. 384/2019(Earlier O.A. No. 156/2019) Mrs. 

Sunita Pandey & Anr. Vs Union of India &Ors. (Annexture-3) and review on action 

taken by the state is reviews regularly by the Hon'ble NGT and NGT constituted 

oversight committee headed by Retd. Justice S.V.S. Rathore. The matter is further listed 

for hearing on 01.02.2021. 

38. As informed by the unit vide its letter dated 24.12.2020, adequacy assessment of ZLD 

system has been carried out by the unit trough NSI, Kanpur during December 22-23 

2020.Report is yet to receive from the unit. 

39. Soil sample was collected from three locations of nearby units. Analysis results are 

presented below: 

Parameters pH* EC* OC* Av!. Av!.* Fe Zn Mn Cu 
P* K 

Locations dS/m % Kg/Ha Kg/Ha mglg mg/g mg/g mg/g 
Soil Samples -- -- -- -- -- 20.09 0.06 0.34 BDL 
near Jind 
Baba Temple 
Soil Sample -- -- -- -- -- 16.51 0.05 0.32 BDL 
at Choti Palia 
Road 
Soil Sample -- -- -- -- -- 12.68 0.06 0.26 BDL 
near Bio- 
compost 
Yard 
Soil sample -- -- _.., -- -- 18.07 0.07 0.39 BDL 
at Palia 
Lakhimpur 
Road(Control 
Sample) 
"Sample under process in lab. 

M/s Bajaj Hindustan Sugar Ltd., (Distillery Division), Lakhimpur Page 11 of 20 
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40. No significant impact was observed based on the above analysis results of the sample 

collected. However, it will be appropriate that study may be carried out by Agriculture 

department or Agriculture University to assess the impact if any. 

41. As per Hon'ble NGT order dated 24.09.2020, "During the inspection, the pollution 

control devices may be interlocked with the production process to verify the results, as an 

additional precautionary measure". In compliance of NGT order, the unit has provided 

following interlock system: 

a. If spent wash generation exceeds 21 m3 /hr from analyser column, fermented wash 

feed stopped after 03 minutes of alarm. ,, 
b. If MEE plant shut down/stopped, it will automatically be stopped plant operation. 

Team has verified the above interlock systems during visit. 

42. As per Hon'ble NGT order dated 24.09.2020," We direct the CPCB to verify the allegations 

in the IA. No. I 20/2020 filed in this. Tribunal on 24. 02. 2020".The pointwise status/reply of 

the allegations in the I.A. No. 120/2020 is as below: 

s. 
No. 

Allegation Reply 

1. I That the actual fact was concealed by 
respondents. The applicant is placing on 

record photographs and video graphs 

taken on 23.02.2020 which evidently 
proves that respondent unit is operational 

and is operating in full swing, Moreover, 

the said video graphs and photographs 

denotes the massive pollution being 

caused by respondent in open day light 

without any fear of pollution control 

board and directions passed by this Ld. 
" 

• As informed by the unit 

representative, the unit was not in 

operation from 29.06.2019 to 

02.11.2020.The declaration of 
Assistant Excise Commissioner 

regarding closure of the unit 

during above said period 1s 

enclosed as Annexure-4. 

• The Consolidated monthly report 

(PD-29) for the month of 

October 2019 to November 2020 

M/s Bajaj Hindustan Sugar Ltd., (Distillery Division), Lakhimpur Page 12 of 20 
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s. 
No. 

Allegation Reply 

Tribunal. The said photograph further 

depicts the running of chimney, the que 

of trucks delivering the raw material for 

operation. 

of production Head. BHSL, Palia 

and Assistant Excise 

Commissioner are enclosed as 

Annexure-5.As per report, the 

production for the month of 

February 2020 is NIL. 

• It is informed by the unit 

representative, during February 

2020, itssister concern sugar mill 

was m operation (Final 

Manufacturing report (RT-B(C) of 

the sugar unit for the year 2019- 

20 is enclosed as Annexure-6. 

• The distillery unit receives steam 

from boiler installed at its sister 

concern sugar unit and same has 

been mentioned in all previous 

joint inspection reports and also 

mentioned in page 328 of the IA 

No. 104/2020. Further, sugar unit 

was in operation during February 

2020 and que of trucks and 

trolley as shown in IA No. 

120/2020 may possibly 

indicating sugar cane delivering 

trucks and tractors. 

2. The statements and submission made by Reply is mentioned as above. (Refer Sl. 

respondents were totally false. This is the No. 1) . 
M/s Bajaj Hindustan Sugar Ltd., (Distillery Division), Lakhimpur 
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s. 
No. 

Allegation Reply 

case of misrepresentation and misleading 

the Ld. Tribunal. That despite having 

closure notice issued and being declared 

as pollutant unit, the respondent unit is 

still operating. 

3. It is pertinent to mention herein that the Photograph taken during inspection by 

respondent has not even filed joint team of CPCB and UPPCB dated 

photographs and videographs to illustrate 23.06.2020 is enclosed as Annexure-7. 

and prove that unit was not operational 

and is closed. The respondent has not 

even described the time that they took to 

conduct the inspection in order to 

substantiate their claim. 

4. It is also significant to mention herein The expiry of the consent to operate of 

that respondents Consent to Operate the unit has been mentioned in joint 

under Air Act and Consent "to Operate inspection report dated 23.06.2020 

under Water Act is also expired but the (Point no. 6 of B (I): Water Pollution 

said fact was not acknowledged by the and Its Control).Copy of the previous 

pollution control boards for the reason joint inspection report dated 23.06.2020 

best known to them. The copy of Consent is enclosed as ready reference 

to Operate under air Act and Consent To (Annexure-8). 

Operate under Water Act are annexed 

herewith as AnnexureA-2 

M/s Bajaj Hindustan Sugar Ltd., (Distillery Division), Lakhimpur Page 14 of 20 
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s. 
No. 

Allegation Reply 

5. I That the present report and conduct of Referenced inspection was conducted in 

respondent denotes that the operation of compliance of Hon 'ble NOT order dated 

the industry in question should be closed 24.02.2020 whereby "dry inspection" 

forthwith. It is also relevant -to mention was desired. Accordingly no sample was 

herein that the inspection report is not collected and inspection team carried out 

comprehensive since despite various physical verification of compliance. 

averments were made regarding waste & 

effluent discharge still no soil sample is 

being taken to evaluate the environment 

degradation. 

6. That the respondent no. 2 is the I The unit has been commissioned on 

industry/company a leading distillery unit I Year 2004 and same is mentioned in 

in Uttar Pradesh, this unit is polluting the every inspection reports. Hence, 

vast area since 2003 and it operating with pollution caused due to distillery unit in 

its own terms and conditions without 2003 is not possible. Copy of the 

complying the given rules and Environmental Clearance granted by 

regulations. In 2003 following the public MoEF& CC on 02.04.2004 in enclosed 

outrage over the high coloration and I as Annexure-9. • 
pollution of the Gomti in March, the 

UPPCB deduced that the coloration and 

pollution was caused by either distillery 

units or sugar mills. Consequent to this, 

they conducted an inspection of the 
• 

industries from about 200-300 kms 

upstream of Lucknow. And after 

inspection, served the notice to the units, 

warning that as they are "zero discharge" 

units and are not allowed to discharge 
M/s Bajaj Hindustan Sugar Ltd., (Distillery Division), Lakhimpur Page 15 of 20 
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s. 
No. 

Allegation Reply 

their wastes into the Gomti. Action would 

be taken against them. The respondent 
I 

unit was one of the pollutant units in this 

event. A copy of news article dated 

25.04.2003 published in Times of India is 

already annexed with the Original 

Application as Annexure A 1 at Page 25- 

26 

7. That the finding of the inspection report Photograph taken during inspection by 

raises so many questions, first and joint team of CPCB and UPPCB dated 

foremost is the time of inspection, it has 23.06.2020 is enclosed as Annexure-7. 

nowhere been mentioned that how much 

time was taken by the committee in the 

inspection. It is also necessary to mention 

here that the inspection committee neither 

taken any photographs or attached any 

photograph with the inspection report to 

confirm their visit/inspection. • 

8. The intention of the authorities is very Ground water sample was collected 

much clear from this piece of evidence, around the areas in all inspection with 

that in reality ground water of the area is reference to said NGT matter and ground 

polluted and its consumption is causing water is not found contaminated with the 

various kinds of health issues butno Industrial pollution. Source of arsenic 

concerns of the same is taken by any of has been reportedly "geogenic" as there 

the government department ad natives are is a vast area (>20 district of UP State) 

afraid of coming against the said unit, observed affected by arsenic and no 

knowing the fact that people involved are specific point source is identified 

very influential and powerful. , reportedly. Further, Presence of arsenic 
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22



Allegation 
Reply 

s. 
No. in Lakhimpur Kheri is already addressed 

by the Hon'ble NGT in the matter of 

Original Application No. 

384/2019(Earlier 0.A. No. 156/2019) 

Mrs. Sunita Pandey & Anr. Vs Union of 

India &Ors. (Annexture-2) and review 

on action taken by the state is reviewed 

regularly by the Hon'ble NGT and NGT 

constituted oversight committee headed 

by Retd. Justice S.V.S. Rathore. The 

matter is further listed for hearing on 

01.02.2021. 

9. 
That the Arsenic contamination and I Reply is mentioned as above.(Refer Sl. 
arsenic presence in high percentage is No. 8) 

evident in the area of Lakhimpur Kheri . . 
That the entire district especially Pallia is 

in the grip of arsenic contamination, the 

situation has only worsened for masses 

exposed to this slow and consistent toxin. 

The quality of harmful concentration of 

arsenic in ground water of this area is 

exceeding the Bureau of Indian Standards 

permissible limit. The BIS standards are 

also in sync with the guidelines laid down 

by the World Health Organization vis-a- 

vis arsenic contamination. 
10. I It will be relevant to mention herein that I Ground water sample collected in nearby 

the problem of arsenic contamination is area during inspection dated 08.12.2020 

M/s Bajaj Hindustan Sugar Ltd., (Distillery Division), Lakhimpur 
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Allegation 
Reply 

s. 
No. 

prevalent is areas where extraction of is mentioned in observation no.35 of this 

groundwater has been rampant and where report. The observed concentration shall 

there is no provision for recharge. The be interpreted in light of the NOT order 
• 

applicant herein as also relying on report I referred in Sl. No. 8 of this report. 

titled as "Arsenic Toxicity in Ground 

Water of Uttar Pradesh" prepared by 

State water resources data and analyses 

center. The said report specifically points . 
out that findings of arsenic testing the 

established that Lakhimpur Kheri 1s 

amongst the most critically contaminated 

area. About 1980 sources from Ballia & 

Lakhimpur Kheri ware found 

contaminated with high Arsenic i.e., 5 

times greater than the permissible limits 

of 0.01 mg/l and even more. 
11. \ That the quality of ground water has \ Reply is mentioned on para 8 of the table 

become harmful and it is spreading below 

the ground for a long area, 'neither the 

state/central govt. has any technique/ 

strong planning nor the cause of 

contamination is searched out. 
12. \ That the mixing of arsenic and other \ Reply is mentioned on para 8 of the table 

chemical is continuing from a long 

unknown time, and the condition of 

LakhimpurKheri and neighbouring 

district Shahjahanpur is much more 

fearful, the officers of govt. and 

M/s Bajaj Hindustan Sugar Ltd., (Distillery Division), Lakhimpur 
Page 18 of 20 
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s. 
No. 

Allegation Reply 

and health department are not reducing the 

mistakes and also the problem of a big part 

of the population is not brought before the 

law. The violation (water, air and ground 

water) of rules have become a trend, the 

senior officers are silent spectators and none 

is searching the source. 

13. I The respondent unit produces liquor in very The unit has been granted NOC from 

big quantity and also extract huge amount of Central Ground Water Authority on 

ground water. The turnover of the respondent 14.03.2019, which is valid upto 

unit runs in crores. The said industry in past 04.03.2021.Copy of the NOC 

occasions also failed to comply with granted to the unit is enclosed as 

environmental norms but , till date no Annexure-10. Further, CPCB has 

appropriate action has been taken against it. issued closure direction under 

The authorities have turned their eyes blind Section 5 of the Environment 

towards sufferings and pain of the nearby (Protection) Act, 1986 to the unit on 

residents. That for the administrative system, 01.07.2019. The details of 

authorities and officials involved in the Compliance are mentioned in 

process, welfare of industrial unit is of previous joint inspection report 

primary consideration and health of people is (Annexure-8). 

of least significance. 

Recommendations: - 
The unit may be directed to comply with the following: 
I. The unit should expedite to submit ZLD assessment report carried out by NSI, Kanpur. 

2. Although the ZLD system at the unit has been verified by CPCB team during inspection 

dated 08.12.2020 based on records physically verified and monitoring of effluent stream vis- 
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a-vis log book and water balance report of the unit, decision on further operation of the unit 

may be decided on submission of ZLD assessment report submitted by NS! Kanpur. 

3. The unit should optimise operation of its CPU and MEE system properly. . 
4. The unit should expedite to install Slope Fired Boiler. 

5. The unit should expedite to install spare/floating bodies at MEE for having continuous 

working for the system without stoppage during cleaning period in compliance of NS! 
recommendations. 

Inspection Team: - \),, ~. 
I. Sh. Runa Oraon, Sc. 'D', CPCB, RD (N), Lucknow. flt.v 
2. Sh. Arv ind Kumar, SRF, CPCB, RD (N), Lucknow. V 

~1/s Bajaj Hindustan Sugar Ltd., (Distillery Division) , Lakhimpur 
:>ll Page 20 of 

26



Item No. 06 Court No. 1 

BEFORE THE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

(By Video Conferencing) 

Original Application No. 1041/2018 
'(I.A. No. 120/2020) 

(With report dated 09.09.2020) 

Shailesh Singh Applicant(s) 

Versus 

Bajaj Hindustan Sugar Ltd. 
(Distillery Division) & Ors. Respondent(s) 

Date of hearing: 24.09.2020 

CORAM: HON'BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON 
HON'BLE MR. JUSTICES. P. WANGDI, JUDICIAL MEMBER 
HON'BLE DR. NAGIN NANDA, EXPERT MEMBER 

Respondent(s): 

·~ 

Mr. Alok Krishna Aggarwal, Advocate for Bajaj Hindustan Sugar 
Ltd. 
Mr. Raj Kumar, Advocate for CPCB 
Mr. Pradeep Misra, Advocate for UPPCB 

ORDER 

1. The issue for consideration is the remedial action against the 

pollution by M/ s Bajaj Hindustan Sugar Ltd. (distillery division), village - 

Paliakalan, District Lakhimpur Kheri, Uttar Pradesh. 

2. The matter was earlier considered and in light of the report of the 

CPCB and the State PCB, finding deficiencies in the compliance of 

environmental norms, further report was sought. Finally, on 24.02.2020, 
,. 

the matter was considered in light of the report dated 02.12.2019, filed 

by the CPCB to the effect that the unit had yet to comply with the 
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5. We direct the CPCB to verify the allegations in the I.A. No. 

120/2020 filed in this Tribunal on 24.02.2020 and permit the unit to 

operate for two months to assess the adequacy of Zero Liquid Discharge 
., 

(ZLD) system. During the inspection, the pollution control devices may be 

interlocked with the production process to verify the results, as an 

additional precautionary measure . 

Let a further report be furnished before the next date by e-mail at 

judicial-ngt@gov.in preferably in the form of searchable PDF/ OCR 

Support PDF and not in the form of Image PDF. 

List again on 21.12.2020. 

A copy of the I.A. be sent to the CPCB and the unit by e-mail. 

A copy of this order be sent to the CPCB by e-mail for compliance. 

Adarsh Kumar Goel, CP 

S. P. Wangdi, JM 

Dr. Nagin Nanda, EM 

September 24, 2020 
Original Application No. 1041/2018 
(I.A. No. 120/2020) 
SN 
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Item No. 04 Court No. 1 

BEFORE THE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

(By Video Conferencing) 

Original Application No. 384/2019 
(Earlier O.A.No.156/2015) 

(With report dated 27.08.2020) 

Mrs. Sunita Pandey & Anr. Applicant(s) 

Versus 

Union of India & Ors. Respondent( s) 

Date of hearing: 04.08.2020 

CORAM: HON'BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON 
HON'BLE MR. JUSTICES. P. WANGDI, JUDICIAL MEMBER 
HON'BLE DR. NAGIN NANDA, EXPERT MEMBER 

Respondent(s): Mr. Pradeep Misra, Mr. Daleep Dhyani, Advocates for UPPCB 
Mr. Raj Kumar, Advocate for CPCB 
Mr. A.K Prasad, Advocate for MoJS 

ORDER 

1. The issue for consideration is the steps to deal with the problem of 

contamination of groundwater due to Arsenic and availability of clean 

drinking water in Bahraich, Ballia, Balrampur, Bareilly, Basti, Bijnor, 

Chandauli, Ghazipur, Gonda, Ghorakpur, Lakhimpur Kheri, Meerut, 

Mirzapur, Muradabad, Rai Bareilly, Santkabirnagar, Shajahanpur, 

Siddharthnagar, Sant Ravidas Nagar and Unnao and certain other 

districts in Uttar Pradesh and other similarly affected areas in the 
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country including in Assam, Bihar, Jharkhand, Karnataka, Punjab and 

West Bengal is the. 

2. After considering the matter for more than three years, vide order 

dated 25.10.2018, this Tribunal undertook an extensive review on the 

subject and noted the gravity of situation shown by high arsenic content 

leading to serious diseases and environmental damage in several districts 

of Uttar Pradesh. 28 districts of Uttar Pradesh were identified as affected 

by the problem in the report prepared by the State Water Resources 

Agency, Uttar Pradesh. A team of the Ministry of Environment, Forest 

and Climate Change (MoEF&CC) found number of deaths from the 

diseases on account of the problem. The Ministry of Drinking Water and 

Sanitation took cognizance and identified mitigation measures. The 

Ministry of Agriculture also identified certain steps to be taken. The . 
matter was discussed in the Parliament and a report was submitted on 

the subject. Uttar Pradesh Jal Nigam identified 310 village hamlets 

situated in 179 revenue villages of District Ballia and 165 village hamlets 

situated in 49 revenue villages in District Lakhimpur Kheri, where 

shallow ground water is found to contain Arsenic in excess of permissible 

limit of 0.05 mg/L, prescribed for potable water by Bureau of Indian 

Standards (BIS: 10500). 

3. It was noted that as per inputs available with the CGWB, the 

Arsenic is prevailing in the underground water (above 0.05 mg/L or 50 

ppb) in the districts/blocks of Bahraich, Ballia, Balrampur, Bareilly, 

Basti, Bijnor, Chandauli,. Ghazipur, Gonda, Ghorakpur, Lakhimpur 

Kheri, Meerut, Mirzapur, Muradabad, Rai Bareilly, Santkabirnagar, 

Shajahanpur, Siddharthnagar, Sant Ravidas Nagar and Unnao in the 

State of Uttar Pradesh. The well water contained Arsenic, a known 

carcinogen that occurs in ground water at concentrations that can 
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exceed the Maximum Contaminant Level (10 ppb/WHO Standard). In 

order to reduce Arsenic exposure, private well-owners could either rely 

on treated water for drinking or install in-house water treatment systems 

for Arsenic removal. 

4. The Tribunal noted that the Inter-Ministerial Group (IMG) of the 

Government of India also prepared a report suggesting an action plan to 

mitigate Arsenic contamination and made comprehensive 

recommendations on the whole gamut. 

5. The Tribunal noted that the matter was highlighted in news item in 
I 

Hindustan Times dated 26.11.2015 under the heading "Arsenic 

contamination on the rise: 1 Lakh dead, 3 lakh suffering". According to 

the said news item, 7 .04 crore people are affected by Arsenic related 

diseases in 12 States and .. ,1 lakh persons have died as per report of a 

Committee of Secretaries. A Joint Inspection Report was filed before 

this Tribunal by the Central Pollution Control Board, MoEF&CC, CWGA 

and Uttar Pradesh Pollution Control Board to the effect that Arsenic 

Removal Units were not working properly. Heavy metals were seen in the 

water samples. The Tribunal directed dismantling of hand pumps 

with concentration of Arsenic beyond permissible limits. 

6. The Tribunal also noted the report of the NITI Aayog published in 

June, 2018 on "Water Management Index" to the effect that 70% water 

in India is contaminated. India is at 120th number out of 122 

countries in water quality index. The report mentions that the acute 

water crisis is being faced by 600 million people. About two lakh 

people die every year due to inadequate access to safe water. 
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7. Accordingly, the Tribunal issued directions for remedial action 

including a direction to the Secretary, Ministry of Drinking Water and 

Water Resources to file a report compiling information from the States in 

terms of the order of the Tribunal. ,. 

8. The matter was thereafter considered on 11.09.2019 and 

28.01.2020 in the light of feedback of Ministry of Jal Shakti (MoJS). 

9. On 28.01.2020, this Tribunal noted the status and directed as 

follows: 

" 
9. An affidavit dated 13.12.2019 has been filed by the Department 

of Drinking Water and Sanitation, Ministry of Jal Shakti in 
pursuance of the above order. However, during the hearing, the 
information is sought to be updated in the form of following table 
of Arsenic affected habitations and population as on 26.01.2020:- 

State As on 25.03.2019 As on 25.06.2019 As on 09.12.2019 As on 26.01.2020 

No. of Population No. of Population No. of Population No. of Population 
Arseni Arsenic Arsenic Arsenic 
C Affected Affected Affected 
Affecte Habitat Habitat Habitat 
d ions ions ions 
Habita • 
tions 

Assam 4,301 16,07,660 4,293 16,05,148 3,343 12,53,702 3,309 12,42, 151 

Bihar 807 12,05,934 804 12,01,715 336 5,15,474 335 5,14,396 

Jharkhand 19 13,336 19 13,336 03 6,714 3 6,714 

Kamataka 3 2,590 2 1,'706 0 0 0 0 

Punjab 652 8,28,073 660 8,36,625 646 8,22,381 644 8,20,192 

Uttar 707 5,32,507 650 4,57,893 607 4,09,918 606 4,09,180 
Pradesh 

West 9,126 93,19,930 7,544 69,93,938 6,207 55,24,893 5,304 44,50,889 
Bengal 

. 

Total 15,615 1,35, 10,030 13,972 1, 11, 10,361 11,142 85,33,082 10,201 74,43,522 
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10. Learned Couns,el for the Department states that the targeted 
date for total remediation is 31.03.2021. The table quoted 
above shows that there is hardly any improvement in 
the situation in the State of Punjab. Progress with 
regard to State of Uttar Pradesh, Assam and Bihar is 
not adequate. The problem is acute in State of West 
Bengal. Accountability needs to be fixed on erring 
officers and time lines for total remedial needs to be pre­ 
poned to 31.12.2020 in view of serious health 
consequences. In the interim period, alternate 
arrangements need to be made for the supply of safe 
potable water to inhabitants of affected areas. 

11. Let further steps be taken at the earliest and rigorously 
monitored by the Department of Drinking Water and 
Sanitation, Ministry of Jal Shakii. Status as on 31.03.2020 
may be filed before this Tribunal by email at fudicial­ 
nqt@qov.in before the next date." 

10. In pursuance of the above, the MoJS has filed an affidavit dated 

12.05.2020 mentioning the steps taken for mitigation of Arsenic. It is 

mentioned that targeted date of December, 2020 for remediation of 

• Arsenic is likely to be achieved in the States of Bihar, Jharkhand and 

Uttar Pradesh but in State of Punjab, two habitations may go beyond 

December, 2020. The MoJS has filed following table giving the status of 

the Arsenic affected habitation as on 28.07.2020, in comparison to the 

situation prevailing as on 25.03.2020 and thereafter: 
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.. 

11. We are of the view that while further steps must be taken 

expeditiously and monitored rigorously by the MoJS, the statistics may 

be duly cross-checked in qualitative and quantitative process. 

• 12. The Oversight Committee for the State of U.P., headed by Justice 

S.V.S Rathore, former Judge of Allahabad High Court, mentioning the 

measures taken for remediation and the meetings conducted by the 

Oversight Committee. The timeline for completing the remedial work were 

directed to be preponed. The recommendations of the Committee are as 

follows: 

"Recommendations: 

In view of above w~ recommend as follows: 

1. Jal Nigam has indicated that the remaining 1 64 habitations 
would be covered: 

a) By laying down piped water supply in 44 habitations 
by December 2020 

b) By laying down piped water supply in 45 habitations 
by March• 2021 

c) By installing 120 ARUs by December 2020. 

Since NGT has directed preponing the time lines from March 
2012 to December 2020, Jal Nigam may be directed to expedite 
the work in the above mentioned 45 habitations so as to prepone 
the completion by 3 months. 

2. The work of dismantling the hand pumps in Arsenic polluted 
habitations has not been done. It should be completed in the 
next 3 month and responsibility for negligence be fixed by 
Chief Secretary. 

3. Health Department may conduct a health survey in the 
affected areas in next 3 months and present a micro plan 
indicating the health hazards and their mitigation strategy to 
NGT in 6 months time. 

4. The Agriculture Department may conduct a study to assess 
the impact of Arsenic on the food chain. They may prepare the 
impact assessment plan in 6 months time alongwith mitigation 
strategy like change in cropping pattern, modification in 
agricultural practices etc. 

5. The Panchayati Raj Development may work out a plan for 
ensuring involvement of Panchayats in operation and 
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maintenance of these projects. The funds for 
operation/ maintenance may be permitted from the devolution 
grants given to Panchayats. 

6. Water Harvesting Schemes for harvesting rain water may be 
aggressively pursued in these villages. The State Government 
may make extra budgetary provisions/ extra allocation in 
MGNREGA for Water Harvesting Schemes in these villages. 

7. Jal Nigam may be directed to conduct an annual survey every 
year of the quality of drinking water in this area and the 
adjoining areas to assess the impact of the mitigation 
measures on a continuous basis. 

The Member Secretary, UPPCB is directed to send this report 
to the Registrar General, National Green Tribunal, Principal 
Bench, New Delhi for placing the same before the Hon'ble 
Tribunal with a copy to the Chief Secretary, Government of 
UP for necessary action. The report also be uploaded on the 
website of the committee." 

13. The recommendations of the Committee are accepted and 

necessary action in terms of the said recommendations may be taken by 

the concerned Departments of the State of U.P which may be further 

monitored by the Oversight Committee and a report furnished before the 

next date by e-mail at judicial-ngt@gov.in preferably in the form of 

searchable PDF/ OCR Support PDF and not in the form of Image PDF. 

14. Further report of status as on 31.12.2020 be also furnished by the 

MoJS before the next date by e-mail at judicial-ngt@gov.in preferably in 

the form of searchable PDF/ OCR Support PDF and not in the form of 

Image PDF. 

A copy of this order be sent to Justice S.V.S Rathore, former Judge 

of Allahabad High Court, MoJS and the Chief Secretary, U.P. by email for 

compliance. 
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List for further consideration on 01.02.2021. 

Adarsh Kumar Goel, CP 

S. P. Wangdi, JM 

Dr. Nagin Nanda, EM 

August 04, 2020 
Original Application No. 384/2019 
(Earlier O.A.No.156/2015) 
AK 
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• • 
. ~~SUGAR Date:- 08.12.2020 

TO WHOMSOEVER IT MAY CONCERN 

This is to inform that Bajaj Hindusthan Sugar Ltd., Palia Distillery unit is 
under shutdown since 29.06.2019 to 02.11.2020. 

No any Alcohol production has been done during above period. 

~ 
(C. K. Dubey) 

General Manager 
BHSL, Palia Distillery 

(Dinesh Kumar) 
Asstt.Excise Commissioner 

81-iSL, Palla Distillery 

Bajaj Hlndusthan Sugar Ltd. 
Unit : Palia Kalan- 262902, Distt. · Kheri, Uttar Pradesh 
Tel: +91- 5871-233346, 233410 I Fax +91-5871- 2333664 
Regd. Office : Golagokarannath, Lakhimpur-Kheri, District Kheri.Uttar Pradesh • 262 802 

, Tel:+ 91-5876-233754/5/7/8, 233403 I Fax: +91-5876-233401 I E-mail: investors@bajajhindusthan.com I CIN: L15420UP1931PLC065243 40



_r CONSOLIDATED MONTHLY REPORT··FOR THE MONTH"Of •..•....•••••.•. October-2019 •.• : ••• :;:.; •.••..•.•. 

Opening Closing balance 
Closing 

Storage 
Receipts Issue balance ·TR.S BRIX 

Balance byA/c 
actual 

Wastage·_ 

j 1·· MOLASSES IN 
'. ' 'QUl'·lTA!..S 

Molasses Tank No.1 7985.30 o.oo 0.00 7985.30 7985.30 0.00 :4;3.3 88.8 
Molasses Tank No.2 0.00 o.oo · 0.00 0.00. 0.0Ci 0.00 o.oo 0.0 

Pit .__ 
0.00 t___ TOTAL 7985.30 0.00 ·0.00 7985.30 7985.30 

0.- DENATURANTS 
\:10 OTHER 

ICKEMICALS .. '1 

I 
l 
;Methyie ,':\tcchol 0.0 0.0 

.. 
0.0 0.0 · - 

r 

I:· ror. n2U>":'•1yd~ 948.00 0.00 . 0 . $48.00 . 
l • 
;, ::-1 ,i.0,1 ·,. Sutyle Alcohol 0.00 0.0 0.0. 0.00 
)-···-- 
I 

iCau·,i '~ Soda 0.00 0.0 0:0 0.00 
1--- I ' IAceeton? 0.00 0.0 0.0 0.00 

f Dena toniu ;,, .. 
!Sachcharide 21.68 0.0 0.0Q · 21.68 

! ;;enatonium Benzoate 0.00 0.0 _0 .. 00 0.00 

3- 

i 

·t 
~ 

' j 
i 

f' 
I 

Qty-removed . . . 
. I 

Opening Opening 
frerri Ware 

Closing Closing . I 
balance in balance in P-roduction , 

House for 
Actual Issue balance in balance in Wastage 

Receivers War.e House 
denaturation 

Ware House Receivers 

··-·. -- - . 
I - 

1 AU. Alcohol In BL 0.0 0.0 0.0 0.00 0.0 o:o 
-- 
Ab. i:i.k.ohoi !n J.\L 

, 0.0 0.0 ·. 0.0 0.00 0.0 0.0 
- .. 

:t: j_r{. S. !n BL ' 7995.1 0.0 0.0 0.00 7995.1. . . O.QP~ 
. . . 11 ••• 11"t,_v\~r~\l 5~:;:--,,,f#tt\iW. 

R. S. in AL 7592.1 0.0 0.0 :_{':--~ .•. ~:., 0.00 · ..• ·.- ~~ .•. 21il :~:i·;~"Y?t'. }?.:::s .. ~'-f-;.~ . 
,: ··':" )l0Q 

.. 0:.-• ..... ,: •,:. 
" . ... : .:,; . . 

c) E N. A. In BL 0.0 0.00 0.00 0.00 . 0:0 .• O:OQ · 

0.0 0.00 0.00 0.00 0.0 - 
E. N. A. In AL 0.00 

-·--··-· 

d; 0.A.,t\. in BL 0.0 0.0 0.00 o.o 0.0 0.0 

r A.A. in AL 0.0 0.0 0.00 0.0 0.0 0.0 
-- - - •' 
.'; 'i.D.S. in BL l 27260.3 0.0 0.00 0.00 272(?0.~ ., 0.00 
--- T .. 

S.D.S. i11 AL I 24458.1 0.0 0.0Q 0:00 24458.1 0.00 
·- t-· 

I .•. 
i .fi Male Sprit in BL 4991.2 0.00 0.00 0.00 4991;.2 0.00 

Malt Sprit in AL 2991.6 0.00 0.00 0.00 2991.6 o.oo 

PRODUCTION. DAJA 
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1. No. of working dcJYS ·., .. : 

0 due to 
annual 

maintenan 
ce& 

2. Actual rlistillation hours 

3. Main stoppag_e with reasons 
744.00 

4. Rate of production in AUHours #DIV/0! 

5. Molasses distilled in Otis. In the month o.o 
6. Molasses·distilled from 1st Nov. of the.year to this month 536100.0 

cleaning. 118. Alcohol %.in wasn -o.oo 
19. Fermentatiqn effciency . I 0.00 

7. TOTAL SUGAR IN QUINTALS 
20. Distillation effciency · I 0.00 

8. ff\·,ientable sugar in quintals 

··0.0 .. -·- 0.0· 
,. 

9. Total wash prepared in litres 0 

1 o. Estimated Alcohol in AL 
0.0 

11. Maximum possible recovery 0.00 

21.Overall. effciiricy, • · I o.oo 
22.Overall .recoverv . in AL.Jqtls .. ~oJ 
Mol~"s:~es . · · · • · · ·1 ; o.oo 
2~.0ver3-ll_:~!~~overy · in AUqtls. ·ofl 
fermentable sugar 0.00 
24.Steam consumed in ·Kg/Litres ·0·1 ~ 0.00 

12. Actl ·al Fermentation-House recovery in AL 0.00 
13. Act. 31 overall recovery (BL) a.po 

MOLASSE STATEMENT 

25.Coal consumed in M.T. · ·._1--.: N.A. 

:- 

Name of Sugar Factory 
Quantity lifted in 

the month ··TR~ ;Remarks.. 
0' 

1. BHSL- Pa!ia 0.00 0.00 -o.o 0.00 

\--· ---------t----'-t-------=--~j___:_ \ 
I I 0.00 I ·0.00 I I ··1 --- 

ISSUE OF Al,.COHOL 
Total 

r· Name of the Purchaser I BL I Duty Released I Verification of Passes__L Remarks ) 

! J.. IOCL AONLA, BAREILLY . . 0.00 I . . OAA ! b. HPCL, AONLA, BAREILLY 0.00 
1 

• • OM ·-, 
~P( , AONLA, BAREILLY · 0.00 I . . OAA -i 
13. N;g ndas Hiralal Bhayani, Gujarat 0.00 I . SOS -'--·i 
TOTA!.. 0.00 -----, 

Dated . 

· {Dinesh K~mar)' 
Assist. Excise Commlssion,;:r 

M/s Bajaj I-iindusthan Sugar ltd., 
Palia Distillery, Palia 
Distt. Kheri (U.P.) 

\\)y 
(prabhaker Slngh) 
Produ~ion Head 

.. M/s Baj~j Hindus~han Sugar ltd., 
••• _l .;, 

Pa,lia Distillery, Palia 
Distt::K~er) _(U.P.) 

\. 

.. :·:·7:;;~L;:-\'r~;. 
\ 

• 

', 
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•. ·, ~ llaiai hindu·sthan Sugar·ltd.oistillerv,PallaKalanllakhl:purKherll 
,. PD-29 

C(1\JSOLIDATED MONTHLY REPORT FOR THE MONTH OF November-2019 . 

Opening Closing balance 
Closing 

Storage ' 

Receipts ·Issue balance TRS BRIX 
Balance byA/c 

actual 
Wastage 

t- MOLASSES IN • 
QUINTALS 
Molasses·Tank No.l 7985.30· O.bO 0.00 7985.30 7985.30 0.00 43.3 88.8 
rv1olasses Tank No.2 0.00 0.00 0.00 0.00 0.00 . 0.00 0.00 0.0 
[Pit 

I TOTAL 7985.30 0.00 0.00 7985.30 7985.30 o.oo 

·t_- DENATURANTS 
AND OTHER 
Ci-lEMICALS (.~.~~s=*~===±=d ·letl!'yle Alcohol 0.0 0.0 0.0 0.0 

lcrotonalderyde •, I 948.00I O.DOI DI 948.00 
!-- ;, . . ~ 
l:ertiary Butyle Alcohol 0.00 0.0 0.0 , 0.00 . · 
l - 
L0ustic__ Soda _ 0.QO 0.0 · 0.0 . . 0:00 . · . ·. · · · · ---t 

. ... ... ~ I .. ± ±·-· k.ce0to,1~ : }'.~" · 0.00 0.0 . 0.0 · 0.00 _. __ . · . j. -~-·. 
1;J~natoniu~ . ... , 
1sachcharide . 21.68 0.0 0.00 21.68 · · f '.a 

l !~ rnnium 13enzoate 0.00 0.0 0.00 0.00 
PRODUCTION DATA 

' I 
' I Opening Opening 

Qty-removed 
Closing Closing 

i from Ware 
I balance in balance in Production Actual Issue balance in balance in Wastage ~ House for 

Receivers Ware House denaturation 
Ware House Receivers 

.1 ; 
.. . 

i .... 

. ·o.~i - . . . . .. . . . . 
.• :, 1 Ao. Alcohol In Bl 0.0 .o.o 0.0 0.00 0.0 r---- --- 1-----1 

l . . ... - I ___ L_ c.oJ l Ab, Alcohol In AL 0.0 0.0 0.0 0.00 0.0. 

~:,::,' 
! 

7995.1 0.0 o:o o.oor . 7995'.1 o.oo] 

7592.1 0.0 0.0. 0.00 7592.1 0.00 

N. A. In BL 0.0 0.00 0.00 0.00 0.0 0.00 
I . 
! E. N. A. In AL 0.0 0.00 0.00 0.00 0.0 0.00 I ~-- 
I 
l 0.0 0.0 . , 0.00 · - 0.0 i_(d) D.A.fl.. in BL 0.0 0.0 

tDJ.A ln At 0.0 0.0 0.00 0.0 0.0 o.ol 
... -··---··7 

. S. D.S. 1n BL 27260.3 o.c 0.00 0.00 27260.3 . (),(}~! 
·- . . : ... i I 

! 5.0.5. in AL 24458.1 0.0 0.00 0.00 24458.1 o.cc: ,_ ··- ------- -··---·· ... , .. ,. .. 
o.ooj U.1 iv ~It Sprit in BL 4991.2 0.00 0.00 0.GO 4991.2 ~ 

l\li3lt Sprit in AL 
i 

I 2991.6 0.00 0.00 0.00 2991.6 0 oor ~ 
fBf 111M Jii~dU&/~811 Sugar •.•. .,. ,,.:4\ 
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·, 
.. . ; 

• 5 

· EFFiCIEttG¥;.DJ\:.r:A - Nj C 'lbi ~~ :1 
- - . ,; ;-:'.<Ji-""~~-~J;))l.@JB .. eJJi;·_ ·: . ~.. )./.' ·' ,. 

..... .'rotat 
- . ,. .. : >,:,!;. ~ --~,;-~;~t,-~ .:1,~~~~~.:i$':''~?~~ ''""loi,.. . ,, 

I.· No. of working days 
: •· 

.•... 14. Atcoholin ~-he 'rti;htfi.:prq'd~½d fn-s{( o.o" ·r_ 
0 Stoppage 

- 

2. Actual distillation hours 
0 

720 hrs. 15. Alcohol in the month produced in AL 0.0 
due to 

' 
annual 

16. Tota: Alcohol produced in BL from 1st a 
3. Main s.oppaqe with reasons 

720.00 Nov. to this month f 

maintenan 17. Total Alcchol produced in AL from 1st 

2~t.e of productionin AL/Hours · 
#DIV/0I ·· · · ce& Nov. to this month · . . ,0.0 

5. MP•asses distilled in Qtls. In the month 
0.0 cleaning. 18. Alcohol % in wash 0.00 

6. Moiasses distilled from 1st Nov. of the year to this ·month 
. . 0.0 19. Fermentation efftiency o.oo' . 

7. TOTAL SUGAR IN QUINTALS 
0.0 20. Distillation effciency 0.00 · 

1 '.' Fermentable sugar in quintals 
0.0 21 :Overall effciency o.oo '.f 

i-· 22.0verali in ·AUqtls. of 

! 

recovery 

0. Total wash prepared in litres 
0 Molasses 0.00 

23.0verall recovery - in AL/qtls. of 

10. Estimated Alcohol in AL 
0.0 fermentable sugar 

: 0.00 

11. Maximum possible recovery 
0.00 24.Steam consumed in Kg/Litres 0.00 

12. Actual Fermentation-House recovery in AL 
0.00 25.Coal consumed in M.T. N.A. 

!'! 3. Actual overall recovery (BL) 0.00 

I MOLASSE STATEMENT 
-- Quantity lifted in 

-- 

Name of Sugar Factory the month Quantity received Brix TRS Remarks 

- 1. B1-:SL- Palia 0.00 0.00 0.0 0.00. 
- 
L_· 
.. 

hotal 
0:00 0.00 

I ISSUE OF ALCOHOL 
l-- 
I Name of the Purchaser BL . Duty Released Verification of Passes Remarks 

!_. ! J !OCL AON LA, BAREILLY 
. 0.00 

DAA 

' J3. Hr'CL, AONLA, BAREILLY 0.00 
DAA- l 

- j·· 

-I 
!:;_ BPCL, AONLA, BAREILLY 0.00 

DAA 

~ndas Hiralal Bhayani, Gujarat 0.00 
sos 

- 
- . 0.00 . - .. 

.. 

Oatec.'. 

(P~a,) 
Officer ln-Charge 

-M/s Bajaj Hindusthan Sugar ltd., 

Palia Distillery, Palia 
Distt. Kheri (U.P.}. 

~/ 
(Prabhaker Singh) 

Production Head 
M/s Bajaj Hindusthan Sugar ltd., 

Palia Distillery, Palia 
Distt. Kheri (U.P.} 

t _;_:, 
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., 

baiai hindusthan Sugar ltd.mstmerv,PaliaKalanUakhi~put~,~~- 
PD-29 

·- -- 
Opening Closing balance 

Closing Storage 
· Receipts Issue balance TRS BRIX 

Balance by A/c Wastage .. actual 

11- MOLASSES IN 
- 

• 
~QUINTALS 
!Molasses Tank No.l· 7985.30 0.00 0.00 7985.30 7985.30 0.00 43.3 88.8 

Mo\.:;;ses Tank No.2 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.0 
-- 
Pit 

TOTAL 7985.30 0.00 0.00 7985.30 7985.30 0.00 
---- 

( 
CONSOLIDATED MONTHLY REPORT FOR THE MONTH OF December-2019 . 

I 
·- 7 :Z- DENATURANTS 

.L\ND OTHER .. -- I 
CHEMICALS ·-. 

--· 

T"\:lethyie Alcohol 0.0 0.0 0.0 0.0 
i 
l 948.00 jCroto11aldehyde 948.00 0.00 0 

6:~·,1rv 3ut~ie Alcohol 0.00 0.0 0.0 0.00 ' 

L:,1 istic Sod;, 

.. I 
0.00 0.0 0.0 0.00 ... - . l r-·--· .. I 

.. 

l,\ceetone 1-·· 
I 0.00 0.0 0.0 8.QO 

1 l~:enatonivn · 
i 

.. 
I 

lsac,,charide 
' 

21.68 0.0 0.00 21.68 
r--- --· l 
I 

.. 

j Den,,tor,iuni Genzocte 0.00 0.0 0.00 0.00 l 
,, 
.)·· 

PRODUCTION DATA 

; '.) 

(,, ,_ 

-- ! 7 I Qty-removed 
I Opening Opening Closing Closing 

.from Ware j 

balance in balance in Production House for 
Actual Issue balance in balance in 'vVastagc, 1 

Receivers Ware House Receivers 
., 

Ware House . danaturatior: .. 
. .l . ... 

--- - ----·i .... I .. 
0.01 

.. . ... 

/i_b. Aicohol In BL 0.0 0.0 0.00, 0.0 o o! . ·I 
... l . . .... ; .-1 

_;\b. Alcohol In AL 0.0 0.0 0.01 C.OOj 0.0 0.0; 
--· l 

1 R S In BL 7995.1 0.0 ··o.o O.OCi 7995.'1 'o.ool 
i 

R. S. In AL 7592.1 0.0 0.0 0.00 7592.1 0.001 

i E. N. A In BL 0.0 0.00 0.00 0.00 0.0 0.001 

0.0 0.00 
.l 

N. A. in AL 0.00 0.00 0.0. .0.001 
·- 

.. ·-·• 

, A.I-\. in BL 0.0 0.0 0.0(\ 0.0 0.0 l 0.01 
----- .:, __ ....:, ----· --- ·-- --------:, 

I .. ~ 

).A.11..'. in AL 
.. .. i 

0.0 0.0 C.GO 0.0 0.0 0 ,:l 
- ---......--- -- ·'-'j 

: • j 

: • I 
. ,., . .. . , .. o.ool 

) S.D.S in BL 27260.3 0.0 o.oo 0.00 27260.3 
:_•.' 

< ' .! , .. I 

' 24458.1 0.0 
.. .. . ·:).60i 

':.~1.S. in Al. 0.00 0.00 24~58.f 
-------· -------· -~-·--' :t ' '•. •; .. ,' .. i 

lvlalt Sprit in BL 4991.2 0.00 0.00 0.00. 4991.2 0.00· --·-- 
2991.6 

' 
.. 

Malt Sprit in AL 0.00 0.00 0.00 2991.6 t 0.00 
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I - - · cv 01 "TA r.. ·· ;.~' • 2t:'.:!.o \:--::-::--~ E FF IC 11; N . I!"'.'· · ., . -. ,.,.,; •. ~ .• ~- .,.,,,,.,,,f#A~ffl.@&ftz""_~gf;;1~iif::-"· _ _i 
j-- ----- · · · · ·- Tota I • · , ;: · -, :-~o/.-~'~{S/it}f~if:Jb~~'.~~~.fa-~· · . · 
1. No. of working days O 

~- < l 
744 hrs, 15. Alcohol in the.month produ.ced in.AL ''0.0 I 
dueto . . r ·-{ 

1 
16. Total Alcohol produced in BL. from tst ~- i 

annua Nov. to this· month 0.0 J 
maintenan 17. Total Alcohol produced in AL from 1st ' 

Nov. to this month •· 

·r ·..• .."· ~~ .. t1· , ·.1, 

2. Actual distillation hours 
I 

3. M;; 7 st0ppage with reasons 
I- 

4. Rate of production in AUHours 

0 - 
744.00 

ffDIV/0! 
0.0 - 
0.0 
0.0 - 
0.0 - 
0 

ce & 
5. Molasses distilled in Otis. In the month _ 

16. M~ '.lsses distilled from 1st Nov. of the year to this mof'.lth 
!7. ro.x, SUGAR IN QUINTALS 
~mentable sugar in quintals 

cleaning. I 18. Alcoliol % in wash 
' ·, 19. Fermentation effciency 

zo. Distillati.ori .effciency 
21.0verall effciency 

9. Total wash p_repared in litres 
22.0verall recovery in AUqtls. of 
Molasses 

10. Estimated Alcohol in AL 
11. Maximum possible recovery 

0.0 
23.0verall recovery in AUqtls. of 
fermentable su9ar 

0.00 24.Steam consumed in Kg/Litres 
12. Actual Fermentation-House recovery in AL 0.00 25.Coal consumed in M.T. 

· 0.0 
0.00 · · - 
0.00·. 
0.00 - 
0.00 

0.00 I, 
0.00 
0.00 
N.A. 

13. Actual overall jecovery (BL) 0.00 

I------ Quantity linea in 
Name of Sugar Factory the month I <~uan!ity received I Brix I TRS I 

1. BHSL- Palia 0.00 0.0J 0.0 0.00 

MOLASSE STATEMENT 
-., _ _. :_ I 

Remarks 

- 
1-----------------+-------+- -~ 

Total o.oo I o.oo 
ISSUE OF ALCOHOL -1 

Name of the Purchaser BL Duty Released . Verification of Passes Remarks ·1 
1. IOCL AON LA, BAREILL Y 0.00 DAA . I 

j.i. HPC .. AONLA, BAREILLY 0.00 . DAA 1 
l::. l3DCL, AON LA, BARE ILLY 0.00 - OM 1 
1-- ·- k Nag~7das Hiralal Bhayani, Gujarat 0.00 . · · · SOS · 
jTOTA::- · 0.00 . - · · · 
~ . ----~ 

::.dted.-: . 

(P~1o.niCJ 
Officer In-Charge 

M/s Bajaj Hindusthan :.u[:ir !tr.L, 
P;,ilia Qistillery, P~I,.:; 
Distt. ,<heri !l).P.) 

1,,:::1 
Production Head 

M/s Bajaj Hindusthun Sugar ltd., 
Palia Distillery, Palla 
Distt. Kheri (U.P.) 

'-- :- ... 
' 
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'-: •J.J\",i' .•... l ., ; • - 

baiai hindusthan sugar ltd. Dlsdllel'I, Pallala~nU.aldillilPUrKb:n1 

--·. PD-.29 

CONSOLIDATED MONTHLY REPORT FOR THE MONTH OF January-2020 . 

(. 
-. Closing 

Opening . Receipts Issue 
Closing balance balance 

Storage TRS BRIX 

Balance 
by A/c actual 

Wastage 

1- MOLASSES IN 
, .. 

QUINTALS 
Molasses Tank No.l 7985.30 0.00 0.00 7985.30 7985.30 0.00 43.3 88.8 

Molasses Tank No.2 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.0 

Pit 
TOTAL 7985.30 0.00 0.00 7985.30 7985.30 0.00 

I TOTAL I /":10:::J.::>V j -·-- 

2- DENATURANTS AND 
OTHER CHEMICALS 

Methyle Alcohol 0.0 0.0 0.0 0.0 

Croton aldehyde 9·43,00 0.00 0 948.00 

Tertiary Butyle Alcohol 0.00 0.0 0.0 0.00 

Cau~c Soda 0.00 0.0 0.0 0.00 

-· 
~ceetqne 0.09 0.0 0.0 0.00 

Denatonium 
Sachchtiride 21.68 0.0 0.00 21.68 

Denatoniun; 3enzoate 0.00 0.0 0.00 0.00 
l 

PRODUCTION OAT A 

~ 

I I I 1 !Denatoniun; aenzoate I u.uvl -·- I 

3- .. 
PRODUCTION OAT A 

Opening Opening 
Qty-removed Closing Closing 
from Ware 

balance in· balance in Production House for 
Actual Issue balance in balance in Wastage 

.. I Receive~s Ware House denaturation 
Ware House Receivers 

- 
(a) Ab. Alcohol In Bl I 0.0 0.0 0.0 0.00 o.o 0.0 

At. Alcoho! In AL 
0.0 0.0 0.0 0.00 0.0 0.0 

(b) R. S. In BL 
7995.1 0.0 0.0 0.00 7995.1 0.00 

R. S. In AL 
7592.1 0.0 0.0 0.00 7592.l o.oot 

(c) E. N. A. In Bl 
0.0 0.00 0.00 0.00 0.0 0.00 

E.N.A.lnAL 
0.0 0.00 0.00 0.00 0.0 0.00 

(d) D.A.A. in Bl. 
0.0 . 0.0 0.00 0.0 0.0 0.0 

0.A.A. in AL 
0.0 0.0 0.00 0.0 0.0 0.0 

(el S.D.S. in Bl 
27260.3 0.0 0.00 0.00 27260.3 

. 0.00 
-- 

S.D.S. in AL 
24458.1 0.0 0.00 0.00. 24453.1 \. __ o.oo. 

'. 

\(f) Malt Sprit :n Bl 
4991.2 0.00 0.00 O.OC 4991.Z \ .9:9~\ 

r Malt Sprit in AL 

---·--'· 
·1 

2991.6 0.00 0.00 0.00 29.91.6 o.ool , ... -.--·-· 

PRODUCTION OAT A 
3- 
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. .EF-flCIENCY DATA . ~ Jjt_r,µ~JY::40.i9. 7 
,. -Total.-· • 

~~\\1~·h·~l-in. the
0 

~-i~t~- pr~~~eo'iri'~L; 

:··_ .. .. ' 
'i-:1. 

1. N · -of working days 0 .. , .. <i, • 0.0 
Stoppage ,: 
744 hrs. " 

2. Actual distillation hours 0 Ill due to 
15. Alcohol in the month produced in AL 0.0 

16. Total Alcohol produced in BL from 1st 7\. 

2. Main stoppage with reasons 744.00 
annual Nov. to this month 0.0 

maintenan 17. Total Alcohol produced in Al. from 1st 

4 Rate of production in AL/Hours ·. #DIV/0! ce & Nov. to this month· · · . · · 0.0 

5. Molasses distilled in Qtls. In the montti 0.0 cleaning. 18. Alcohol% in wash. 0.00 

6 Molasses distillec from 1st Nov. of the year to this month 0.0 19. Fermentation effciency 0.00 

7. TOTAL SUGAR IN QUINTALS 0.0 20. Distillation effciency 0.00 

8 Fermentable sugar in quintals 0.0 21. Overall effciency 0.00 

22.0verall recovery in AL/qt\s. of 

9. Total wash prepared in litres 0 Molasses 0.00 

23.0verall recovery in AL/qtls. of 

10. Estimated Alcohol in AL 0.0 fermentable sugar 9.00 

~ Maximum possible recovery 0.00 24.Steam consumed in Kg/Litres 0.00 

E. ·\ctual Fermentation-House recovery in AL 0.00 25.Coal consumed in M.T. ' N.A. 

13. Actual overall recovery (Bl) 0.00 .- .__, 
MOLASSE STATEMENT 

Ouantity lifted in 
Name of Suga'r Factory the month Quantity received 5rix TRS .Remarks 

·1. BHSL- Palia 0.00 0.00 0.0 0.00 · 
I- . 

Total 0.00 0.00 

ISSUE OF ALCOHOL 
Name of the· Purchaser BL Duty Released Verification of Passes Remarks 

1. IOCL AONLA, BAREILLY 0.00 DAA 

3. HPCL, AONLA, BMEILLY 0.00 DAA 

3. 'lPCL, AONLO., BAREILLY 0.00 DAA -- 
~ ·~agindas Hiralal Bhayani, Gujarat 0.00 sos 

OTAL 0.00 

1 'atcd . 

(Dinesh Kumar) 
Asstt. Excise Commisioner 

M/s Bajaj Hindusthan Sugar ltd., 
Palia Distillery, Palia 
Distt. Kheri (C.P.) 

(Prabhaker Singh) 
Production Head 

M/s Bajaj Hindusthan Sugar ltd., 
Palia Distillery, Palia 
Distt:Kheri (U.P.) 

;, 

+ ,,- 
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.. 
., '. ~..,11. -,,, .i••·1 1·• •;,l • • -~- baiai hindustnan•sugar 110, OlsllllBlll, Palla Kal~~U3'1Jlm;;;rllllerll ' 

PD-29 

(' 

,. CONSOLIDATED MONTHLY REPORT FOR THE MONTH OF .. i,····· February-2020 ...............•...... 
• Closing 

Opening Receipts Issue 
Closing balance balance 

Storage TRS · BRIX 

Balance 
by A/c Wastage 

actual 

1- MOLASSES IN 
.. 

QUINTALS 
Molasses Tank No.l 7985,30 0.00 0.00 7985.30 7985.30 0.00 43.3 88.8 

Molasses Tank No.2 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.0 

Pit 
TOTAL 7985.30 0.00 0.00 7985.30 7985.30 0.00 

( 

1--- TOTAL \ 7~ts::,,;jU j u.vv I 

2- DENATURANTS AND 
OTHER CHEMICALS 
,__. 
Methyle Alcohol 0.0 0.0 0.0 0.0 

Crotonaldehyde 948.00 0.00 0 948.00 
- 

Tertiary Butyle Alcohol 0.00 0.0 . o.o .· o.oo 

.•. 

Caustic Soda 0.00 o.o 0.0 0.00 

Ar:eetone 
0.00 0.0 0.0 0.00 

o~'i1atcniurn 
S.:c,1 .iiaride 21.68 0.0 0.00 21.68 

r--~ 
lo~r~tonium Benzoate 0.00 0.0 0.00 0.00 

PRODUCTION OAT A I I I -1 ~~ri,atonium Benzoate \ u.uul V•'-",I I 

3- ., 
PRODUCTION OAT A 

Qty-removed 
l 

Opening Opening from Ware 
Closing Closing Wasta'] 

balance in balance in Production House for 
Actual Issue balance in balance In 

.Receivers Ware House denaturation 
Ware House Receivers 

(a) Ab. Alcohol In BL 
0.0 0.0 o.o 0.00 0.0 1 

Ab. Alcohol In Al 
Q.O 0.0 0.0 0.00 0.0 

0 ., .u 
j 

(b) R. S. In BL 
7995.1 0.0 o.o 0.00 7995.1 _ 0.0~ -- C------ 

R. S. In P..L __2.592.1 0.0 -0.0 0.00 7592.l o.ool 

I o.oo 0~ 
(c) E. N. A. In BL 

0.0 0.00 0.00 0.0 

l:.N.A.lnAL 
0.0 0.00 .o.oo 0.00 0.0 o.ooi 

(d) D.A.A. in Bl 
0.0 0.0 0.00 0.0 0.0 0.0 

D.A.A. in Al 
0.0 0.0 0.00 0.0 0.0 0.0 

-· 
-- r- ' t) S.D.S. in BL 

27260.3 0.0 0.00 0.00 27260.3. 0.0~\ 

\=.,r,AL 24458.1 0.0 0.00 0.00 24458.f O.C•01 

- . o:o~\ 
f,, :'A alt Spnt in Bl 4991.2 0.00 0.00 0.00 4991..2 

! 

1 
Malt Sprit in Al 2991.6 0.00 0.00 0.00 2991.6 O.OO! 

'- 

PRODUCTION OAT A 
3- ., 

Fer BljljHindU&than Sugar Li«. -~\ · /Un#._, w 
At4'1e . 
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f 
.. 

+"''" .. 

sf:;~~ge :~ 4'. i\ii·o·hol ·iiii'.m-~niJ}~j~J;:~"t:·. V~:~:),;;;- . .Jl 
sss.brs. . ~ _ 
ct 

15. Alcohol 1n·.the month produced in AL O.<r 
ue to , \ - 

i 
1 

16. Total Alcohol produced in BL from 1st 
'.:l. Main stoppage with reasons 696.00 annua Nov. to this month 0.0 t maintenan .. 17. Total Alcohol produced In AL from 1st 
4. Rate of production in AL/Hours .. IIDIV/0! ce & Nov. to this month 

5. Molasses distilled in Qtls. In the month 0.0 

~FFllCIENCY DATA f~bruary-2020 

1. No. of working_ days 0 

2 Actual distillation hours 0 

6. Molasses distilled from 1st Nov. of the year to this· month I ·O.O 
7. TOTAL SUGAR IN QUINTAL$ I 0.0 
8. Fermentable su_g_ar in quintals 1 0.0 

' Total wash prepared In litres 0 

10. Estimated Alcohol in AL 0.0 

11. Maximum possible recovery 0.00 

0.0 
cleaning. I 18. Alcohol % in wash 

19. Fermentation effciency 

0.00 
0.00 

20. Distillation effciency . 0.00 

. ,21.0verall effciency 
22.overall recovery in AL/qtls. o\ 
Molasses 
23:0verall recovery in AL/qtls. of 
fermentable sugar 

0.00 

0.00 

0.00 
24.Steam consumed in Kg/Litres 0.00 

12 Actual Fermentation-House recovery in AL 0.00 

13 Actual overall recovery (BL) 0.00 
25.Coal consumed in M.T. N.A. 

MOLASSESTATEMENT 

Name of Sugar Factory 
Quantity lifted in 

the month Quantity_ received Brix TRS Remarks 

1. BHSL- Palia 0.00 0.00 0.0 0.00 

l_,, 

Total o.oo I 0.00 

ISSUE OF ALCOHOL 
! Name of the Purchaser BL Duty Released Verification of Passes Remarks 

• l. \OCL AONLA, BAREILLY 0.00 OM 
3. HPCL, AON LA, BARE ILLY I 0.00 I I I _ ___)}AA 
3 BPCL, AONLA, BAREILLY I 0.00 I I I DAA 
4. Na_g_indas Hiralal Bhayani, GLJj_arat I 0.00 1 I I SDS 
TOTAL I 0.00 

·r 

Dated . 

(Dir.e.sh Kumar) 
Asstt. Excise Commisioner · 

M/s Bajaj Hindusthan Sugar ltd., 
Palia Di~ti!lery, Palia 

Distt. Kheri (U.P.) 

Ii~ 
Production Head 

M/s Bajaj Hindusthan Sugar ltd., 
Palia Distillery, Palia 
Distt. Kheri (U.P.) CJ· 

,.l 

.. ·."";· . . . .-~ •. 
·> 
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baiai hindusthan Sugar ltd. Dlstillerv)alia Kala~ (~~khi~;~~·;h.,;;~·-,,:::·:,. 

PD-29 

' ·,. Closing 
. Opening Receipts Issue 

Closing balance 
balance 

Storage 
TRS BRIX 

Balance by A/c . Wastage 
actual 

1- MOLASSES IN 
QUIN,il:ALS 
Molasses Tank No.1 7985.30 0.00 0.00 7985.30 7985.30 0.00 43.3 88.8 

Molasses Tank No.2 0.00 20000.00 0.00 20000.00 19937.00 63.00 43.7 90.0 

Pit 
TOTAL 7985.30 20000.00 0.00 27985.30 27922.30 63.00 

'---- 

.(· 
,. 

CONSOLIDATED MONTHLY REPORT FOR THE.MONTH On March-2020 : . 

' 
2- DENATURANTS 
Al\!D OTHER 
CHEMICALS 

Methvle Alcohol 0.0 0.0 0.0 0.0 

Crotonaldeh'lde 948.00 0.00 0 948.00 

Tertiary -~~tyle Alcohol 0.00 0.0 0.0 0.00 

Caustic Soda 0.00 0.0 0.0 0.00 
-- 
Ace_ "5ne 0.00 0.0 0.0 0.00 ·• 

,_ 
Denatonium 
Sachchance 21.68 0.0 0.00 21.68 ! 

I 
)en~tO!HL:ir, Benzoate 0.00 0.0 0.00 0.00 _ _J 

I 

3- 

Opening Opening 
Qty-removed Closing Closing 7 
from Ware 

balance in balance in Production 
House for 

Actual Issue balance in balance in wastage.] 

Receivers Ware House 
·i 

denaturation 
Ware House Receivers ·1 

. 

(ci) f. b. Alcohol in BL 0.0 0.0 0.0 0.00 0.0 0.0 

Ab Alcohol in AL 0.0 0.0 0.0 0.00 0.0 0.0 

1:il R. S In i3i. 7995.1 0.0 0.0 0.00 7995.1 0.00 

t Ji{.s.·111 s: 7592.1 _0.0 0.0 0.00 7592.1 0.00 

\c) E. N. A. In BL 0.0 0.00 0.00 0.00 0.0 0.00 

E. N. A. In AL 0.0 0.00 0.00 0.00 0.0 0.00 

J51) D.A.A. 1n BL 0.0 0.0 0.00 0.0 0.0 o.o . 
D.A.A. in AL 0.0 0.0 0.00 0.0 0.0 - 00 

. 

(c) ~ ~.S in BL 27260.3 0.0 0.00 0.00 27260.3 0.00 

:;.~~.S in AL 24458.1 0.0 0.00 0.00 24458.1 o.oo( 
I - -· 

- :~ l1f) i\11:ilt Sprit in BL 4991.2 0.00 0.00 0.00 4991.2 

i Malt Spnt in AL 2991.6 0-.00 0.00 0.00 2991.6 · 

PRODUCTION DAT A 

51



- 
I Total 
i . :\J~ of working days 0 Stoppage 14. Alcohol in the month produced in BL. 0.0 
!- --· - f 
• _ .. ,; ,:1al distillation hours 0 

744 hrs. 15. Alcohol in the month produced in AL 0.0 
due to 

I annual 
16. Total Alcohol produced in BL from 1st 

: •.. Milin stoppage with reasons 744.00 Nov. to this month 0.0 
I 

maintenan 17. Total Alcohol produced in AL from 1st 
1 ::.__:::cite of 1_ oduction in AUHours #DIV/0! ce & Nov. to this month 0.0 

. • r,lolasse\ distilled in Otis. In the month 
. 0.0 cleaning. 18. Alcohol % in wash 0.00 

:-~ Ulolasses distilled from 1st Nov. of the year to this month 0.0 19. Fermentation effciency 0.00 

LToTAL SUGAR IN ouINTALS 0.0 20. Distillation effciency 0.00 

\:3 Ferrnentable sugar in quintals 0.0 21.0verall effciency 0.00 
22.0verall recovery in AL/qtls. of 

l,. :·otal wash prepared in litres 0 Molasses 0.00 
L ·-• - 

l 23.0verall recovery in AL/qtls. of 

i ! O Estvnateo Alcohol in AL 0.0 fermentable sugar 0.00 
I lL~ Maximum possible recovery 0.00 24.Steam consumed in Kg/Litres 0.00 

i :~ Actual Fermentation-House recovery in AL 0.00 25.Coal consumed in M.T. N.A. 

1 :) Actual overall recovery (BL} 0.00 

MOLASSE STATEMENT 
- 10 I tt d I I I I 

EFFIOI-ENCY .OATA :, 

liiame of Sugar Factory 
uanfity litted in 
the month Quantity received Brix TRS Remarks 

[°!SrlSL-~ alia 
, .. - --- 20000.00 20000.00 90 43.70 

r·---------~-------jf-------+-----,---r--- 
1 

~- 
' I '.ita~ I ~uuvu.vv I ,vvvv,vv ' I I 2000n nn. 20000.00 

' " Name of the Purchaser BL Duty Released Verification of Passes Remarks 

8UCI. AON LA, BAREILLY 0.00 DAA 

;, llPCL, AONLA, BAREILLY 0.00 I DAA 

:: GPCL, .6.0NLA, BAREILLY 0.00 DAA 

,l, Nagindas Hiralal Bhayani, Gujarat 0.00 sos 
TOTAL: 0.00 

·-' 

ISSUE OF ALCOHOL 

- 
~ 
(Prabhaker Singh) 
Production Head 

M/s Bajaj Hindusthan Sugar ltd., 

·...._,_, 

uated .. 

(Dinesh Kumar) 
Asstt. Excise Commisioner 

M/s Bajaj Hindusthan Sugar ltd., 
Palia Distillery, Palia 
Distt. Kheri (U.P.) 

Palia Distillery, Palia 
Distt. Kheri (U.P.) 

- 
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bajaj hindustha11 Sugar ltd.mstillerv,PallaKala~ua~~~~iiurKhern 
PD~29 

CONSOLIDATED MONTHLY REPORT FOR THE MONTH O.f April-2020 : .. 

t 
" 

! Opening Closing balance 
Closing 

Storage· : 
Receipts Issue balance TRS BRIX 

Balance by A/c . , actual 
Wastage_~ . . -: . 

1- MOLASSES IN 
. 

QUINTALS 
Molasses Tank No.l 7985.30 12000.00 0.00 19985.30 19936.90 48.40 43.7 90.0 
Molasses Tank No.2 19937.00 0.00 0.00 19937.00 19937.00 0.00 43.7 90.0 

Pit 
TOTAL 27922.30 12000.00 0.00 39922.30 39873.90 48.40 

' 
7..- DENATURANTS AND 
OTHER CHEMICALS 

Methyle Alcohol 0.0 0.0 0.0 0.0 

Crotonaldehvde 948.00 0.00 0 948.00 

Tertiary Butyle Alcohol 0.00 0.0 0.0 0.00 

CausticSuda 0.00 0.0 0.0 0.00 . 
Aceetone 0.00 0.0 0.0 0.00 
Denatoruurn 
Sachchai ide 21.68 0.0 0.00 21.68 

-- 
Den?.ion,un, senzoate 0.00 0.0 0.00 0.00 
3- PRODUCTION DATA 

Opening Opening 
Qty-removed 

Closing Closing 
from Ware 

balance in balance in Production 
House for 

Actual Issue balance in balance in Wastage 
Receivers Ware House 

denaturation 
Ware House Receivers 

. (a) Ab. Alcohol In BL 0.0 0.0 0.0 0.00 0.0 0.0 

Ab. Alcohol In AL 0.0 0.0 0.0 0.00 0.0 0.0 

{b) R. S. In BL 7995.1 0.0 0.0 0.00 7995.1 0.00 

R 5. In AL 7592.1 0.0 0.0 0.00 7592.1 0.00 
. 

(c; E. N. A. In Bl 0.0 0.00 0.00 0.00 0.0 0.00 

E. N. 1-\. In AL 0.0 0.00 0.00 0.00 0.0 0.00 

(d) O.A.A. in BL 0.0 •. ,0.0 0.00 0.0 0.0 0.0 

D.A.A. in AL 0.0 0.0 0.00 0.0 0.0 0.0 

(e) S.D.S. in BL 27260.3 0.0 . 0.00 0.00 27260.3 0.00 

2445.8.1 - 
5.0.5. in AL 0.0 0.00 0.00 24458.1 0.00 

{f) Malt Spnt in BL I 4991.2 0.00 0.00 0.00 4991.2 0.00 

. Malt Sprit in AL 2991.6 0.00 0.00 0.00 2991.6 0.00 
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. .. . . ~ - ~·. · E-F-F-!C-IE-NCYDAJA April-2020 ., . 
. ? - 

i. No. of working days 0 T.cital · · 14: Alco!J.Qi, U}~il.(i~~~~mn_p_ro'fJ.'l'.(°®-cl;inTI3~" 
,.,. 

,.OJ.9.<e;;c·: .• 4 ;• 

2 Actual distillation hours . 0 Stoppage ·1 s: Alcoho! in;!ti~ mcntli producJI1.fiiii-AL · 
.- •, ·o:o~-~ 

720 hrs. 16. Total Alcohol produced in BL from tst . ' 
' 2.::-.:1a1n stoppage wrth reasons 720.00 due to Nov. to this month 0.0 

annual 17. Total Alcohol produced in AL from 1st rr- 
.; ··iate of production in AL/Hours #DIV/0! maintenan Nov. to this month 0.0 

5 Molasses distilled in Qtls. In the month 0.0 ce & 18. Alcohol% in wash 0.00 

6 Molasses distilled from 1st Nov. of the year to this month 0.0 cleaning. 19. Fermentation effciency 0.00 

7 TOTAL SUGAR IN QUINTALS 0.0 20. Distillation effciency 0.00 
-· ~·ermentable sugar in qumtats 0.0 21.0verall effciency 0.00 

LL.VVt:lou --- - y "' 'L''i"~· u, 

9 lotal washprepared in litres 0 Molasses 0.00 
23.0verall recovery in AL/qtls. of 

10 Estimated Alcohol in AL 0.0 fermeniable sugar 0.00 

11. Maximum possible recovery 0.00 24.Steam consumed in Kg/Litres ..• 0.00 

12. Actual Fermentation-House recovery in AL 0.00 25.Coal consumed in M.T. N.A. 

13. ~ual overall recovery (BL) 0.00 

MOLASSE STATEMENT 
Quantity lifted in 

Name of Sugar Factory the month Quantity received Brix TRS Remarks 

~- BHSL- Palia 12000.00 12000.00 90 43.70 

-· . 
Tc.'al 12000.00 12000.00 .._ .. 

ISSUE OF ALCOHOL 
-· Name of the Purchaser BL Duty Released Verification of Passes Remarks 

l. IOCL AONLA, BAREILLY 0.00 DAA 

3. HPCL, AONLA, BAREILLY 0.00 DAA 

3. BPCL, AONLA, BAREILLY 0.00 DAA 

.;_ N,1gi11das 1-iiralal Bhayani, Gujarat 0.00 sos 
TOTAL 0.00 

(Dinesh Kumar) 
Asstt. Excise Commisioner 

M/s·Bajaj Hindusthan Sugar ltd., 
Pa\ia Distillery, Palia 
Distt. Kheri (U.P.) 

</ 
(Prabhaker Singh) 
Production Head 

M/s Bajaj Hindusthan Sugar ltd., 
Palia Distillery, Palia 
Distt. Kheri (U.P.) 

...•• >:-h-l •... 
....•.. .·-":..· 
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• 
~ baiai11industh811 suua, ltd. DISllllerv, Pali& .,;,,n 1~idi1~~ii\. 

PD-29 

CONSOLIDATED MONTHLY REPORT FOR THE MONTH OF May-2020 . 

r Opening Closing balance 
Closing Storage 

Receipts Issue balance TRS . BRIX 

Balance by A/c Wastage 
actual 

1- MOLASSES IN 
QUINTALS 
Molasses Tank No.1 19936.90 0.00 0.00 19936.90 19936.90 0.00 43.7 90.0 

Molasses Tank No.2 19937.00 0.00 0.00 19937.00 19937:oo 0.00 43.7 90.0 

Pit 
TOTAL 39873.90 0.00 0.00 39873.90 39873.90 0.00 

- 

--· 

2-DENATURANTSAND 
OTHER CHEMICALS 

- 
l'vletllyle Alcohol 0.0 0.0 0.0 0.0 

Crotonaldehyde 948.00 0.00 0 948.00 

Tertiary Butyle Alcohol 0.00 0.0 0.0 0.00 

C.iiwit S0d<! 0.00 0.0 0.0 0.00 

Aceetone 0.00 0.0 0.0 0.00 

Deraton;u'll 
s/chc.haride 21.68 0.0 0.00 21.68 ..___ 
!)r~n~tunium Benzoate 0.00 0.0 0.00 0.00 ~- 
3- 

Opening Opening 
Qty-removed Closing Closing 
from Ware 

balance in balance in Production House for 
Actual Issue balance in balance in Wastage 

Receivers Ware House Ware House Receivers 
denaturation 

\a) Ao. Alcohol In BL 0.0 0.0 0.0 0.00 0.0 0.0 

.o::i. Alcohol In AL 0.0 0.0 0.0 0.00 0.0 · 0.0 

\:,' P. S. In BL 7995.1 0.0 0.0 0.00 7995.1 0.00 

ft 5. In AL 7592.1 0.0 0.0 0.00 7592.1 0.0~ 

iC) E. N. A. In BL 0.0 0.00 0.00 0.00 0.0 0.0CJ 

E. N. A. In AL 0.0 0.00 0.00 0.00 o.o 0.00 

(d) D.A.A. in BL 0.0 0.0 0.00 0.0 0.0 0.0 

D.A.A. in AL 0.0 0.0 0.00 0.0 0.0 0.0 
. 

(e) S.D.S. in BL ·27260.3 0.0 0.00 0.00 27260.3 0.00 

5.0.S. in Al. 24458.1 0.0 0.00 0.00 24458.1 0.00 

(f) Malt Sprit in BL 4991.2 0.00 0.00 0.00 4991.2 o.oo 

i M,1lt Sprit in AL 2991.6 0.00 0.00 0.00 2991.6 0.Q01 

3- PRODUCTION DAT A 

. .._, 

Fer BfM HindU&than Sugar i..,.___ ~ 
. /Uni!~ V 
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. f 
' --~----·· 

· '.-Jo of w·Jrking days 0 · Tital , 14. Alcohol in the month produced iri Bts'i. 0.0 

' .. ,-,u::11 .-Jistillation hours 0 Stoppage 15. Alcohol in the month produced in AL 0.0 

744 hrs . 16 Total Alcohol produced in BL from ( ~. 

.. , ·':.:' :,;vp1Jage with reasons· 744.00 due to Nov. to this month 0.0 

annual 17. Total Alcohol produced in AL from 1st 
; ";ale oi production in AL/Hours #DIV/0! maintenan Nov. to this month 0.0 

~- fviolasses distilled in Otis. In the month 0.0 ce & 18. Alcohol % in wash .. o.oo 
6 iV1olasses distilled from 1st Nov. of the year to this month 0.0 cleaning. 19. Fermentation effciency 0.00 

- TOTAL SUGAR IN QUINTALS 0.0 20. Distillation effciency 0.00 

<-· •-'..=mnentable sugar in quintals 0.0 21.Overall effciency 0.00 
7Z.Vvv dll 111.;.vv ·v•Y lTT Mu4m,. UI 

f5:tnl wash prepared in litres 0 Molasses - 0.00 
23.Overall recovery in AL/qtls. of 

_ i.sum ueo Alcohol ,n AL 0.0 fermentable sugar 0.00 
... - 
·: ; Maxir J Jm possible recovery 0.00 24.Steam consumed in Kg/Litres 0.00 

·, 2 Actual Fermentation-House recovery in AL 0.00- 25.Coal consumed in M.T. N.A. 

1 :i .\ctual overall recovery (BL) 0.00 .. 

·- - Uuant1ty urtec m 
Name of Sugar Factory the month Quantity received Brix TRS Remark 

.... -·- .. 
·';H~;L- : -aua 0.00 0.00 0 0.00 
-· -·- - 

- \...._; 
... 

' - . 
~ . 

[Total 0.00 0.00 

MOLASSE STATEMENT 

--· BL Verification of Passes ~ Name of the Purchaser Duty Released Remarks 
-· ··--- .. ,_,:,,:__; .(. )MA, BAREILLY 0.00 DAA 

;-IPCL, ,.,ONLA, BAREILLY 0.00 DAA 

. GPCL, AOl'JLA, BAREILLY 0.00 DAA 

N;,gindas Hiralal Bhayani, Gujarat 0.00 sos 
TOTAL 0.00 

ISSUE OF ALCOHOL 

' ... 

.. ·t.tr.(l .................•............ 

(Dlnesh Kumar) 
Asstt. Excise Commisioner 

M/s Bajaj Hindusthan Sugar ltd., 
Palia Distillery, Palia 
Distt. Kheri (U.P.} 

~~ 

~\~rSingh} 
Production Head 

M/s Bajaj_Hindusthan Sugar ltd., 
Palia Distillery, Palia 
Distt. Kheri (U.P.) 

. ;,, •• 7~ 
.,Jtfo .• ·, •• 

~')"_. I.:;<•> )I' ,- ,'1;. ~• • • 
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baiai hifldUSthan Sugar ltd.msunerv,PallaKa~anllakhimpur;Kllefl) 
PD-29 

CONSOLIDATED MONTHLY 8EPORT FOR THE MONTH OF .June -2020 . 

r 'lo Closing 
Opening 

Receipts Issue 
Closing balance balance 

Storage TRS · BRIX 

Bala rice by A/c , actual 
Wastage 

1- MOLASSES IN 
QUINTALS 
Molasses Tank No.l 19936.90 0.00 0.00 19936.90 19936.90 0.00 43.7 90.0 

Molasses Tank No.2 19937.00 . 0.00 0.00 19937.00 19937.00 0.00 43.7 90.0 

Pit 
TOTAL 39873.90 0.00 0.00 39873.90 39873.90 0.00 

- - 

2- DENATURANTS AND 
OTHER CHEMICALS 

Methyle Alcohol 0.0 0.0 0.0 0.0 

Crotonaldehyde 948.00 0.00 0 948.00 

Tertiary Butyle Alcohol 0.00 0.0 o.o 0.00 

Causuc Seda 0.00 0.0 0.0 0.00 

Aceerone 0.00 0.0 0.0 0.00 - 
Denatonium 
Sach.charide 21.68 0.0 0.00 21.68 

Den;,tcnium Benzoate 0.00 0.0 0.00 0.00 

3- 

. Opening Ope_ning 
Qty-removed Closing Closing l 

balance in balance in Production 
from Ware Actual Issue balance in balance in Wastage I 
House for 

Receivers Ware House Ware House Receivers 
denaturation 

~ Ab. Alcohol In BL 0.0 0.0 0.0 0.00 0.0 0.0 

A.b Alcohol In AL 0.0 0.0 0.0 0.00 0.0 0.01 

1.h) R. S. In BL 7995.1 0.0 0.0 0.00 7995.1 0.00 

R S In i\L 7592.1 0.0 0.0 0.00 7592.1 0.00 

(c) E N. A In BL 0.0 0.00 0.00 0.00 o.6 0.0[1 

E. N. A. In AL 0.0 0.00 0.00 0.00 0.0 0.00 

(d) D.A.A. in BL 0.0 0.0 0.00 0.0 0.0 0.0 

D.A.A. in AL 0.0 0.0 0.00 0.0 0.0 o.c 

(e) S.D.S. in BL 27260.3 0.0 0.00 0.00 27260.3 C.00 

S.D.S. in AL 24458.1 0.0 0.00 0.00 24458.J. 0.00 

(f) Malt Sprit in BL 4991.2 0.00 0.00 0.00 4991.2 0.00 

Malt Sprit in AL 2991.6 0.00 0.00 0.00 2991.6 0.00 

3- PRODUCTION DATA 

f6f 8-M HindulthsR Sugar Lt<i. 

pw~\. ® 
A~. 
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- - • .;;,,.,-,..-..--.--:::. _,...._~..:,,-...,-.,...,,-::,,-'n,.;.,.--~;,~;y:!ii:.'{'" ·:·-,~~~ ••. ,-t-·,: 
,· tc·i E"Nct~ DA,TA' .,._. .-;:~,, . .,."¥.,,,="'",,,:v..,,~,-,,.,.,_,_.,_w"{:~- ,-- • "_.,~r- ·-· , 2l>2C) ,, . - . · -- --- · · ., ··:; -·. · · ,--.-,_ .: -t __ , une- - 

' . 1. No. of working days 0 Total 14. Alcohol in the month produced in BL 0.0 '.!. Actual distillation hours 0 Stoppage 15. Alcohol in the month produced in AL 0.0 - 
720 hrs. 16. Total Alcohol produced in BL from ( ~-- fvlair. stoppage with reasons 720.00 due to Nov. to this month . 0.0 
ann_ual 17. Total Alcohol produced in AL from 1st 

4. Rate of production in AL/Hours· #DIV/0! maintenan Nov. to this month 0.0 5 Molasses distilled in Otts. In the month 0.0 ce & 18. Alcohol % in wash 0.00 
6 Molasses distilled from 1st Nov. of the year to this month 0.0 19. Fermentation effciency ·- 0.00 cleaning. 7. TOTAL SUGAR IN QUINTALS 0.0 20. Distillation effciency 0.00 
b Ferr1entable sugar in quintals 0.0 21.Overall effciency 0.00 r-- 

1 
_____ ...,,o,, ---- _,, "' /'\L/ljll~. v, 9. Tota wash prepared in litres 0 Molasses 0.00 
23.Overall recovery in AL/qtls. of 10. Estimated Alcohol in AL 0.0 fermentable sugar 0.00 11 Maximum possible recovery 0.00 24.Steam consumed in Kg/Litres 0.00 

12. Actual Fermentation-House recovery in AL 0.00 25.Coal consumed in M.T. N.A. 13. Actual overall recovery (BL) 0.00 

MOLASSE STATEMENT 
\..!Uantity mtea m 

Name of Sugar Factory the month Quantity received Brix TRS Remark 
1. BHSL- Palia 0.00 0.00 0 0.00 

I"...., -- 
--- 
Total' 0,00 0.00 r-·-- 

i Name of the Purchaser BL Duty Released Verificatlon of Passes Remarks i l IOCL AON LA, BAREILLY 0.00 
;3_ HPCL. AONLA, BAREILLY 0.00 
.3 oPCL. AONLA, BAREILLY 0.00 
-1 l~;igindas i tiralal Bhayani, Gujarat 0.00 

TOTAL 0.00 

ISSUE OF ALCOHOL 

L:::teU . 

(Dinesh Kumar) 
Asstt. Excise Commisioner 

M/s Bajaj Hindusthan Sugar ltd., 
Palia Distillery, Palia 
Distt. Kheri (U P.) 

(Prabhaker Singh) 
Production Head 

M/s Bajaj Hindusthan Sugar ltd., 
Palia Distillery, Palia 
Distt. Kheri (U.P.) 

!':·- ,; ,. 
. -·· .. ' ,.. _r ., ... .. . 
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. .f baiai llindusthan sugar ltd, Ulstlllel'l, Palla Ka1ali1la;.lmP;;1111~iri 
. P0-29 
,, 

~ 
CONSOLIDATED MONTHLY REPORT FOR THE MONTH OF .July -2020 .- 

Opening 
Closing balance 

Closing Storage 

Receipts Issue 
balance 

TRS BRIX 

Balance 
by A/t actual 

Wastage 

--------- 
l· MOLASSES IN 

QUINTALS ----·--- Mol,1~ses I :1nk No.l 19936.90 0.00 0.00 19936.90 19936.90 0.00 43.7 90.0 

··------ Moli15~es I .ink No.2 19937.00 0.00 0.00 19937.00 19937.00 0.00 43.7 90.0 

-· ,,,, 
-· . .- ------ 

TOTAL 39873.90 0.00 0.00 39873.90 39873.90 o.oo . l- ·-~roTAL \ 3981:S-~U i v.vv I 

2· D[Nl\TURANTS AND 
01 HEH CHEMICALS 

. 
l--··-·-··---. 

---- 
".'.!.<.:~t~:'(101 

0.0 0.0 0.0 0.0 

Croto1i.1ldcl1ycle 948.00 0.00 0 948.00 

>--· 

1,.,, ti,11 v f\111 ylf' Alcohol 0.00 0.0 0.0 0.00 

-·· ~-------------· 
t ;111-.,IH Sr.;.1.i 0.00 0.0 0.0 0.00 

-~--. -- -···-·· .. - -- 
,\1 Pt·l1ll\l' 

0.00 0.0 0.0 0.00 -i r ·"· .... w-·. 
;,.!t !1!.)1dJ!d,· 21.68 o.o 0.00 21.68 

-- . -------- 

. ~ 

~·,,;1111 (,en:.oate 0.00 0.0 0.00 0.00 
\ 

-· 1 
:J. 

. .....,,. 

--··· .... --._j-==~\ =t--\ -~\ :::::1\~j\---:---j\-=ti ~I 
•,.,)_'.~~ •. '''"ilwl In BL \ \ -·-\ -\ -·-\ . ·-\ ···\ \ ! 

··-· Al>. f.11Loii1 ,I In AL \ -·- \ \ · \ \ 1 
(1:ii I\ .. ~:~ ,.1~ -·-· - - - - --: - -\ -I ·1 \ .....:=.:-.i 

l I I I - - -- I 1 
.... - -·-·-··-·-- I I I \ I'. S In ,-,l. 

t•.1 .. l . .'''. ,\. '" ~--+- - - - - I · I I 
.... ~~.::0.1~/\L --l -\ . -I\ \ 

{1'1) P.f, /\ 111 Ill -·-1 - ·-\ ··-\ -·-I I 
~--·-· , I 

.. ~-~~ '\_I - . : - \ • - I .. - \ I 
(,:)~.[).',.ill lil 

-·--·-·--+----1-_:....:...;..:~- I I I I •;.11 •, 111AI. 

(l·jM_~.~.Sp11t111BI. ~JJ_,_ -I ·\ -1 1 
M,11\ Sprit in AL 

PRODUCTION DATA 

Qty<emo,ed \ \ I . Opening Opening f Closing Closing 
. . rom Ware . 

ba\aoce '" \ ba\aoce m \ Pcodoct<0, \ 1 Actoa\issoe ba\aoce '" oalance in I Wastage House or . 
Receivers Ware House d . Ware House Receivers 

enaturat1on 
I 

n nl 0.01 QOI 0.001 001 I 0.0 

' ' 
n nl O.OI 0.01 0.001 O.O' I 0.0 

I I 

7QQ<; 11 0.01 0.01 0.001 7995 11 I 000 

' ' 
7c;qJ 11 0.01 001 0 001 7592.ll I 0.00 

' ., 

0 01 0.001 0.001 0.001 0.01 I 0.00 

DOI 0.001 0.001 0.001 0.01 i O.OC 

001 0 Ol 0.001 0.01 o n1 I 0 ( 

0.01 0.01 0.001 001 0 QI I 0.( 

27260.3\ o.o] 0.00\ 0.001 
2i260.3i i 0.0 

"ll111<;R 11 o.o\ 24458.11 l o.c 
,0.00 0.00 

I I 

/1QQ1 71 0.001 0.001 0.001 4991.21 I Q.( 

o.oo\ 
I I 

o.oo\ o.oo\ 
I I 

2991.6\ 
2991.61 I. O.t 

¾I {__ . -~@) Fer Bf;III ~ Suga, Uo. ~ 

~· 
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( 

a 

i\1 II 1,1 

!1/l.1111 . 

[vlr,i;/·. 

: (..I,\ 
i ~ ~ 1 · :-_.7i·l I• 
! 
I 1(,1,11 

I \I I ·0.111 

M." 
; · I\, tu 
1 ·; /1<:t;i 

·--· - 
-"'2Il,I1i\J days t 0 Total 14, Alcohol in the month produced in BL. 0.0 
,I,,:.I1IIat1on hou1~ 0 Stoppage 15. Alcohol in the month produced in AL ·L 0.0 . -- 

744 hrs. 16. Total Alcohol produced in BL from 1s\ 
.1, I_~age with reasons 744.00 dee to Nov. to this month 0.0 

1 annual 17. Total Alcohol produced in AL from 1st 
,1 pioduction in AL/Hours #OIV/0! 'maintenan Nov. to this month 0.0 
!:":-; .ustrllec in Otis In the month 0.0 ce & ·: B. Alcohol % in wash 0.00 ... -· 
~,,s d1stillecl from 1st Nov. of the year to this month 0.0 cleaning. 1 ':i. Fermentation effciency 0.00 
I :)tJGAR IN OUINTALS 0.0 20. Distillation effciency 0.00 --- 
>11)~I,le sugar In quintats 0.0 21.0verall effciency 0.00 

J"'-"'-·.._,v,_ldll ,~~~·~•y Ill 1-\Ul.jll!:i. OT 
111:1~11 prepared in litres 0 Molasses - 0.00 

23.0verall recovery in AL/qtls. of 
1o1!,·<I Alcohol 1I1 AL 0.0 fermentable sugar 0.0G -· 
'."'..~11 possible recovery 0.00 24.Steam consumed in Kg/litres o.co 
.d _I: ".nnentatiorH louse recovery in AL 0.00 25.Coal consumed in M.T. N.A. 
al overall recovery (BL) 0.00 

.... - . 
Quantity lifted in 

__ -~arne _of Sugar Factory the month Quantity received Brix TRS Remarks .. 
! I ii I 'I. r·.1Iio 0.00 0.00 0 0.00 . -·-· - ... 

! .. - 
G i 

i 

. - ·---·· - -- --- .. ·r <Jt;.;I 0.00 0.00 

ISSUE OF ALCOHOL .. 

.1 ·- 
Name of the Purchaser BL Duty Released Verification of Passes Remarks ... 

MOLASSESTATEMENT 

' lilll !11 INI./\, BAR[lllv 0.00 
. ---·--- - .. --,------------,----+--------+--------·--+----------+-----------' 

111'!.I. /\ONLA, BAHEILl Y 0.00 .......... - .. ·--'-------------+----- 
11; '(I . .:\1 lrJil,, B/\IU·!Ll Y 0.00 

0.00 

··-·----------------------------'---------..1...-------_.J.------- 0.00 

i' ii,•:: 

(Dinesh Kumar) 

Asstt. Excise Commisioner 
M/s Bajaj Hindusthan Sugar ltd., • 

Palia Distillery, Palia 
Distt. Kheri (U.P.) 

(Prabhaker Singh) 
Production Head 

0 
M/s Bajaj Hindusthan Sugar ltd., 

Palia Distillery, Palla 

Distt. Kheri (U.P.) 

y '~·~f: .. 
~;,_,;,,·. ",~t;J .,: ... 
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baiai hindusthan ·Sugar ltd. Distmerv, Palia K~,;~7~;;;fui1·~,·;;~;~i·,q,~'.i< 
PD-29 

CONSOLIDATED MONTHLY REPORT FOR THE MONTH OF August -2020 . 

( 
I 

~ Closing 
Opening Receipts Issue 

Closing balance balance 
Storage TRS BRIX 

Balance by A/c actual 
Wastage 

1- MbLASSES IN ' 

QUINTALS 
Mola~ses Tank No.1 J.9936.90 0.00 0.00 19936.90 19936.90 0.00 43.7 90.0 

Molasses Tank No.2 19937.00 o.oo 0.00· 19937.00 19937.00 0.00 43.7 90.0 

Pit 

.. 

-- TOTAL 39873.90 0.00 0.00 39873.90 39873.90 0.00 

r 
\2- DENATURANTS AND 
OTHER CHEMICALS 

-----·-- 
M•:thyle Ailo"lol 0.0 0.0 0.0 0.0 

Crotonaldehyde 948.00 0.00 0 948.00 

~E_'.~'.:;r~- P.utyie Alco~ol 0 00 0.0 0.0 0.00 

( au..;~iL Slid-i 0.00 0.0 0.0 0.00 
--~-·-----· 

! 

,\d:'t:>l. Iii~· 0.00 0.0 0.0 0.00 ' 

---·---- ·--· 
Deno!~•i1a,,n 
>.JCl1C1' Jttd•,• 21.68 0.0 0.00 21.68 

.. 
. ;)en . .1: ,,1·.,,1:n f!t:n2011te 0.00 0.0 0.00 0.00 

3- I 

Opening Opening 
Qty-removed Closing Closing w,,,.,,\ from Ware 

balance in balance in Production House for 
Actual Issue balance in balance in 

Receivers Ware House 
Ware House· Receivers 

denaturation 

-- 
•.,!I Ab /;llt'hGI In 13L 0.0 0.0 0.0 0.00 0.0 0.0 

Ab. Alco!lol In AL 0.0 0.0 0.0 0.00 0.0 0.0 

:t:i P ':i =,i RI 7995.1 0.0 0.0 0.00 7995.1 0.00 

-----· 

\ 
!t '>. I;, /\L 7592.1 0.0 0.0 0.00 7592.1 0.00 

! 
. 

\{·it- N. A In B, 0.0 0.00 0.00 0.00 0.0 0.00 

r-----·--- 
E. N I\. In /\L 0.0 0.00 0.00 0.00 0.0 0.00. 

·---~--·--·· 
(dJ LJAA. 111 BL 0.0 0.0 -o.oo 0.0 0.0 0.0 

i:.1\ ,\. n· ;\L 0.0 0.0 0.00 0.0 0.0 0.0 

- 
~) S.D.5. 111 l:ll 27260.3 0.0 0.00 0.00 27260.3 0.00 

.5.D.S. inf\! 24458.1 0.0 0.00 0.00 24458.1 . 0.00 

(f) Malt Sprit in l:lL 4991.2 0.00 0.00 0.00 4991.2 0.00 

Malt Sprit in AL 2991.6 0.00 0.00 0.00 2991.6 0.00 

3. PRODUCTION DATA 

r 
I 
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, . • - - ·• ·- ·- • • ·~ •• • • I 

j • , E'.FFICIENCY [JAT.p.· ... ,:, ''.. -Aug't.t;<1t~~o-~-- 
r···-····· '\.:. 

; ; No. of ·-,v·;rl\1119 clays 0 Total 14. Alcohol in the month produced in BL I ·• 
I_:· --~~~<:t,~;i·d.··.tii1;.iio,i bcuis O Stoppage 15. Alcohol in the month produced in AL I 
i . 744 hrs. 16. Total Alcohol produced in BL from 1st 

i•;°L:i:n ·toppage w1tr, reasons 744.00 due to Nov. to this month 
i ·· · ·- annu~I 17. Total Alcohol produced in AL from .1st 

·j.; l~ntc of production in AL/Hours · · #DIV/0! maintenan Nov, to this month · · · · 0.0 
L~--~~,l:;;sses distilled in Otis. In the month · 0.0 ce & 18. Alcohol % in wash 0.00 

~ : _ _001:-,:,ses drslillecJ from 1 SI Nov. of the year to this month 0.0 cleaning. 19. Fermentation effciency 0.00 
I__ ~:~C;TA! SUGAR IN QUINTALS 0.0 20. Distillation effciency 0.00 

0.0 21.0verall effciency 0.00 
U.U,vlOII lvvv•v•J Ill nLIYll~. UI 

0 Molasses . 0.00 
23.0verall recovery in AUqtls. of 
fermentable sugar 

0. 

,5 __ !. crn1entatile sugar 111 quintals 

C; Total wash prepared ,n litres 

'i O Estimated Alcohol in At.. I 0.0 0.00 
M;ixi:num possibl~ recovery 0.00 

.,:'.~!:'.'~ .'-.'':::'.11r:ntation-Hou:'..~ -~~acovery in AL. 0.00 

1, ··- ;\r.lucil · verall 1,,i;,;-very I UL 1 0.00 

. MOLASSE STATEMENT 

'! ~.: 24.Steam consumed in K_g_/Litres 0.00 
25.Coal consumed in M.T. N.A. 

t·· Name of Sugar Factory 
·---·--·--··- Quantity lifted in 

the month Quantity received Brix TRS Remarks 
l ·: GI-ISL- Palla 
! .... ··- ··- ·-·----·---··--- _. _ _ _ 0.00 

f. ----- . - 
, rota! 

0.00 0.00 0 

··---··--· 
.. - -· ----- ---- ._,. 

o.oo I o.oo 
·- 

ISSUE OF ALCOHOL 
; •1-,:-1 
' . -··· 
t ----·--- 

lt~E'.;:~- 
l --- 
1..... 

·- 
Name of the Purchaser BL Duty Released Verification of Passes Remarks - 

\ONI.A, BAREILLY 0.00 
,~:)NI.A. BAREll.l.Y 0.00 
/.\ONt A, [3Af,Eli.! Y 0.00 
d;,·,_ l·tir al;~I Bh;~ycH i!,_ Gu1drat 0.00 - TOTAL 0.00 .. 

·; :i ·d ... 

(Dinesh Kumar) 
Asstt. Excise Commisioner 

M/s Bajaj l:lindusthan Sugar ltd., 
Palia Distillery, Palia 

Dist.t. Kher-i {U.P.) 

(Prabhaker Singh) 

Production Head \ ; 
M/s Bajaj Hindusthan Sugar ltd .. , '-' 

Palia Distillery, Palia 
Distt. Kheri (U.P.) 

,_., 
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.•. 
baiai hindustha1t;stmar-111: 

PD-29 

CONSOLIDATED MONTHLY REPORT FOR THE MONTH OF September -2020 , . 

( Opening Closing balance 
Closing 

Storage 
Receipts Issue balance TRS BRIX 

Balance by A/c Wastage 
actual . 

- ---·---·-· 
1- MOLASSES fN 
QUINTAL$ 
~.,(lld~~,E:S T.t11k I\Jo.l 19936.90 0.00 0.00 19936.90 19936.90 0.00 43.7 90.0 
- 
l•.'!ol,1sse~ T.ink No.2 19937.00 0.00 0.00 19937:00 19937.00 0.00 43.7 90.0 
--- 
P1L 

TOfAL 39873.90 0.00 0.00 39873.90 39873.90 0.00 

--· 

~- 

Z- 0E.NATUHANTS AND 
OTHER CHEMICALS 

····----- 
I-.J11:'ll1'fl,• 1\l1,nl10I 0.0 0.0 0.0 0.0 

t _'_.:.:?!~~~~yck 948.00 0.00 0 948.00 

· .. ,,.,·v uur-ilE· Alcotio: 0.00 0.0 0.0 0.00 

~ .1· .. d ll :,,11},\ 0.00 0.0 0.0 0.00 
·------- 
,• ;, .. • . ~.::II~' 0.00 0.0 0.0 ·o.oo 
-·····------·- 

1 
l'f•f'.tli,.;illl,111 . ' 

:, Jcllt 11.11 ,d, .. 21.68 0.0 0.00 21.68 
-····--··--···-- 

, · .,. · ,:,,,·,. ,,n 8-?nzoate 0.00 0.0 0.00 0.00 
'-· 

i 

3- 

1 
PRODUCTION DAT A . 

tu: h 

. P. S 

N 

fdiD.A. 

IL-.. 

S D.S 

Opening Opening 
Qty-removed Closing Closing 
from Ware 

balance in balance in -Production 
House for 

Actual Issue balance in balance in Wastage 

Receivers Ware House denaturation 
Ware House Receivers 

--·-·· 
cflPI In 13L 0.0 0.0 0.0 0.00 0.0 00 
--- - 
,11101 In AL 0.0 0.0 0.0 0.00 0.0 0.0 
- 
Bl 7995.1 o .. o 0.0 0.00 7995.1 0.00 

I:, -\I 7592.1 0.0 0.0 0.00 7592.1 OJ)O 
--- 

, 111 Lil 0.0 0.00 0.00 0.00 0.0 -~:-~ ··-- 
~- in -\L 0.0 0.00 0.00 0.00 0.0 0.00 

,. it, l;L 0.0 0.0 0.00 0.0 0.0 0.0 . 
,. ,n 1\l 0.0 0.0 0.00 0.0 0.0 0.0 
-·- -·- 
Ill (11. 27260.3 0.0 0.00 0.00 27260.~ 0.00 

n-•·-• 
- 

111 1\1 24458.1 0.0 0.00 0.00 24458.1 0.00 
--- 
Spnt 111 BL 4991.Z 0.00 0.00 0.00 4991.2 (.J.Ul) ··- 
~,JI tl 111 AL 2991.6 0.00 0.00 0.00 2991.6 O.CO 

, 
_......,__ 
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.., . .. 
·'..:I \,,'r'l. 

, I .:I,• •.If I' 
:,·.::01,.~l':S 

I • ; , ,\L .s 

.... 
- 

14. Alcohol in the month produced in BL ·1,.,119 days ______ 0 Total 0.0 
ir!!t,r1011 hours 0 Stoppage 15. Alcohol in the month produced in AL 0.0 ···---- r 720 hrs. 16. Total Alcohol produced in BL from 1st 
;.·,1~_'.'.:i~12_~easo,1s 720.00 due to Nov. to this month 0.0 

annual 17. Total Alcohol produced i!) Al from 1st 
c;rJuct1on in AL/Hours #DIV/0! maintenan Nov. to this month 0.0 .. 
(ilstilled in Otis In the month 0.0 ce & 18. Alcohol % in wash 0.00 
U1stilled From 1st Nov of the year to this month 0.0 cleaning. 19. Fermentation ·effciency 0.00 - LJGAI~ IN QUINTALS 0.0 20. Distillation effciency 0.00 
b!~suq_,ir in qumtals 0.0 21.Overall effciency 0.00 

22.Overall recovery in AL/qtls. of 
(!_E:_epare~ 111 litres 0 Molasses 0.00 - 

23.Overall recovery in AL/qtls. of 
!d Alcohol in AL 0.0 fermentable sugar 0.00 
n:possible recovery 0.00 24.Steam consumed in Kg/litres 0.00 -- -· f_r~~entation-Housl" recovery in AL 0.00 25.Coal consumed in M.T. · N.A . 
. .-r?-11 recovery tBLi 0.00 

MOLASSE STATEMENT 
Quantity lifted in 

t~arne of Sugar Factory the month. Quantity received Brix TRS Remarks 

0.00 0 0.00 . --- ·- ·-------------·----'"----,-----t----=-:..::-=----i---_.::._------1-----'=-~-+-- 0.00 

----------------· . --·--- ---,------i-------+-------+--__J~-- 
'"----------··----~-------t-----'---j-------+---__:----+----1----~~ 

i I ,_,!;;j I 0.00 I 0.00 
r- ---------..-·-· ISSUE OF ALCOHOL ' 

•.. _, ------- 

i ... 1d·~ I,/\~) 

- 
Name of the Purchaser BL Duty Released Verification of Passes Remarks -- 

~::''· 13/l.~,EI! LY 0.00 
~.JI..L\, !3AREIU.Y 0.00 

JNl A, BAREll.l. Y 0.00 
_ l~_~_.!_a! Bhavanl, Gujarat 0.00 

TOTAL 0.00 

(Dinesh Kumar) 
Assn. Excise Comrnisionsr 

M/s Bajaj Hindusthan Sugar ltd., 
Palia Distillery, Palia 
Distt. Kheri·(U.P.) 

(Prabhaker Singh) 
Production Head 

M/s Bajaj Hindusthan Sugar ltd., 
Palia Distillery, Palia 
Distt. Kheri {U.P.) 

64



(_ 

,. . 
CONSOLIDATED MONTHLY REPORT FOR THE'MONTH OF~ October-2020 . 

Opening Closing balance 
Closing 

Storage 
Receipts Issue balance TRS BRIX 

Balance by A/c· Wastage 
actual 

1- MOLASSES IN 
QUINTALS 
Molasses Tank No.l 19936.90 0,00 4920.00 15016.90 14960.50 56.40 43.7 90.0 
Molasses Tank No.2 19937.00 0.00 0.00 19937.00 19937.00 0.00 43.7 90.0 
Pit 

TOTAL 39873.90 0.00 4920.00 34953.90 34897.50 56.40 

2- DENATURANTS AND 
OTHER CHEMICALS 

Methyle l\lcohol 0.0 0.0 0.0 0.0 

Croronaldebvde 948.00 0.00 0 948.00 r 

Tertiary Butvle Alcohol 0.00 0.0 0.0 0.00 

(JU!>:'!·· )O(I;! 0.00 0.0 0.0 'o.oo 

Aceetone 0.00 0.0 0.0 0.00 
Denatonium 
Sachcharid= 21.68 0.0 0.00 21.68 

Den.,:onium Benzoate 0.00 0.0 0.00 0.00 1 
3- PRODUCTION DAT A 

Opening Opening 
Qty-removed 

Closing Closing 
from Ware 

balance in balance in Production 
House for 

Actual Issue balance in balance in Wastage 
Receivers Ware House 

denaturation 
Ware House Receivers -- ---- 

!••i ~~:-~!coh0! Ir BL 0.0 0.0 - 0.0 0.00 0.0 0.0 

i r,1,. ,\!cohol In AL 0.0 0.0 0.0 0.00 0.0 0.0 

(hj It S In BL 7995.1 0.0 0.0 0.00 7995.1 0.00 

R. S !ll AL 7592.1 0.0 0.0 0.00 7592.1 0.00 

(c) I:. N.~.: In Bl. 0.0 0.00 0.00 0.00 0.0 0.00 

E. N. A. In iU 0.0 0.00 0.00 0.00 0.0 Q.00 

(d) lJ.A.A in Bl. 0.0 0.0 0.00 0.0 0.0 0.9. 

D.A.A. in AL 0.0 0.0 0.00 0.0 0.0 .:-,~r .. 0:0 
- .~:; ~-7.r: ·::· .. 

(e) S.D.S. in Bi. 27260.3 0.0 0.00 0.00 27260.3 -..~- 0.00 ~- : .•. 
- •· ...•. ., 

S.D.S. in AL 24458.l 0.0 0.00 0.00 24458.1 0.00 
·-··. 

(t) Malt Sprir in BL 4991.2 0.00 0.00 0.00 4991.2 
" 

0.00 

M;ilr Sprit in AL 2991.6 0.00 0.00 0.00 .. 2991:-,6 o.ooj 
r 

'i 
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( 

,----- . ~- .. ,,. 'e~1~r-cfe~~:,iJj~A~:,:.~-:~·.·::~::-;:.;;~~~~w."'·~·-·,,j~,fl'1Yf.f~--.t·,~~ L - - ; ·~:y -~ ·-.-~r~-~· j ·: ~- f ~~) :: .,:~~~ •, -·--:~. ·:_;,::~~~j~.:~~~i;t~:f1;.~:\:~~\Y -~-Lt..~·-~ ~l~~o·~~.~-· d 

i ·,. No of working days I -C · · · I · · I ,. · · ·· "--~-·· ~ -,. '' · I · 
;~ /'.:tual distillation hours ,. I , 
I • 
l ~·-~·!_0_ st~ipage with reasons I 74~ 

annual 17 Total Alcohol produced in AL from 1st 
maintenan Nov. to this month 

ce & -tn AI--L. 

.. _ _r,:~,e of production in AL/Hours 
:, M.:lasses distilled in Qtls In the month 
·~-~bi~_?ses distilled from 1st Nov. of the year to this month 
- TOTAL SUGAR IN QUINTALS 
:j ': ennF:!:.i!. ·ile sugar in quintals 

(• ... .1..9,~al wash prepared m litres 

11·, Esumaied Alcohol 1n AL 
. ! r:~i.J-<11 nurn possible recovery 
• :· -vctua! Fermentation-House recovery in AL 
I:.;_ Actual :iverall recovery (BL) 

) ,--- 
0 - 
.00 - 

#DIV/01 
0.0 
0.0 
0.0 · 
0.0 

0 

0.0 
0.00 - 
0.00 - 
0.00 

0.0 

, o. ,._,1;u110I % in wash 

0.0 . 

l 
0.0 

0.0 
0.00 

cleaning. 119. Fermentation effciency 
20. Distillation effciency 

0.00 
0.00 

21.Overall effcienc~ 0.00 
22.Overall recovery in AL/qtls. of 
Molasses 0.00 
23.Overall recivery in AL/qtls. of 
fermentable su!:l_ar 0.00 
24.Steam consumed in Kg/Litres 0.00 
25.Coal consumed in M.T. N.A. 

MOLASSE STATEMENT 
L_ Name of Sugar Factory 

Quantity lifted m 
the month Quantity received Brix TRS Remarks 

! ! &ISL.- Palia 0.00 0.00 0 0.00 f ........ ------ 
' ,. 
!·--- . "----· ~-- ...... 
' . --- -- - 

irclal --- --· 0.00 0.00 • 
· ISSUE OF ALCOHOL 

': 
• ' I. t/--~ 
I 
L_ __ 

Name of the Purchaser BL Duty Released Verification of Passes ' Remarks - 
:~ ,IQ~:LA, BARt:1LLY 0.00 ~ 
;.,:l. ,~ON!.A, flAfffll L'1 0.00 - 
C .. c\l •NI/\, BAREi~LI 0.00 
i:.11;d,i. H,r,i;1r1: Bh~v.?lni Gtija, at 0.00 

TOTAL 0.00 .. 

- 
't·t= 

(Dinesh Kumar) 
Asstt. Excise Cornrnlsioner 

M/s Bajaj Hindusthan Sugar ltd., 
Palia Distillery, Palla 
Distt. Kheri (U.P.) 

(Prabhaker Singh) 
Production Head 

M/s Bajaj Hindusthan Sugar ltd., 
Palia Qistillery, Palia 
o/stt.' Kheri (U.P.) 

C~. ~v 

..... .. ... 

---~ 
.•. ,. 
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;, 

< CONSOLIDATED MONTHLY REPORT FOR THE MONTH OF, November -2020 .'. 
_, 

Opening f. Closing balance 
Closing Storage 

Receipts Issue balance TRS BRIX 

Balance by A/c actual 
Wastage 

1- MOLASSES IN 
QUINTALS 

. 
Molasses Tank No.l 14960.50 21700.00 33120.00 3540.50 3473.00 67.50 43.5 90.0 

Molasses Tank No.2 19937.00 14800.00 27460.00 7277.00 7240.20 36.80 43.5 90.0 

Pit 
TOTAL 34897.50 36500.00 60580.00 10817.50 10713.20 104.30 

2 OENATURANTS 
A ID OTHER 
CHEMICALS 

Methyle Alcohol 0.0 0.0 0.0 0.0 

Crotonaldehyde 0.00 3980.00 2747 1233.00 

~ 
~i:_tiary Butyle Alcohol 0.00 0.0 0.0 0.00 .. 

Caustic Soda 0.00 0.0 0.0 0.00 

/\ceetone 0.00 0.0 0.0 0.00 

()enatonium 
- 

'. 1chcharide 0.00 49.5 0.00 49.50 

!)cnatoniu111 Benzoate 0.00 99.0 47.48 51.52 

3- 

Opening Opening 
Qty-removed Closing Closing 
from Ware 

balance in balance in Production House for 
Actual Issue balance in balance in Wastage 

Receivers Ware House denaturation 
Ware',House Receivers 

I t Ab. Alcohol In BL 0.0 1197799.8 1185418.9 0.00 9306.3 3074.6 

Ab. Alcohol In AL 0.0 1195404.3 1183048.3 0.00 9287.7 3068.3 

J) R. S. In BL 7995.1 0.0 0.0 0.00 7995.1 0.0,0 

R. S. In AL 7592.1 0.0 0.0 0.00 7592.1 0.00 

(c) E. N. A. In BL 0.0 0.00 0.00 0.00 0.0 0.00 

E. N. A. In AL 0.0 0.00 0.00 0.00 0.0 0.00 

id) D.A.A. in 13L 0.0 1188165.9 0.00 1187000.0 0.0 .. 1165:9 
. 

D.A.A. in AL 0.0 1184601.4 0.00 1183439.0 0.0 1162.4 

(e) S.0.5. in BL 27260.3 0.0 0.00 0.00 27260.3 0.00 

S.0.5. in AL 24458.1 0.0 . ' 0.00 0.00 24458.1 0.00 

11f) Malt Sprit in BL 4991.2 0.00 0.00 0.00 4991.2 0.00 

Malt Sprit in AL 2991.6 0.00 . 0.00 0.00 2991.6 0.00 

3- PRODUCTION DAT A 
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... _--.:'J. of working days 
.\ctua! distillation hours 

f 
207.25- 

,_ ::::0 of production in AL/Hours .2331.4 
\:·- ,.1olasse:, distilled in Qtls. In the month 58.900.0 
\G. IAolass/ distilled from 1st Nov. of the year to this month 58900.0 
i~!DTALSUGAR IN QUINTALS 25368.2 
i f'.c Ff!rment;ible sugar in quintals 22228.9 

!'' _:_·:~ill w.'.13!1 prepared in litres -12400698 

\~lh~2~ 
. . , .. , - ~~P.J?i:18,~~"J; .• ~~)~~t~\:l~i.HH-ff!,..."C,.at!,*1.''1:111::pr~~·~'t!:.!!:!<.~~ .•t?L-i-~J:~g§~~ ... 

.2o'1 .i§'fffs}t~o:so' f5:'JiJcofoiff/iffi)ei'/nor:itffpr.Jffu'ceci'Tfi-:AL '"fi'95~04.3 -- 
hrs. du~·_to power 16. Total Aicohol produced in BL from 1st ( 
failure & 12.00 Nov. to this month , 1.197799.8 

hrs. due to CIP of 16. Total Alcohol produced in BL fro_m 1st 
MEE Plant & 110.5 Nov. to this month - ' 
'hrs. Plant cleaning 18. Alcohol % in wash 

and 4.25 hrs. for 

: : :i c:.stimatecl Aicohol in AL 12-35109.5 
,·-:- ~!laximum possible recovery 24.30 

.. "''w": ;:,,.,,,c:nlH(11.;11-House recovery in AL 20.97 
. -.,,ti 1,1: nv""raii .ecovery (Bl.) 20.34 

Leakage 
maintenance of 
discharge line of 22.0verall recovery in ..• 

calendria & 70 hrs. Molasse.s . ..o.ao 
. , . 23.0veral! recovery in AL/qtls. of 

m annual fermentabie sugar" 
24.Steam consumed in 'Kg/Litres maintenance.) 

19. Fermentation effciency 

1195404.3 
9.96 
86.28 

20. Distillation effciency 97.76 

21.0verall effciency_ 83.50 
AUqtls. of 

25.Coal consumed in M.T. 

53.78 
1.86 
N.A. 

-- Quantity lifted 1,n 
~-···---~--- 

Name of Sugar Factory the month Qua<1tity received Brix TRS Ren.ark:J 
-- 36500.00 

··-···--- 
HSL- Palia 36500.00 89.5 43.07 
·-- 

·- 

-- 
-··---· .. 

-··-- ·t'~- 
,d 36500.00 ._2§.500.00 

MOLASSE STATEMENT 

i' 
i 

! •I_ 

·----· Verification of Passes Nam~ of the Purchaser BL Duty :Released Remarks 

L 1\9_NLA, BAREILL't 100000,00 
.. , DAA ---- 

(.L, .'\'.):~LA, BARE ILLY 239000.00 DAA 
- --- 

:·., A(';,U\, B/\REILLY 226000.00 DAA - .. 
:1., BA, ·,~~PUR, ~EORIA .. 296000.00 DAA 

'CL, Ml1GHALSARAI, CHANDAULI 79000.00 DAA ---- 
:CL, Hf-'J\TINOA, PUNJAB 79000.00 DAA .. ,. 

'CL, 81-iATINDA, ~::'~JJ\B 29000.00 DAA 
. " --- 

lA Tl~(DA, PU;,Jt1B 65000.00 DAA -··- 
~HADURGARH,HARYANA 74000.00 DAA 

" 
TOTAL 1187000.00 

ISSUE -()FALCOHOL 

:__,:) 
_; ,, 

i - ~l 
l. -- 

:·. bf' 
,_: H 

\! LI 
;:, :•J , _ 
,/·Lil 

· ... t:.•d ..... 

(Dii.ssh Kumar] 
Asstt. Ex,;,;e Comrnisiuner 

M/s Bajaj hi;'\dusthan Sugar lrd., 
Palia 0;sti1Jery, Palla 
Distt.Lherl (U.P.) 

</ 
(Prabhakar Singh) 

· Production Head 
M/s Bajaj Hindusthan Sugar ltd., 

Palla Distillery, Palia 
Distt. Kheri (U.P.) 

·=·· 
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17''­ 
l: 

UNIT: 
PALIA KALAN 

TEH.: PALIA KALAN 
DISTT.: LAKHIMPUR-KHERI 
TT AR PRADESH-262902 

I 

I 
Unit: Palia· Kalan - 262902 

Distt: Lakhimpur-Kheri (U.P.}. 

FINAL MANUFACTURING REPORT 
RT .. ,8 {C} 

F.OR 

THE 

CRUSHING SEASON 

2019-20 

CORP.OFFICE: 
BAJAJ HINDUSTHAN SUGAR LTD., 
PLOT NO TC.13 VIBHUTI KHANO . 

GOMTI NAGAR LUCKNOW 
DISTT. LUCKNOW (U.P.)-266010 

REGO. OFFICE: 
BAJAJ BHAWAN 

GOLAGOKARANNATH 
DISTT.: LAKHIMPUR-KHERI 
UTT AR PRADESH-262802 
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Range 
Circle 

Gola Gokarannath 
Sitapur 

FORM RT 8 (C) / S A 
(Fo6 Central Sugar Factories) 

Final Manufacturing Report for the Season 2019- 2020 
(Central Excise Rule 83) 

Bajaj Hindusthan Sugar Limited , Palia Kalan , (Kheri ) 
09AAACB4351J1ZQ 

Name & Address of the Factory 
GST Registration No. 
Clarification Process Used Double Sulphitation 

S.No., PARTICULARS I This Season I Last Season 

01.TIME ACCOUNT 
a) Date of Start 13-NOV- 2019 ;02:30 PM 10-NOV- 2018 ;08:00 PM 

b) Date of Finish ' 25-APRIL-2020 ;03:30 AM 21-APRIL-2019 ;03:30 AM 

c) Gross Season (Days) (F) 165 163 

d) Duration of Season (Days) (G) 171 170 

e) Total Hours Actual Crushing 3772.00 3730.10 

f) Total Hours Lost 177.00 165.40 

Cane Shortage 2.83 33.92 

Engineering 51.25 52.65 

Process 0.00 0.00 

General Cleaning 35.00 38.33 

Miscellaneous 87.92 40.50 
"T 

02. ICANE CRUSHING 
a) Own Estate Cane 
b) Gate Cane 
c) Out Station Cane (a) 

- Rail Cane 
- Other Than Rail Cane 
- Total Cane Crushed 

(Otis.) 
(Qtls.) 

(Otis.) 
(Qtls.) 
(Otis.) 

03. IJUICE AND ADDED WATER I 

Average gross mixed juice percent cane 
Correction percent mixed juice 
Average net mixed juice percent cane 
Total net mixed juice obtained 
Averaoe added water percent cane 

(Qtls.) 

04. !SUGARS 
Total White Sugar Bagged (100 Kg.) 
Total White Sugar Bagged ( 50 Kg.) 
Total White Sugar Bagged • 
BISS Sugar ( Brown ) Bagged 
Total Quantity of Sugar Bagged 
Sugar in Process if any 
Total Sugar made 
Sugar recovered from previous season's 
Process 
Sugar from previous season's remelted 
sugar or other source 
Total nett sucar made 

(Nos.) 
(Nos.) 
(Qtls.) 
(Qtls.) 
(Qtls.) 
(Qtls.) 
(Qtls.) 

(Qtls.) 

(Qtls.) 
(Qtls.) 

05. !MOLASSES 
Total molasses sent out 
Molasses in process if any 
Total molasses produced 
Molasses recovered from previous season's 
Process 
Molasses from previous season's remelted 
sugar or other source 

- Total nett molasses produced 

(Qtls.) 
(Qtls.) 
(Qtls.) 

(Qtls.) 

(Qtls.) 
(Otis.) 

2116.85 2207.55 
7706415.98 7159437.18 

7510970.08 7717922.16 
15219502.91 14879566.89 

116.75 116.02 
0.40 0.40 

116.28 115.56 
17697326.40 17194396.20 

45.29 46.09 

3299340 3208000 
1649670 1604000 
*4160 03600 

1653830 1607600 

1653830 1607600 

3240 3997 
1650590 1603603 

719540 674280 

719540 674280 

360 458 
719180 673822 

Total Qty Bagged includes* 4160 Qtls of BISS Sugar above 90 Pol for this year 
Total Qty Bagged includes** 3600 Qtls of BISS Sugar above 90 Pol for last year Page: 1 of 5 
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S.No. PARTICULARS This Season Last Season 

G6. RECOVERY • 
- Average recovery of sugar percent cane 

10.85 10.78 

- Average production of final molasses 
percent cane 

4.73 4.53 

07. BAGASSE PERCENT CANE (E} 
28.54 30.07 

- Filter cake percent cane 
3.67 4.00 

08. STORE USED 
- Coal% Cane i) Trial 

ii) Season - - 

- Firewood % Cane i) Trial - - 
ii) Season - - 

- Other fuel%cane(Bagasse purchased) i) Trial - - 
ii) Season - - 

- Lime % Cane 
- - 

(i) Process 
0.189 0.182 

(ii) Spray & ETP 
0.000 0.000 

- Sulphur % Cane 
0.052 0.051 

- Lubricant Ltr/100 Qtl. Cane 0.168 0.171 

- Grease 
Kg/100 Qtl. Cane 0.038 0.041 

- Caustic Soda Kg/100 Qtl. Cane 0.357 0.401 

- Phosphoric Acid Kg/100 Qtl. Cane 0.327 0.328 

- Mill Sanitation Chemicals Kg/100 ou Cane 0.070 0,070 

- T.Floculant ( Dorr,SCS,MCS&FCS ) Kg/100 Qtl. Cane 0.029 0.029 

- Antifoam 
Kg/100 Qtl. Cane 0.007 0.000 

- Viscosity Reducer Kg/100 Qtl. Cane 0.022 0.021 

- Boiler Water Treatment Chemicals Kg/100 Qtl. Cane 0.050 0.045 

- Hydrochloric Acid Kg/100 Qtl. Cane 0.176 0.225 

- Gunny Bags (100 kg) Nos/100 Qtl.Cane 0.000 0.000 

- Gunny Bags (50 kg) Nos/100 Qtl.Cane 0.000 0.000 

- H.D.P.E Bags(50 ka) Nos/100 Qtl.Cane 21.790 21.711 

09. ANALYSIS 
• 

- Cane Sugar% 12.79 12.65 

Fibre% 13.58 14.44 

- Primary Juice Sugar% 15.61 15.67 

Brix% 18.95 18.98 

Purity 82.37 82.56 

- Mixed Juice Sugar% 10.61 10.54 

Brix% 13.14 13.02 

Purity 80.73 80.93 

- Last Express Juice Sugar% 1.48 1.46 

Bllx¾ 2.03 2.01 

Purity 72.81 72.84 

Clarified Juice Sugar% 10.71 10.61 
.. 

- Brix% 13.27 13.11 

Purity 80.72 80.94 

- Filtered Juice Sugar% 7.18 7.40 

Brix% 9.51 9.92 

Purity 75.57 74.59 

- Unsulphured Syrup Sugar% 51.23 51.06 

Brix% 63.73 63.31 

Pi.Jrity 80.39 80.65 

- Sulphured Syrup Sugar% 49.56 49.45 

Brix% 61.83 61.44 

Purity 80.16 80.48 

- Massecuite A Brix% 92.88 93.19 

Purity 88.18 87.91 

- Massecuite A 1 Brix% 91.98 92.89 

Purity 79.18 80.82 

- Massecuite B Brix% 95.47 95.80 

Purity 76.51 73.98 

- Massecuite C Brix% 101.38 101.25 

Purity 51.96 49.84 

- Massecuite C1 Brix% 99.73 99.54 

Puritv 60.67 59.52 

Page: 2 of 5 
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S.Nu( PARTh,ULAK:i This Season Last Season A Heavy Brix% 81.67 81.69 
Purity 76.38 73.97 . I Al Heavy Brix% 87.10 83.81 
Purity 83.21 64.69 A Light Brix% 70.31 71.14 Purity 89.48 89.65 B Heavy Brix% 85.82 87.16 
Purity 58.62 54.92 Cl Heavy Brix% 89.61 88.15 Purity 43.83 41.41 C LiQht Brix% 80.44 78.92 Purity 73.74 72.64 Suoar . 

(i) While Sugar bagged Sugar% 99.90 99.90 
Moisture% 0.02 0.02 Ciil Raw Suoar baaoed Suaaro/o 
Moisture% 
Red. Su11ar% 
Ash% 

Final Molasses Sugar% 29.08 28.24 
Brix% 91.13 91.18 
Purity 31.91 30.97 Bagasse Sugar% 1.59 1.59 
Water% 50.20 49.81 
Fibre% 47.60 48.01 Filter Cake Sugar% 1.72 1.71 Boiler Feed Water Temperature • 101.33 102.00 
pH 9.14 9.40 

Clear Juice Temperature 98.00 98.00 
10. I Mill Extraction.Bolllnq house & Overall Extraction 

MIii Extraction 96.44 96.23 
Reduced Mill Extraction 96.77 96.81 
Boiling House Extraction 87.72 88.35 
Reduced Boiling House Extraction 90.92 91.27 
Overall Extraction 84.68 85.10 
Reduced Overall Extraction 87.98 88.36 

11. !SUGAR BA!.ll~C!; ; 
suoar in Cane 12.79 12.65 Sugar in Mixed Juice 12.34 12.17 Sugar in Bagasse 0.45 0.48 Suaar in Filter Cake 0.06 0.07 Su9ar in Molasses 1.37 1.28 Sugar in Sugars 10.83 10.77 suqar in Undetermined 0.07 0.06 
Total Sugar Losses (Bagasse+F. Cake+ 1.96 1.89 Molasses+Undeterminedl 

12. !AREA AND YIELD OF CANE IN FACTORY FARM 

Total area of Farm (Hect.) 

Area under Cane (Hect.) 

Production o( Cane (QUs.) 

Average yield per hectare (Otis.) 

Average Varieties • Early 

• General 

- Plant 

13.00 

6.888 

2858.52 

415.00 
Co.8.8-436, Co.695255, Co.Se. 98331, Co.Se. 01335, 

Co.8.88230, 11P5l25 Co.8.88230, UP5125 
ce. Oa38, cs.s 96268, Co.a 8272 Co. 0339, eo.111 e. eo. eo. 0238, eo.s 96268, ce.s 1212 eo. 0239, eo.111 e. Co. 

~~-" ~~-"~M Co.a. 8432, Co.8. 767, Co.a. 97261, Co.8. 9726'4, Co.S. Co.S. 8-432, Co.Se. 95422 ,Co.8. 767, Co.S. 97261, Co.S. 

1219 9726'4, eo.a. 1219 
U.P. 0097, U.P.39, Co.S. 96275 ,Co.6. 01434, Co.a. U.P. 0097, Co.Se. 92423, U.P.39, Co.8. 96275 ,Co.a. 

07250,Co 5011 01434, ce.s, 07l-$0,Co ~11 
c. .•.•.• 36, ev •• 1>a::z311 c. .••. 01::z», ce.e. 11:130 ,c:o.o, ~.G, 11a-G, eeo. ~oa;,1, eo.o., 01a~, eo.a, ea~ ,co.a, 

96268, 
U,P. 9530, CoJ, 815, Co. (n38, Co.8, 95255 ,U.P. 0097 

Co.&. 767, eo.s. 97261, eo.a. 97264 ,u.P. 39, Co.a . 

• Adsali 

- Ratoon 

96275, Co.Se. 01434 
eo.s. &432, Co.a. 8279, Co.5011, UP 5125, Co.a 8272 

NIL 

Co.Be. 01434 
Co.a. 8432, ce.s. 8279, ce.sorr, UP 5125, eo.a 1212 

JUL 

Co.6. 8436, Co.Se. 98231, Co.a. 8432, Co.S. 95255, ce.se.Ics.s. 1436, Co.Se. 98231, Co.S. 8-432, Co.8. 95255, ce.se. 
01235 
Co.a. 767, Co.a. 96268, CoJ.85, Co 0238, U.P. 0097 

Co.8. 97261, Co,8, 97264, Co.S. 18230, U.P.39, Co.S. 

• 8279, Co.5011 
Co.S..01434, U.P. 9530, Co.S. 96275, UP 5125, Co.8 

13.00 

6.637 

2754.36 

415.00 
Co.8.8436, Co.895255, ce.ss. 98331, Co.Se. Of 235, 

96268 ,Co.a. 95422, 
U.P. 9530, CoJ. 85, Co, 0238, Co.Se. 92423, ce.s, 95255 
,U.P. 0097 
Co.8. 767, Co.8. 97261, Co.8. 97264 ,U.P. 39, Co.&. 96275, 

"'ll 

01235 
ce.se. 95422, ce.s. 767 , eo.s. 96268, CoJ.85, Co 023s, 

U.P. 0097 
Co.S. 97261, Co.8. 97264, Co.a. 88230, U.P.39, Co.a. 

1279, Co.5011 
Co.S..01434, U.P. 9530, Co.S. 96275, Co.Se.92423, UP 

5125 Co.8 8272 
We hereby doclart that the figural glvan In 1h11 return are comploto and true to the but of our knowledge and belief. 

~ 
Dy.Mgr (LAB & Q.C) 

c-1~ 
O.P Chauhan M.L.b~ 
GM (Cane) GM (E,ig'.} 

.. Jk 
GM (Prod.) 

Rakesh Yadav 
(Vice President) 
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• 

• 
NOTES: 

(a) Outstation cane is the cane weighed and purchased at a centre other than at the factory 

gate. 
(b) For Carbonation Factories only. 
(c) In case of Three massecuite system Brix & Purity of C-Heavy & D-Light Molasses are not to 

be given. 
(d) Sugar means 'Direct Pol' . • 
(e) Bagasse % cane = 100 + Added water% cane -Mixed Juice (Gross)% cane. 
(f) Gross season means total number of days from the date of start to the date of close 

both days inclusive. 
(g) Duration of season - This is calculated by dividing the total hours actual crushing by 22. 

Return in this form must be prepared for the entire working season of the factory and must be 
submitted so as to reach not later than thirty days after the date on which working season closes 

to the following authorities - 

1) Central Excise Authorities concerned. 
2) Directorate of Sugar & Vanaspati. 
3) National Sugar Institute , Kanpur. 
4) Directorate of Economics & Statistics. 

•••••••••••• 
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• 
bajaj hindusthan sugar limited, paliakalan (kheri) 

Additional Information for the season 2019- 2020 
Annexure -1 

Addtional Information for the season 2019-2020 subr:iiitted alongwith RT 8 { C) 

S.No. PARTICULARS This Year Last Year 

01. Mill Extraction 96.44 96.23 

02. Reduced Mill Extraction 
(a) Noel Deer 96.77 96.81 

{b) Mittal 96.73 96.73 

03. Boiling House Extraction 87.72 88.35 

04. Reduced Boiling House Extraction 
(a) Gundu Rao 90.66 91.02 

{b) Noel Deer . 90.92 91.27 

05. Overall Extraction 84.68 85.10 

06. Reduced Overall Extraction 
(a) Gundu Rao 87.62 88.01 

(b) Noel Deer 87.98 88.36 

07. Added Water % Fibre 333.37 319.29 

08. Java Ratio 81.96 80.74 

09. Undiluted Juice Lost In Bagasse % Fibre 24.34 23.93 

10. Virtual Purity of Final Molasses 33.98 33.09 

11. Added Water Extraction in MJ % Added Water 78.68 78.75 

12. Clarification efficiency 
, 

99.27 99.47 

13. E. R. Q. V. 
(a) MJ / PJ 96.95 96.98 

{b) LMJ / PJ 82.24 81.99 

14. Undiluted Juice % Cane 80.65 79,26 

15. Hrs. Lost % Available 4.48 4.25 

16. Molasses Produced Actual /Theoretical 100.59 100.02 

17. Steam% Cane 55.36 61.11 

18. Bagasse saving % cane 1.30 1.12 

19. Crush Rate ,· 

{a) Including Stoppages (22 hrs.) 84788 84033 

(b) Including Stoppages (24 hrs.) 92496 91672 

{c) Excluding Stoppages (22 hrs.) 88767 87759 

(d) Excluding Stoppages (24 hrs.) 96837 95737 

(e) Cane Crushed per crop day 92239 91286 

20. Capacity Utilisation 
(a) Including Stoppages (22 hrs.) 77.08 76.39 

(b) Including Stoppages (24 hrs.) 84.09 83.34 

(c) Excluding Stoppages (22 hrs.) 80.70 79.78 

(d) Excluding Stoppages • (24 hrs.) 88.03 87.03 

(e) Cane Crushed per crop day 83.85 82.99 

21. Sanction / Installed Capacity Otis. 110000 / 110000 110000 / 110000 

22. Massecuite % Cane 
(a) A- Massecuite 37.76 35.07 

(b) A1- Massecuite 0.08 1.00 

(c) B- Massecuite 13.34 13.51 

(d) C- Massecuite 7.36 6.63 

(e) C-1 Massecuite 5.93 5.02 

• TOTAL 64.47 61.23 

23. Grade wise Sugar Production (Otis.) ISS Grade Quantity % Quantity % 
. L-31 0 0.00 2130 0.132 

L-30 - - - - 
M-31 1649670 99.749 1601870 99.644 
M-30 . - . - 
M-29 - - . - 
S-31 0 0.00 0 0.00 
S-30 - - - - 
S-29 - - . - 

~ 
BISS 0.251 3600 0.224 4160 

TOTAL 1653830 100.00 1607600 100.00 

v~ 
Dy.Mgr (LAB&. Q.C) 

~ 
O.P Chauhan 
G.M (Cane) 

M.L~ 
G.M (Eefg.) 

~ R.SKus~a 
G.M (Prod.) 

D 
Rakesh Yadav 
(Vice President) 

Page : 5 of 5 74



Mis Bajaj Hindusthan Sugar Ltd., (Distillery Division), Palia Kalan, Lakhimpur Kheri (U.P.) 

Effluent Treatment Plant 

Figure-1: -Membrane Housing, High Pressure 
Pumps 

Figure-2: -RO Plant Feed water Tank 
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M/s Bajaj Hindusthan Sugar Ltd., (Distillery Division), Palia Kalan, Lakhimpur Kheri (U.P.) 

Figure-7: -Joint Team Inspecting SW Storage 
area 

Figure-8 :-Lagoon -2 
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Mis Bajaj Hindusthan Sugar Ltd., (Distillery Division), Palia Kalan, Lakhimpur Kheri (U.P.) 

_ _,. - 

Figure-9: -Area under construction Slope fired 
Boiler 

__ .!!fl •• 

Bada Gaun 
23 Jun 2020 

Shed for Bio-compost 
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M/s Bajaj Hindusthan Sugar Ltd., (Distillery Division), Palia Kalan, Lakhimpur Kheri (U.P.) 

78



JOINT INPSECTION REPORT OF MIS BAJAJ HINDUSTHAN SUGAR 
LIMITED (DISTILLERY DMSION), P ALIA KALAN, LAKIIlMPUR 

• KHER!, U.P 

IN THE MATTER OF 
Shailesh Singh Vs Bajaj Hindustan Sugar Ltd. (Distillery Division) & Ors. 

(O.A. No. 1041 of 2018) 

Background: . 
Hon'ble NOT, Principal Bench, New Delhi has passed order on dated 24.02.2020 for inspection 

of Bajaj Hindustan Sugar Ltd., (Distillery Division), Palia Kalan, Lakhimpur Kheri, Uttar 

Pradesh in the matter of Shailesh Singh Vs Bajaj Hindustan Sugar Ltd. (Distillery Division) and 

Ors. (Original Application no. 1041 of2018).The relevant portion of the order is as below: 

6. During the hearing, it is stated that the unit has claimed that compliance has now been . 
done. Let the same be verified and compensation recovered. 

7. Let a farther inspection be conducted by way of a dry inspection and a report filed 

before the next date by e-mail at judicial-ngt@gov.in. 

Subsequently, joint inspection of Mis Bajaj Hindustan Sugar Ltd., (Distillery Division), Palia 

Kalan. Lakhimpur Kheri, Uttar Pradesh was carried out by a joint team comprising officials of 

CPCB, Regional Directorate (North), Lucknow and UPPCB, Regional Office, Lucknow on 

23.06.2020. During the inspection, it was noted that the unit was not in operation since 

29.06.2019 due to rainy season and subsequently in compliance of CPCB direction dt. 

01.07.2019. The salient details, observations and recommendations based on the inspection are 

as below: 

A: General Information 

I. Name of the unit and Address Bajaj Hindustan Sugar Ltd., (Distillery Division), 

Palia Kalan, Lakhimpur Kheri, Uttar Pradesh- 

262902 

2. Name of the Proprietor/ Contact Mr. C.K. Dubey (General Manager) 
person - Designation Mob.No. 9919001419 Contact No. 

Bajaj Hindustan Sugar Ltd., (Dlstlllery Division) Page 1 of 10 
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3. Year of Commissioning. 2004 
4. Sector Distillery 
5. Production capacity 

• Products 

• Installed Prod. Cap. 

• Present Production 

Rectified Spirit (RS), Extra Neutral Alcohol 
(ENA) & Absolute Alcohol (AA) 
60 KL/day,20 KL/day,60 KL/day respectively 

NIL 
6. Raw materials & 

re_guirement their I Molasses- 2570 Qts./Day(on full production) 

B (I): Water Pollution and its Control 
I. I Water Supply Source 

Water Consumption (KLD) 
a. lndustrial 
b. Domestic 

2. Waste Water Generation (KLD) 
a. Industrial 

o Spent wash 

Bore wells (01 no.) 
(Avg. for May 2020) 
3.7 
10 

o Other effluent 

b. Domestic 

Currently-Nil; 476 KLD(A vg. ) on full production 
capacity 

(Avg. for May 2019) 

• Spent Leese-63 KLD, 

• Vacuum water+ Air Blower-98 KLD, 

• Blow down water-80 KLD, 

• Gland cooling & floor washing water-6 KLD 

3. Waste water treated (KLD) 

a. Industrial 
b. Domestic 

08 

4. Detai Is of ETP 
ETP Description with 
diagram· 

(Avg. for May 2020) 

• Nil 
• 08 KLD 

Bajaj Hindustan Sugar Ltd., (Distillery Division) 

For spent wash management: 
flow I • Spent Wash Receiving Pit (650 KL) 

• Lagoon- I ( I 000 KL) 
• Digesters (02 no. with capacity 8620 KL 

each) 
• Gas Holder (350 KL) 
• Lamella Clarifier (02 nos.) 
• Lagoon-2(1000 KL) 
• 05 stage Multi Effect Ev~orator_(MEE) 

Page 2 of 10 
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• Lagoon-3(7200 KL) 
• Bio-compost Yards (32 Acres) 

; 

For Other process effluent 
• Ammonia Stripping Column-450 KLD 
• Reverse Osmosis(RO) Plant-750 KLD 

Details of Multi Effect Five Stage Multi Effect Evaporator (MEE) with 
Evaporator, if any capacity 650 KLD has been installed. 

5. Mode of disposal of treated Concentrated spent wash IS used for bio- 
effluent composting 

6. Status of Consent under the Valid upto 31.12.2019. Applied for renewal on 
Water Act- 1974 05.02.2020, which is rejected by UPPCB on dated 

18.05.2020 due to CPCB closure direction. 

B (II): Information regarding Bio-composting 
I. Active area for bio compost 23.73 Acre preparation 
2. Area for press mud storage 4.18 Acre 
3. Area for bio compost storage 3.15 Acre 
4. Spent wash storage capacity 7200 KL 
5. Availability of press mud Through sister concern sugar unit. 

6. Quantity of compost prepared 134 72.525 MT (2018-19) 

7. Quantity of press mud procured 42133.78 MT (20 I 8-19) 

8. Details of wind roses (Number, Number Length Height Width Space 
length, height, width of stacking, of wind (mtr.) (mtr.) of between 
space between two wind rose) row staking two 

(mtr.) wind 
rows 

J (mtr.). 
80-90 60-150 1.2 3 .., 

.) 

9. Quantity of Effluent (spent 191.42m3/day(2018-19) 
wash) being used for 
composting (m3/day): 

10. Quantity of press mud being 11321 MT(2018-l 9) 
used for one cycle 

l l. Maturity time in days for one 60 days 
cycle • 

12. Arrangement for rainy season As informed, Bio-composting is discontinued 
during rainy season. 

Bajaj Hindustan Sugar Ltd., (Dlstlllery Division) Page 3 of 10 
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C: Air Pollution and its Control 
I. Sources of Air Pollution As such, there is no Boiler. Steam is received 

from boiler installed at Sugar unit. 2. Type of Fuel used with N.A. 
consumption 
Stack details with APCS 

3. Status of Consent under the Air Valid upto 31.12.2019. Applied for renewal on Act- 1981 05.02.2020, which is rejected by UPPCB on dated 
18.05.2020 due to CPCB closure direction. D: Waste Management 

I. Type of Waste Generated Fermentation sludge 
2. Facility of Storage/ Disposal Bio-composting 
3. Disposal of waste Bio-composting 

~ 

Observations: 

1. The unit has infrastructure for production of Rectified Spirit (RS), Extra Neutral Alcohol 

(ENA) and Absolute Alcohol (AA) with total consented capacity of 60 KLD using molasses, 

Yeast etc. as major raw material. During inspection, the unit was not in operation. It was 

informed by the unit representative; the unit is not in operation since 29.06.2019 due to rainy 
season and subsequently CPCB closure direction issued on 0 1.07.2019. 

2. The unit is meeting its fresh water requirement through one bore well. Electromagnetic flow 
meter is installed at the bore well. 

3. The unit has obtained NOC from Central Ground Water Authority for ground water 
abstraction, which is valid upto 04.03.202 I. 

4. The unit was granted consent under the Water (P&CP) Act, 1974 and the Air (P&CP) Act, 

198 I, which was valid upto 31.12.2019. The unit has applied on 05.02.2020 for renewal of 
consent. 

5. The unit generates spent wash, which is treated through its Effluent Treatment Plant (ETP). 
The ETP of the unit comprises of following: 

a. Spent Wash Receiving Pit (650 KL) 

b. Lagoon-I& 2 of 1000 KL each and Lagoon -3 of 7200 KL 

c. Digesters (02 no. with capacity 8620 KL each) 

d. Gas Holder (350 KL) 

Bajaj Hindustan Sugar Ltd., (Distillery Division) 
Page 4 of 10 
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e. Lamella Clarifier (02 nos.) 

f. Five Stage Multi Effect Evaporator (MEE)(capacity-650 KLD) • 
g. Bio-compost Yards (32 Acres) 

6. The unit has installed flow meter for the measurement of spent wash generation and log 

book of same is maintained. 

7. It was informed that Lagoon- I ( capacity: 1000 KL) is used as raw spent wash storage. 

Lagoon-2(capacity: 1000 KL) i,s used for storage of bio-rnethanated spent wash storage. 

8. During inspection, it was observed that the unit has provided lagoon for intermediate 

storage of concentrated spent wash after MEE. The lagoon had storage capacity of 18,000 

KL in origin, which was reduced to 7,200 KL by constructing wall structure. During 

inspection, approx. 2030 KL of effluent was stored in lagoon-3. 

9. The filling of fly ash on remaining area of the lagoon was carried out. 
' I 0. The unit has installed Condensate Polishing Unit (CPU), which comprises of Ammonia 

Stripping unit (450 KLD) and Reverse Osmosis (RO) Plant (750 KLD).It is informed that 

MEE condensate, Spent lees, Blow Down etc. will be treated in CPU.RO reject will be 

fed into Digester and RO Permeate will be used in molasses dilution. 

11. Earlier, the unit provided a bypass drain to discharge other process effluent through drain 

passing between sugar and disttllery unit. During inspection, this bypass drain was found 

closed by the unit. 

12. The concentrated spent wash (after MEE) is utilized for bio composting. The pumping 

system with underground pipeline is provided for transportation of concentrated spent 
wash to the compost yard from storage lagoon. 

13. The bio-cornpost yards are located adjacent to state highway & village road. The unit has 

three bio-compost yards. Two bio-compost yards are adjacent and remaining one bio­ 

compost yards is located approx. 100 m away. 

14. Earlier inspection, it was observed that a drain is passing between bio-compost yards. 

During inspection it was observed that drain was found dry. 

15. The unit has provided total 32-acre land for bio-composting in which 23.73 acres is active • 
bio-compost area which is constructed with lining and bricks. The bio-cornpost yard is 

located at three locations. The 60-day bio-cornpost cycle is adopted by the unit with 
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maximum 4 cycles in a year. The press mud to spent wash mixing ratio is I: 1.6.During 

inspection, bio-cornposting work was not carried out. The unit was using stored spent 

wash for bio-composting. It was informed that the unit has stopped bio-composting since 

I 0.06.2020 due to rainy season. The unit is in the process to transfer ready compost to 
shed. . 

16. As per adequacy report prepared by NSI, Kanpur, the unit has to enhancing the cover area 

for finished product. The unit has provided 500 m2 of covered area for storage of finished 
product (ready compost). 

17. As per adequacy report prepared by NSI, Kanpur, the unit may install spare/floating 

bodies at MEE for having continuous working for the system without stoppage during 
cleaning period. It is informed by unit representative that the unit is the process of 
purchase. Negotiation with the vendors is under process. 

18. During inspection, flooding of rain water was observed in the bio-compost yard. It was 

also observed that the unit is transferring coloured water stored in compost yard into 
lagoon. 

19. The unit has provided IO ground water monitcring bore wells networks around the bio­ 
compost yard. 

20. The unit has provided 02 aerotrillers with side churning machine & mixing tank & 0 I 
JCB for management of bio-compost. 

21. The unit has obtained certificate from District Agriculture officer for selling blo-compost. 

22. The machine & bags for packing of compost produced was found kept inside in room. 
23. The unit has installed 03 web cameras, one is spent wash storage lagoon area and two are 

Bio-compost area. 

24. The unit is in the process to install slope fired boiler with capacity 40 TPH. During 

inspection, civil work of foundation was under process. The unit has obtained NOC on 
11.04.2020 from UP PCB for installation of slope fired boiler. 

' 25. A municipal drain carrying domestic waste water of palia kalan city is divided into two 

parts. One is passing between sugar and distillery unit and another is passing with the 

boundary of sugar mill. These two drains meet near railway line of Lakhimpur Kheri­ 
Gonda after industry (sugar and distillery). 

Bajaj Hindustan Sugar Ltd., (Distillery Division) 
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26. The unit has been issued closure direction under Section 5 of the Environment 

(Protection) Act, 1986 on0J.07.2019. The present compliance status of the CPCB 

direction is as below: 

SI. No. CPCB Direction Present compliance status 

1. I The unit shall deposit the EC amount of Complied. 

Rs. 58,20,000/- within 15 days from the The unit has submitted 

date of receipt of direction in CPCB Environmental Compensation 
account A/C No. 53270.2050000164 (Bank (EC) amount of Rs. 58, 

Name: Union Bank of India, IP Extension 20,000/- on 03.02.2020. 
Branch, Vikas Marg Extn., Delhi; IFSC: 

UBIN0553271 ). 

2. I The unit shall complete the ongoing I Complied. 

installation and commissioning of the 05 The unit has installed 05 stages 
' stage MEE for achieving the desired MEE. 

volume reduction and solid concentration 

of spent wash as per ZLD action plan 

implemented by CPCB. 

3. I The unit shall install ETP/Condensate I Complied. 
• Polishing Unit (CPU) for treatment of I The unit has installed 

MEE condensate and other process effluent Condensate Polishing Unit 

management and its resourceful reuse as (CPU), which comprises of 

per the ZLD condition specified in the Ammonia Stripping Column 
Consent to Operate. and RO Plant. 

• 
4. The unit dismantle the bypass drain used j Complied. 

for discharge of other process effluent. During inspection, bypass drain 
was found closed by the unit. 

5. The unit should strictly comply with the I Bio-composting operation 

bio-composting protocol and adhere to safe could not verify as the unit 

and scientific practices in the bio- discontinue its bio-composting 
composting operations. The unit shall operation since L0.06.2020. 
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ensure sale of prepared bio-cornpost m 

poly bags as per guidelines. 

6. I The unit shall install required additional Complied. 

PTZ cameras at the bio-composting yards The unit has provided 02 PTZ 

as per the CPCB guidelines/Consent cameras at bio-cornpost yards. 

conditions, with connectivity to Earlier, the unit has installed 02 

CPCB/UPPCB server so as to cover the PTZ cameras at compost yard, 

entire bio-cornpost yards. but only one was operational. 

Now, the unit has made 

operational both cameras at 

compost yard and connected 

with CPCB server. 

7. I The unit should provide proper ground I Complied. 

water monitoring network with required The unit has provided I 0(ten) 

number of piezometers/hand pumps at ground water quality 

upstream & downstream locations as per monitoring borewell system. It 

bio-composting protocol and shall carry was informed that ground water 

out regular monitoring of ground water quality is monitored on 

quality. quarterly basis. 

8. I The unit should carry out an adequacy Partially Complied. 

assessment study of the pollution control The unit adequacy assessment 

measures by reputed institution like NSI, report carried out through NSI, 

Kanpur, YSl Nagpur or IITs as directed by Kanpur is enclosed as 

CPCB for Ganga Basin distillery units. The Annexure-1. As per NSI 

adequacy assessment study , with Report, adequacy assessment of 

implementation report on the ZLD system could not be 

recommendations shall be submitted to carried out by NSI, Kanpur as 

CPCB. The adequacy assessment study the unit is not in operation due 

shall cover: to CPCB closure direction. 

Bajaj Hindustan Sugar Ltd., (Distillery Division) 
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I. Assessment of the manufacturing 

technology for spent wash 
generation and adequacy 

assessment of ZLD system • 
comprising of Bio-methanation, 

MEE, composting system and 

steam availability etc. 

11. Water Audit and mass balance 

reports to establish spent wash 
, 

generation rate. 

iii. Action plan to achieve Zero Liquid 
Discharge (ZLD) 

1v. Assessment of the spent wash 

storage capacity as per CPCB 

guideline/UPPCB consent 
v. Assessment of availability of press 

mud, compost yard, composting 

process, sell compost and compost 

quality. 

Recommendations: 

It is evident from the results that the unit is generally complying with the CPCB direction dated 

01.07.2019.The unit may be directed to comply with the following: 

I. The unit shall be allowed for an initial period of 04 months during which it shall be carry 
out adequacy assessment of ZeD system and others as per CPCB direction. Decision on 

regular operation shall be taken on successful operation ZLD system and associated 
activities with reference to water audit and mass balance. 

2. The unit may be allowed to operate only after obtaining consent under the Water 

(Prevention and Control of Pollution) Act, 1974 and the Air (Prevention and Control of 
Pollution) Act, 1981 from UPP~B. 
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3. The unit should expedite to install spare/floating bodies at MEE for having continuous 

working for the system without stoppage during cleaning period in compliance of NSI 
recommendations. 

Inspection Team: 

1. Dr. Ram Karan, Regional Officer, UPPCB, RO, Lucknow 
2. Sh. Runa Oraon, Sc. 'D', CPCB, RD(N), Lucknow 
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·No. J,.11011/196/2003~1A~II 
Government of-Inola 

Mlnh~try ofEnv.lronm~nt 8ti=ore~is 

To 
Shri K.N. Sharma 
President (Corporate Affairs} 
Mis Bajaj Hindusthan Ltd. 
B-21355, Vlshal Khand II, Gomti, Nagar 
Lucknow-226 01 O 

Paryavaran Bhawan, 
CGO Complox, Lodi Road, 

New Delhl-11O 003 
Telefa,x :- 24364595 

Em;ill : sujata@menf.delhi.nic.in 
Telefax: 2436 4595 

April 2, 200'!/ 

. .. 
Sub; 60 KLD 1,l_st~llery unlt·of1MJs,•SajaJ Hlrfd.Qsth~'.~iq{~~;at P.ttiliRal~n; Lakhlmpur Khlri district, 
Uttar Pradesh · . ·.· 

Sir, 

~l 

I J'. 

This has refe~enc~ to y~ur ~e~er-N:o.' -~l<<?.{Palia/[?.i~jf,~jj;.,dJ~~1·,1,~-03 enclosing EINEMP report, 
and subsequent clar1ficat1ons ,f urn1shed \/Ide ·y0ur'letters ··:q9..!~~P ~;11 ... 03, 13, 12.03 and .. 10.3.04 on the 
above mentioned project. ·-' .,...,. 

2. The Ministry of Environmer:it &if.;ore.sts,,bast,ex'amir~aJ\ff~11w;i_p6.§.a\ .• It is noted .. mat th.e proposal is 
'tor setting up of a distillery unit,of,.16'~Hij~D~t,~',f.1ali'a.l<~)~~i~_J~a~mciip'u"r. Khiri district of Uttar Pradesh. 
The unit will be l?cated in an-ar.~a:?~~~,f~1.~·a1:~}}tr~.-tr~i~liWl,!?..~.~1·. w~,;:; of, their own 7000. ~CD sugar 
factory. The p rolect cl oes n 0M n-Jel:i,i:e.iforest 1·-9r;ia(al;Td~~:l~t~~em,en ~9:r,peo,pJe. Water requirement of 
1420 rn3/d will be met from the:gr0tinc!Water. T'ne'~a\'stillefo/.~-~111'.rd].M~ e1for 270 days in a year. The unit . 
will ~dopt cont!~uous fermentation ~e?.~nolo_gy, .. ~i?mel,l:ia.¥~1a~J°-Wt.'ted by bio.composling shall ~e 

. practiced for ut,hzatlon of spentwasti'i:fr.9m,tlle,.tlist1llery .. a~,ffli;P.<~s.wu-~ f,r,om the _7000 TCD sugar mill. 
There will be zero ·~Hschar~e of efflue~fs. ff.omJJi~'. ~)St!J.}~li!m.tg,9.1f-~q1_~9t.of molasses (6750 TPM) ~ncl 
pressmud (55543 TPA) WIii be, met .. fr,0rr,(1own .s~_g,a~: M11~rn0~fr.qro . ;Ollar Pradesh Pradesh Pollution 

~ Control Board .has been obtalned-on 3lt03. ·Pub1~~·t1eaJi~~1tn~·~1p,/iJ~ct was held on 15.7.03. Total 
. cost of the proJect is Rs. 23 crores. . "···-· - - · 

.•. 
3. The Ministry of ~~vironment .ar.id;,_F.0re~~s':~~reo¥fi~t~~~~~'~lt~r.1i:n..ental clearance to the above 
project under the prov17"1.on.s -of EIA Notification :~_at~~~.~~ii1~-~~-,J994 as amended subsequently 
subje.ct to strict compllaoce oMhe,fo\lowlng· specific1a"r1\:!~,1Ki~·h.g],ffPns: 

· .. -:r.-1"·1~1:~~:~ · .~ .. -· •· 

A. SPECIFIC GONPITIONS 

(i) 

(ii) 

·:),',;;,.,: .. ~)1::-::: .. \: .... 

The industry shall .ensure that the; treatect··~viu~~il~~~A~~m_;Jssio~.~ f_rom .the unit are within 
the norm~ stipulated u~der the EPA rules,.·~r ·9R;~~~;,\il!f1~~1~r is n;ip.re slrin~ent. In ca~e, of 
process d1sturbances/fa1lure ·of pollution control equJP:.ff:l~nts ·adopted by the unit, the respective 
unit shall be shut- do.wn and shall not be restart~g';·\_WV' .tt.u;q::.ontrol measures are rectified to 
achieve the .desired efficiemcy. · · ':" · · 
The company shall adopt state of. the art ·conti~~:o;qtjf,~m,1.~n~tion t~9hnolpgy and .. ensure that 
the spei:,twash generated .does not excee'd:8-1 o;KE!JKlfi·of·atcohol produced. The company shall 
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'l> 

(\ii) 
(iv) 

{V) 

{vi) 

!1t1 / (vli) 
, , · (viii) 
I 

C 

• Install rebo\\er ·system, « ·requ\reil\ill_lll\l\l\\t'.ti'l• q•a•Utv -of. gpen\W3Sh ·lo\8' ie;I\Uifl!; 

P

roduced. .: ;,.;.::,_. ' ' • ' --~·;., ·. ><>!.'~-i~: . ,. " 
'The unit shall ·nol o erate for moil/II. : i!iis;\"O/d>)!ll~n ,., ear.as.per 1he csce guldello~,. 
Biomelhanauon' 1011owed by ~to~.,.£'!\i'!f Og V/ll\\-~,t· sha\\ be p~cticed for UU\\Zatl~ 
spentwash. '."" b\~gas ~enerate~;if§)i_alh:~el_!JUl\zed tor steam generabon In the-boiler, V(llll>~;" .. 
shall be provided w,1h an-e\eotroll-l,c1pita1!lr, . . ·· . ·1 Land and o the<' equ1ternenls ·fol),\l!tt,:nent o 1 spentwash w\lh p ressmud s ha\\ be as pert h8 
CPCB guidelines. The eompan,1,:.\\ji;iaif oarmall< a separate area of 32 acres for bioc0mpostifl!I 
and storage of pressmud ·and:fi~r1~.rdfllicls'f Spen\Wash stora~t be more u,an_ 30 
days. The eomp·any _snall monl~q,.~~od and ground water quality ,n me eompost and pro1ect 
area on a regular basis and su~ii;\l·tj.,i\\;-yearly reports to SPCB and the Mmlstry. 
'The c0mp8ny·shall obtaln'liece'sli,~finiSS\bn for drawal of groundwater from the concerned 

stale agency. ":!;<!fj,, . 'The company_ shall undertake ·r~1pharvesting measu_res. . . As _reflected m th• EIAI~!".'• g.'!i,~,l\!li1'1t"ot ade')Uate width and density shall be provided to 
mn1gate the e ff ec'5 of fug1t,.e ·el•., ss!lns-a 11·-a·round the p la•t as per the C PCB ·Q u1de\1nes in 

-· .,.a .•. , 
consu\tat\on with the [ocal DF0. 1

-,~il\,\'c occupational health su01eillance,;\l.~arnme shall be undertaken as a regular exercise for all 
the employees and their rnedlcal•rec0rds maintained. 

., 

(ix) 

a.GENERAL coNDlTlONS 

(i) 

(ii) 

(iii) 

{iv) 

(v) 

. ..,v. 
I ,:v 

{vi) 

(vii) 

. ·:i 
' 

The project authorities shall str{f\ff,'!lldhere to \he stipulations made bY th0 uear Pradesh 
Pradesh State Prillut\on eOntr<i.l)f,ll'aii:<l andilJoe·State Government NO further expansion or modifi •• in the .plant shall be-carried out without prior approval of 

the MiniSt,Y of Environmetjt&·-~lf~· · Ambient-Air Quality Mooi\Elt\nl[i'~fl!\Ons st,all be set up-In ![le down wind direction as well as. 
where n1a)(irnurn,gro~ii~'·'~~<ll~l!il\~llntraUon of SP!,\, S02, NOX are anlicipated in consullalion 

wilh <he state Pol\uti~~n)~li!li>lild· · · Adequate norrib.er· -o~,\i:;Ull'~ .• ~~ ·eff\uenl quality monitoring stations shall be set up in 
consultation witi\~the stb{Oip'l,il~b~ Control Board. Regular monitoring shall be carried out for 

relevant parameters: . "-'·· , -~ ··t~.l. . . The overall noise \ev<i\s -iil•a,l'd~\/),ijpd the plant area shall be kept well within the slandards ( B5 
dBA) bY providing noise conftd\· i'i\Oasures including acous\ic hoods, silencers, enctosureo etc. 
on all sources of noise genereil~O· The ambient noise tevets shall conform to the standards 
prescribed under EPA Rules, 19B9•viz. 75 dBA (day Urn•) and 70 dBA (night Ume). 
The project proponent shall comply with all the environmental proteclion measures and 

safeguards recommend~d in the.-El'A report. A separate enviropmental management cell equipped with tu\\ fledged laboratory facilities shall 
be set up to carry out the environmental management and monitoring functions. \he project 
authorities shall provide adequate funds bOih recurring and non-recurring to implemenl the 
conditions stipulated bY the . Ministry of Environment and Forests as well as the Slate 
Government a\ongwith the 1rnp\ementation schedule for all the conditions stipulated herein. 'The 
funds so provided shall not be diverted for any other purpose. The Implementation of the project vis-l>-vls environmental ·action p\ans will° be monitored bY 
Ministry's Reg\onal Office at · (,ucknow/State Pollution Control Board/Central Pollution ContrOt 
Board. A six monthly co111pllance status report atongw\lh the monitored data shall be submitted 

to tbe monitoring agencies. •· The Project proponent shall \nf orm the public that the project has been accorded environmental 
clearance by the Ministry and eop\es of the clearance letter are available with the State Po\\ulion 
control Board/Committee and may also be seen at website of the Ministry of Environment & 

(viii) 

· .. 
~ 

~ (i)() 

l;, 
·j 

{:' 

\ 
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f 

• - 

(x) 

/-.~ 

Forests at http:/envfor.nle.h1\'im~~~i;i\l·:b~ildver::Used··w\thln seven day~ from-,»}~~· 
of the clearance letter; ll.¥.w~:~«l";l1eWspape,s that are Widely c!rculatea"I~'-·,,,..._-,. ... , • '" 
wl11ch one shall be In th6'VOf!l~J.b1r language ·ofJhe locality concerned and a copy of-'ll'(~l~,~~l:! 
shall be forwaroed to the RegJon~l)Office. · . ",.. · ,, . ;.,.·-.,:,-::, - :, Ir··:'- 
The project authorities. shall- )J'\l,di\!, the Regional Office es well as the Mlrils~ ~1f8lir'4iJ· :?t '! 
financial closure and'final ap~t~Val of the project by the concerned-authorities and,the date'.iibf ·.···; 
start of land development wo'ik ~ · 

4. The Mlnlstry may revoke ·&f sd$,pend the clearance, If Implementation of any of the above 

conditions Is not satisfactory. 
s·. The Ministry reserves the. -t!§.ili't to stipulate additional conditions if found necessary. The 
company will implement these conditto~~:ifl·8 time bound manner. . 

6. The above conditions wii1·,b#,i~:itf~r.ced interalia under the provisions of the Water (Prevention & 
Control of Po11utlon) Act, 1974; the Aifi~~revention & Control of Pollution) Act, 1981; the Environment 
(Protection) Act. 1986 and the Public:--1:;~ability Insurance Act, 1991, alongwilh their amendments and 
rules. 1

··"' - (~ ~&0 ?)O~--- 
(Dr.SuJa Arora) . 

Joint Director 

Copy to: 

1 . 
. 2. 

3. 

4. 

5. 
6. 
7. 
8. 
9. 

v·' 

Secretary, Department of·Envir0r.1ment·.&;·F.orests, Government of Utter Pradesh, Lucknow 
Chief Conservator of Forests, Ministry of Environment & Forests, Regional Office (-Central 
Region), 5"1 floor, Kendriya .(?.trnwan, Sector H, Aliganj,Lucl<now-226 024 
Chairman, Central po11µtion c·or-Urol Boara~·1Parlvesh Bhawan, CBO-cum•office Complex, East 
Arjun Nagar, New'Delhl~110032. ·. Chairman, Uttar Pt~s:J.esh pottutron Control Board, lllrd floor, PICUP Bhawan, Vibhuti Khand, 

Gomtl Nagar, Lucknow~226'0.20 
JS (CCI~!), MOEF 
Director, Monitorin~(Cell, :MoEF 
Gu$rd ·me 
Monitoring file 
Record file 

(Dr.Sujala Arora) 
Joint Director 
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.. .: .- 

Member (CGWA) 

File No·· 21-4/51.55IUP/IND/2018-l.i~ ~l . 
NOC No: - CGWAINOC/INDIORIGl201914916 

'JTf ~<l 7l·!·a.:;i i 

ci~~,,,-r ·iJP-1 -:rF1 ~rfw .. fi,:1r1 

'lm T-h:Tfc:R, ~ Tcfch"ffi 

-1fl·t 1i111 ~O~~UT 1tfl~ 
,Government of India 
Central Ground Water Authority 
Ministry of Water Resources, 
River Development & Ganga Rejuvenation 

Date: - '\ 4 ~~\\ t.019 

tvl/s BaiaJ Hindustan Sugar Ltd 
Baja] t311awan B-10. Sector-3. Noida. 
District Gautam Buddl1a Nagar 
lJl!ri, l·11c1desl1. 20130'1 

Sub: f NOC for ground water withdrawal to Mis Bajaj Hindustan Sugar Ltd. in 
respect of their existing Distillery unit located at Town Lakhimpur (NPP}, Block 
Lakl1impur, District Kheri, Uttar Pradesh - reg. 

Reter to your application dated 29/03/2018 for qranl of NOC fo1 ground water 
withdrawal. Based on recommendation of Regional Director. Central Ground Water 
Board. Northern Region, Lucknow vide his letter dated 29111 /2018 and further 
de!iberations on the subject, the NOC of Central Ground Water Autnonty is hereby 
accorded to M/s Bajaj Hindustan Sugar Ltd. in respect of their existing Distillery 
unit located at Town Lakhimpur (NPP), Block Lakhlmpur, District Kheri, Uttar 
Pradesh. The NOC is valid from 05/03/2019 to 04/03/2021 and 15 subject to the 
foll0w1ng conditions . 

1 The firm may abstract 1,83,700 cu.m/year of qrouud water throuqh two (2) 
existi;,g tube wells only No additional ground waler abstraction structures shall be 
constructed for t111s purpose with0ut prior approval of the C<3WA 
2 Both the wells shall be fitted with digital water flow meter by the firm at its own 
cost and monthly ground water abstraction data of each well shall be recorded in a 
log nook. Compliance to this condition shall be reported wtthrn 'one month from the 
dare of issue oi this letter. • 
3. Mis Bajaj Hindustan Sugar Ltd., 111 consultation with the Regional Director. 
Cenual Ground Water Board. Northern Region, Lucknow shall unplernent ground 
water recharge measures atleast to the tune of 92,659 cu .rn/ycar as proposed, for 
augmenting the ground water resources of the area Firm shall report the compliance 
within six months from tile date' of issue of this letter. Firm shall also undertake 
periodic maintenance of recharge structures at its own cost. 
4 Tne photographs of the recharge structures after completion of construction of the 
same shall be furnished immediately to the Regional Director. Central Ground Water 
Board. Northern Region. Lucknow for verification under intimation to ttus office 
5. The firm. at its own cost. snalt construct two (2) observation welts (prezorneters) at 
suitable locations and install digital water level recorders for rnonthlv ground water 
level monitonnq in consultation with the Regional Director Central Ground Water 
Board Nortllern Region. Lucknow. Firm shall install tF.lemetry system ,n one of the 
p1e?ornetcrs and snare use, 10° and password qf me telemetry system with tile 
P1:q:0n •. JI Director Central Grouno Water Board. Nurt11ern l-<c;91o'l Lucknow 

18/11, Jamnagar House, Mansingh Road, N,:,w D0lh1-1lOO J 1 
Phone:(011)23383561, Fax:23382051, 73386743 

Website: www.cgwa-noc.gov.in 

--··--1··-····--- 
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• 

6 Tne: ground willer quality sI1-1II be monitored once ,n a year dur111g pre- monsoon 

rm1nc1 
7 l 1 ?<.: ground water monitorin£; data in recpect of S No :1 ~'i & 6 sl,cill l)b sunmrtted 
to tl1c~ Regional Director. Central Ground Water Boarcl, Nor111ern Region. Lucknow on 
reguL:ir basis at least once in a year. 
0 The firm sl,all ensure proper recycling and I cusc of· ··NDStc water after pocquotc 

treatment . 
9 Action taken report In respect oi S. No 1 to 8 shall be sut)ri11tted to Cl:/NA wntun 

one ,,ear period. 
1 O This NOC i!=i li<'!hlP to hP. canceiled in case of no1~-compl1rincP. of any of the 
cond111ons as mentioned in S. No. 1 to 9. 
·1 ·1 Ihe project proponent shall take ail necessary measures to prevent 
contamination of qrounowatei In the premises failing wrucn tile firm shall be 
responsible for any consequences arising there upon 
1? Tl11s NOC is subject to prE>vailing Central/State Governmf:nl rules/laws or Court 
order G roiatoo to conr.tructron of tubewell/ground water w1thdraw31/construct1on of 
recnarqe or conservation structure/discharge of effluents or any such matter as 
applicable 13 TM firm shall report self compliance online in the website (www.cgwa- 
noc qov in) wnrun one year from the date of issue of nus NOC 
14 Tt11s NOC does not absolve the apphcant / proponent of trus obhqatron / 
requirement to obtain other statutory and administrative clearances from other 
statutory and adm1nistratIve authorities 
15 The NOC does not imply that other statutory / aormmstrauve clearanc~s shall be 
~1ranted to the project by the concerned authorities. Such authorities would consider 
thE: project on merits and be taking decisions independently of the NOC. 

r 

Copy to: 

1. TM MembeI Secretary, Uttar Pradesh Pollution Control Board, PICUP Bhawan. 
Tl1II d Froor. B-Block. Vibhuti Khand. Gorn ti Nagar. Lucknow. Uttar Pradesh. 
2. l he District Magistrate. District Khen, Uttar Pradest1 for necessary action. 
3. The Assistant Director (RCD), Food Safety and Standards Authority of India. 
Regulatory Compliance Division. FDA Bhawan, Katia Road, New Delhi - 110002. 
4 The Regional Director, Central Ground Water Board. Northern Region. Lucknow. 
Tl11s nas reference to your recommendation dated 2911 ·112018 
5 The Director. Ground Water Department. Govt. of Uttar Pradesh 9

1
" floor. Indira 

snawan. Lucknow-226001. / 
6 Cuard File 2018-19. 

Member (CGWA) 
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M/s Bajaj Hindusthan Sugar Ltd., (Distillery Division), Palia Kalan, Lakhimpur Kheri (U.P.) 

Effluent Treatment Plant 

• Pl!RMEATa • 

Figure-5:- Concentrate spent wash Storage Lagoon Figure-6:- Bio-methanated spent wash 
storage lagoon 
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Mis Bajaj Hindusthan Sugar Ltd., (Distillery Division), Palia Kalan, Lakhimpur Kheri (U.P.) 
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Mis Bajaj Hindusthan Sugar Ltd., (Distillery Division), Palia Kalan, Lakhimpur Kheri (U.P.) 
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M/s Bajaj Hindusthan Sugar Ltd., (Distillery Division), Palia Kalan, Lakhimpur Kheri (U.P.) 

Figure-20:- Empty Compost Storage Yard 
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Mis Bajaj Hindusthan Sugar Ltd., (Distillery Division), Palia Kalan, Lakhimpur Kheri (U.P.) 

Drains Monitoring Locations 
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M/s Bajaj Hindusthan Sugar Ltd., (Distillery Division), Palia Kalan, Lakhimpur Kheri (U.P.) 

Ground -Water monitoring locations 
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Item No. 06        Court No. 1  
  

BEFORE THE NATIONAL GREEN TRIBUNAL  
PRINCIPAL BENCH, NEW DELHI 

 
(By Video Conferencing) 

 

 
Original Application No. 1041/2018 

 (I.A. No. 120/2020) 
 

(With report dated 09.09.2020) 

 
Shailesh Singh        Applicant(s) 
  

Versus  
       

Bajaj Hindustan Sugar Ltd. 
(Distillery Division) & Ors.           Respondent(s) 
 

 
Date of hearing: 24.09.2020 
 

 
 

CORAM: HON’BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON  
     HON’BLE MR. JUSTICE S. P. WANGDI, JUDICIAL MEMBER 

     HON’BLE DR. NAGIN NANDA, EXPERT MEMBER 
 

 

Respondent(s): Mr. Alok Krishna Aggarwal, Advocate for Bajaj Hindustan Sugar  

  Ltd.  

   Mr. Raj Kumar, Advocate for CPCB 
   Mr. Pradeep Misra, Advocate for UPPCB    

 

  
ORDER 

 

 

1. The issue for consideration is the remedial action against the 

pollution by M/s Bajaj Hindustan Sugar Ltd. (distillery division), village – 

Paliakalan, District Lakhimpur Kheri, Uttar Pradesh.  

 
2. The matter was earlier considered and in light of the report of the 

CPCB and the State PCB, finding deficiencies in the compliance of 

environmental norms, further report was sought. Finally, on 24.02.2020, 

the matter was considered in light of the report dated 02.12.2019, filed 

by the CPCB to the effect that the unit had yet to comply with the 

Annexure-III
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environmental norms and pay the environmental compensation. The 

hearing was deferred to today and a further report was sought.  

 

3. Accordingly, the CPCB has filed its report on 09.09.2020 to the 

effect that the CPCB directions have been substantially complied may be 

allowed to operate for four months subject to conditions. The 

recommendations in the report are :- 

 

“It is evident from the results that the unit is generally complying 
with the CPCB direction dated 01.07.2019.The unit may be 
directed to comply with the following: 

1. The unit shall be allowed for an initial period of 04 months 
during which it shall be carry out adequacy assessment of 
ZLD system and others as per CPCB direction. Decision on 
regular operation shall be taken on successful operation ZLD 
system and associated activities with reference to water 
audit and mass balance. 
 

2. The unit may be allowed to operate only after obtaining 
consent under the Water (Prevention and Control of Pollution) 
Act, 1974 and the Air (Prevention and Control of Pollution) 
Act, 1981 from UPPCB. 

 
3. The unit should expedite to install spare/floating bodies at 

MEE for having continuous working for the system without 
stoppage during cleaning period in compliance of NSI 
recommendations.” 

 

 

4. However, the applicant has filed I.A. No.120/2020 stating that the 

unit remained functional, even when it was ordered to be closed, causing 

massive pollution. The applicant has relied upon photographs and videos 

taken on 23.02.2020. The applicant has also mentioned that there was 

public outrage against the pollution of the unit in the year 2003 and 

there was a news article in the “Times of India” on 25.04.2003 on the 

subject. It is submitted that the unit is non-compliant and discharging 

arsenic resulting in damage to the environment. The arsenic and 

chemicals were affecting the ground water quality and ground water was 

being extracted illegally.  

233



 

3 
 

 
5. We direct the CPCB to verify the allegations in the I.A. No. 

120/2020 filed in this Tribunal on 24.02.2020 and permit the unit to 

operate for two months to assess the adequacy of Zero Liquid Discharge 

(ZLD) system. During the inspection, the pollution control devices may be 

interlocked with the production process to verify the results, as an 

additional precautionary measure.  

 
 Let a further report be furnished before the next date by e-mail at 

judicial-ngt@gov.in preferably in the form of searchable PDF/ OCR 

Support PDF and not in the form of Image PDF. 

 
 List again on 21.12.2020.  

 

 A copy of the I.A. be sent to the CPCB and the unit by e-mail. 

 A copy of this order be sent to the CPCB by e-mail for compliance. 

 

 
Adarsh Kumar Goel, CP 

 
 

 
 

S. P. Wangdi, JM 
 

 

 
Dr. Nagin Nanda, EM 

 

September 24, 2020 
Original Application No. 1041/2018 

(I.A. No. 120/2020) 
SN 
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